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INTRODUCTION 

I, the Chairperson of the Committee on Government Assurances (2021-2022), 
having been authorized by the Committee to submit the Report on their behalf, present 
this Seventy-Second Report (17th Lok Sabha) of the Committee on Government 
Assurances. 

2. The Committee on Government Assurances (2021-2022) at thei r sitting held on 
08th March, 2022 took oral evidence of the representatives of the Ministry of Tourism 
regarding pending Assurances. 

3. At their sitting held on 28th July 2022, the Committee on Government 
Assurances (2021-2022) considered and adopted this Report. 

4. The Minutes of the aforesaid sittings of the Committee form part of the Report. 

5. For facility of reference and convenience, the Observations and 
Recommendations of the Committee have been printed in bold letters in the Report. 

NEW DELHI; 

o>t August, 2022 

/ 3 Shravana , 1944 (Saka) 

RAJENDRA AGRAWAL, 
CHAIRPERSON, 

COMMITTEE ON GOVERNMENT ASSURANCES 

/Y 



REPORT 

I. Introductory 

The Committee on Government Assurances scrutinize the Assurances, promises, 
undertakings, etc., given by the Ministers from time to time on the floor of the House 
and report the extent to which such Assurances, promises and undertakings have been 
implemented. Once an Assurance has been given on the floor of the House, the same is 
required to be implemented within a period of three months. The 
Ministries/Departments of the Government of India are under obligation to seek 
extension of time required beyond the prescribed period for fulfilment of the Assurance. 
Where a Ministry/Department is unable to implement an Assurance, that 
Ministry/Department is bound to request the Committee for dropping it. The Committee 
consider such requests and approve dropping, in case, they are convinced that grounds 
cited are justified. The Committee also examine whether the implementation of 
Assurances has taken place within the minimum time necessary for the purpose and the 
extent to which the Assurances have been implemented. 

2. The Committee on Government Assurances (2009-2010) took a policy decision to 
call the representatives of various Ministries/Departments of the Government of India,·in 
a phased manner, to review the pending Assurances, examine the reasons for pendency 
and analyze operation of the system prescribed in the Ministries/Departments for dealing 
with Assurances. The Committee also decided to consider the quality of Assurances 
implemented by the Government. 

3. The Committee on Government Assurances (2014-2015) decided to follow the 
well established and time tested procedure of calling the representatives of the 
Ministries/Departments of the Government of India, in a phased manner and review the 
pending Assurances. The Committee took a step further and decided to call the 
representatives of the Ministry of Parliamentary Affairs also as all the Assurances are 
implemented through it. 

4. In pursuance of the ibid decision, the Committee on Government Assurances 
(2021-2022) called the representatives of the Ministry of Tourism and the Ministry of 
Parliamentary Affairs to render clarifications with regard to delay in implementation of 
the pending Assurances pertaining to the Ministry of Tourism at their sitting held on 
08thMarch, 2022. The Committee examined in detail the following 23 Assurances 
(Appendices - I to XXIII): 
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Table 1 

SI.No. SQ/USQ No. dated Subject 

1. USQ No. 2356 Allocation of Land 
dated 23.08.2013 (Appendix-I) 

2. USQ No. 1076 Formulation of New Tourism Policy 
dated 27.07.2015 (Appendix-II) 

3 .. USQ No. 1287 Inflow of Tourists 
dated 07.12.2015 (Appendix-III ) 

4. USQ No. 2084 Development of Tourism in Islands 
dated 01.01.2018 (Appendix-IV) 

5. USQ No. 2255 Development of Tourist Sites as Iconic 
dated 24.12.2018 Tourism Destinations 

(Appendix-V) 

6. USQ No. 3218 Tourism Circuits in Rajasthan under 
dated 31.12.2018 Swadesh Darshan Scheme 

(Appendix-VI) 

7. USQ No. 250 Sanctioning of Gandhi Circuit 
dated 24.06.2019 (Appendix-VII) 

8. USQ No. 271 Tourism Projects for Lakshadweep 
dated 24.06 .2019 (Appendix-VIII) 

9. USQ No. 276 Development of Island Tourism 
dated 24.06.2019 (Appendix-IX) 

10: SQ No. 121 Development of Tourist Places 
dated 01.07.2019 (Appendix-X) 
(Supplementary by 
Shri Ganesh Singh, M.P.) 

11. SQ No. 121 Development of Tourist Places 
dated 01.07.2019 (Appendix-XI) 
(Supplementary by 
Shri Rajiv Pratap Rudy, M.P.) 

12. SQ No. 130 Status of Buddhist Circuit Plan 
dated 01.07.2019 (Appendix-XII) 
(Supplementary by 
Shri Jagdambika Pal, M.P.) 



111.USQ No. 1477 Formation of Five Special Tourism Zones 
dated 01.07.2019 (Appendix-XIII) 

I 

14. USQ No. 4780 
dated 22.07.2019 

15. SQ No. 204 * 
dated 08.07.2019 
(Supplementary by 
Shri Rebati Tripura, M.P.) 

16. SQ No. 204 * 
dated 08.07.2019 
(Supplementary by 
Smt. Hema Malini, M.P.) 

17. USQ No. 2269 
dated 08.07.2019 

18. SQ No. 306 
dated 15.07.2019 
(Supplementary by 
Smt. Riti Pathak, M.P.) 

19. SQ No. 306 * 
dated 15.07.2019 
(Supplementary by 
Dr. Farooq Abdullah, M.P.) 

20. USQ No. 4643 
dated 22.07.2019 

21. SQ No. 4 
dated 18.11.2019 
(Supplementary by 
Shri Vishnu Dayal Ram, M.P.) 

22. SQ No. 4 
dated 18.11.2019 
(Supplementary by 
Shri Rajendra Agrawal, M.P.) 

Setting up of Tourism Hubs 
(Appendix-XIV) 

Religious Tourist Circuits 
(App~ndix-XV) 

Religious Tourist Circuits 
(Appendix-XVI) 

Agreement to Promote Tourism 
(Appendix-XVII) 

Centrally Sponsored Tourism Projects 
(Appendix-XVIII) 

Centrally Sponsored Tourism Projects 
(Appendix-XIX) 

Development of Amravati Town 
(Appendix-XX) 

Development of New Tourism Circuit 
(Appendix-XX!) 

Development of New Tourism Circuit 
(Appendix-XXII) 

23. USQ No. 1328 Promotion of Tourism in Khajuraho 
~-~dated 25.11.2019 I (Appendix-XXIII) 

*Implementation Report laid on the Table of the House on 27.07.2022 
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5. The Extracts from the Manual of Parliamentary Procedures in the Government of 

India, Ministry of Parliamentary Affairs laying guidelines on the definition of an 

Assurance, the time limit for its fulfilment, dropping/deletion and extension, the 

procedure for fulfilment, etc., besides maintenance of Register of Assurances and 

periodical reviews to minimize delays in implementation of the Assurances are 

reproduced at Appendix-XXIV. 

6. During the oral evidence, the Committee emphasized that the 

Ministries/Departments are required to implement an Assurance within a period of three 

months and if the Ministries/Departments are unable to fulfil the Assurance within that 

time period, then it is imperative for them to seek extension of time. The Committee also 

observed that the Ministry of Tourism had a long pending list of 43 Assurances (upto the 

6th Session of the 1ih Lok Sabha). Out of these, 01 Assurance pertained to the 15th Lok 

Sabha, 05 Assurances to the 16th Lok Sabha and 37 Assurances to the 17th Lok Sabha. 

As the Assurances belonging to the 15th Lok Sabha and 16th Lok Sabha were very old and 

pending for more than 03 to more than 08 years and there were inordinate delays in 

fulfilment of these Assurances, the Committee enquired about the system of monitoring 

and periodical review of the pending Assurances in the Ministry to minimize delays in 

their fulfilment and the mechanism available for implementation of Parliamentary 

Assurances. In this regard, the Secretary, Ministry of Tourism briefed the Committee as 

under: 

" ........ review meeting is held at the level of the Minister. Review meeting is also 

held at Secretary level. But today as we were preparing for it/ we came to know 

that there are some subjects outside our Ministry/ related to other Ministries or 

subjects in which we have called for reports from State Governments. It is taking 

some time. That's why when we reviewed it today/ we realized that we have to 

follow such a system that the officials of our Ministry must review at least once a 

month the reports that we have to get especially from other Ministries or State 

Governments so that we can fulfill the Assurances quickly. " 
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7. Subsequently, one Assurance mentioned at SI.No. 22 has since been 

implemented on 09.02.2022 while 02 Assurances mentioned at SI.Nos. 17 and 20 have 

since been implemented on 16.03.2022. The Committee at their sitting held on 08 

March, 2022 acceded to the request of the Ministry of Tourism to drop the Assurance 

mentioned at SI. No. 01 in the above list. 

Observations I Recommendations 

8. The Committee note that as many as 43 Assurances pertaining to the 

Ministry of Tourism concerning various important matters were pending for 

implementation. The Committee further note that out of 23 Assurances taken 

up by them during the oral evidence, 03 Assurances mentioned at SI.Nos. 17, 

20 and 22 have since been implemented on 09.02.2022 and 16.03.2022 after 

a delay of more than 02 years. However, 5 Assurances pertaining to 16th Lo.k 

Sabha mentioned at SI. No. 2 to 6 could not be fulfilled even after more than 3 

to 6 years. Likewise, 17 Assurances mentioned at SI Nos. 7 to 16, 18, 19, 21 

and 23 have been pending for more than two years. Such inordinate delays in 

fulfilment of the Assurances is indicative of the fact that monitoring and 

follow up action taken for implementation of the Assurances by the Ministry 

has been far from satisfactory. The Committee are fully aware that 

implementation of some of the Assurances especially those pertaining to 

policy matters, contentious issues and involving other 

Ministr ies/Departments/ agencies, State Government etc. require more time 

and may be difficult t o be executed within the prescribed time period. 

However, sustained and proactive efforts need to be made to implement 

Assurances which are solemn Parliamentary obligations. The Committee need 

not emphasize that the utility and relevance of Assurances are lost due to 

inordinate delay in its fulfillment. The Committee, therefore, recommend that 
t he present mechanism of review of Assurances by the Ministry should be 

streamlined with mandatory result oriented regular reviews so as to avoid 

undue delays in fulfilment of Assurances particularly the pending Assurances. 



The Committee observe that lack of coordination between the Ministry 

of Tourism with other Ministries especially the Ministry of Parliamentary 
Affairs and State Governments is one of the main reasons behind delays in the 

implementation of certain Assurances. The Committee, are of the view that 

the Ministry of Tourism need to adopt a proactive approach and increase the 

level of coordination with all the stakeholders especially the State 

Governments concerned for expeditious implementation of the Assurances. 

The Committee desire that action on all pending Assurances be subjected to 

close scrutiny and the outcome thereof furnished to the Committee for their 

consideration. The Committee desire that the Minutes of the review meetings 

to monitor /review implementation of the Assurances be invariably furnished 

to them as it will help the Committ ee in measuring the progress of the 

Ministry of Tourism with regard to implementation of Assurances. The 

Committee would also like the Ministry of Tourism to follow the instructions 

contained in the Manual on Practice and Procedure issued by the Ministry of 

Parliamentary Affairs in letter and spirit for expeditious implementation of 

pending Assurances. 

II. Review of Pending Assurances of the Ministry of Tourism. 

9. In the succeeding paragraphs, the Committee deal with some of the important 

pending Assurances pertaining to the Ministry of Tourism which have been critically 

examined/ reviewed by them at their sitting held on 08.03.2022. 

A. New Tourism Policy 

(i). USQ No. 1076 dated 27.07.2015 regarding 'Formulation of New Tourism Policy' 
(SI. No. 02). 

(ii). USQ No. 1287 dated 07.12.2015 regarding 'Inflow of Tourists' (SI. No. 03). 

10. In reply to USQ No. 1076 dated 27.07.2015 regarding 'Formulation of New 

Tourism Policy' (Appendix - II), it was stated that the Ministry of Tourism is currently in 

the process of formulating a National Tourism Policy, 2015 with the aim of positioning 



India as a 'Must Experience' and 'Must Revisit' destination for Global Travelers, 

encouraging Indians to explore their own country and realizing the potential of tourism 

as a major engine of economic growt~, employment generation and poverty alleviation in 

a responsible framework. In reply to USQ No. 1287 dated 07 .12.2015 regarding 'Inflow 

of Tourists' (Appendix - III), it was stated that the draft Policy was also hosted on the 

official websites of the Ministry of Tourism for seeking public comments. In addition, as 

part of the inter-ministerial consultations, the draft Policy has been circulated among 33 

Central Ministries/Departments inviting their comments. 

11. Giving an update on the efforts made by them to implement the Assurances, the 

Ministry stated in their Status Note in March, 2022 that The Ministry of Tourism is in the 

process of finalizing the Draft National Tourism Policy after taking feedback from the 

concern stakeholders. 

12. During oral evidence, the Secretary, Ministry of Tourism explained the reasons for 

the delay in implementing the Assurances as under:-

''.An Assurance was given that the Ministry of Tourism is working on formulating 

National Tourism Polic~ 2015. It is certain that work on the same was done for 

some years and in the middle it was not given much attention because the 

Tourism Policy was being reviewed at various levels to see as to what needs to be 

done. Bu~ after the corona pandemic, the Government and industry felt that all 

the policies of Tourism required to be considered again. Work on the same 

resumed again after April 2020. Discussions are on with the stakeholders, people 

associated with the tourism indust~ all the Ministries of the Central and the State 

Governments. We have also placed a draft National Policy on the website of our 

Ministry. Just yesterday I have discussed the final draft with all the officials of the 

Central Ministry through video conferencing and about 10 Ministries have sent 

their opinion. The rest of the Ministries have said that they will send their views 

this week. After that I will have discussions with the State Governments. So, I 

think we are at the last stage now. '' 

7 



13. When the Committee enquired about the present monitoring mechanism avai lable 

in the Ministry of Tourism for implementation of various projects and Parliamentary 

Assurances, the Secretary, Ministry of Tourism replied as under: 

"Sir, the momtoring mechanism is that we have a project management team at 

the Central level which is a private consulting organization. They go and interact 

with the State Governments. They do field visits and conduct study there. At my 

level in the Minist~ we (7ave a Joint Secretary or Additional Secretary who is the 

main project in-charge. He reviews it with the State Government and at my level 

constantly in the last six months, we have been reviewing with the State 

Governments. That is why, we set these deadlines and, now, we are seeing 

results. Initially, in the month of September, we had completed 16 projects. Now, 

at the end of December, about 34 projects have been completed nationwide. So, 

from 16, we have gone up to 34. By the month of March I expect more to be 

completed // 

Observations/Recommendations 

14. The Committee find that the Assurances given in reply to USQ No. 1076 
dated 27.07.2015 regarding Formulation of New Tourism Policy and USQ No. 

1287 dated 07.12.2015 regarding inflow of tourists have been pending for 

more than .07 years without much progress. The Committee have been 

informed that the Ministry of Tourism are in the process of finalization of the 

draft National Tourism Policy after taking feedback from the concerned 

stakeholders. The Ministry have also informed that after the corona pandemic, 

a need has been felt for a fresh look at all the policies of tourism which has 

since been taken up after April 2020. The Committee understand that there 

are practical difficulties involved in implementation of the Assurances related 

to policy matters with a definite time frame. However, at the same time this 

does not give the Ministry any ground to prolong the fulfilment of the 

Assurance. Being the nodal Ministry, the immediate responsibility of fulfilling 



~the Assurances by taking these to their logical conclusion lies with the 
Ministry of Tourism and they need to make sincere efforts to find ways and 

means to tackle the problems and implement the Assurances. 

The review of the pending Assurances also reveals that the existing 

mechanism put in place by the Ministry for fulfilment of the Assurances 

especially those involving other Departments has been far from adequate and 

effective. There is lack of coordination which also points to the fact that due 

attention has not been given by the Ministry to fulfilment of Assurances on 

time. The Committee feel that the tourism industry has been the worst 

sufferer over the last two years of pandemic and co-ordinated efforts are a 

must to reinvigorate this sector. A vibrant and a well developed tourism 

infrastructure has immense potential to transform the economy of the country 

in terms of employment generation, foreign exchange earnings besides 

placing the image of the country all over the world as a fine tourism 

destination. Keeping in view that the efforts of the Ministry in boosting the 

sector has not been up to the desired level, the Committee urge the Ministry 

of Tourism to take timely action for fulfillment of all the Assurances in letter 

and spirit. The Committee recommend the Ministry to enhance their 

coordination with the industry and make concerted efforts to finalize and put 

in place the National Tourism Policy. If there are any specific hurdle in 

implementation of any of the Assurances, the same may be conveyed to the 
Committee. 

B. Tourism Circuits in Rajasthan under Swadesh Darshan 
Scheme/Formation of Five Special Tourism Zones/Setting up of Tourism Hubs 

(i). USQ No. 3218 dated 31.12.2018 regarding 'Tourism Circuits in Rajasthan 
under Swadesh Darshan Scheme' (SI. No. 06). 

(ii). USQ No. 1477 dated 01.07.2019 regarding 'Formation of Five Special 

Tourism Zones' (SI. No. 13). 



(ii). USQ No. 4780 dated 22.07.2019 regarding 'Setting up of Tourism Hubs' 
(SI. No. 14). 

15. I n reply to the abovesaid Questions, it was stated that in the Bud9et 

announcements of 2017-18, the Government had proposed creation of Five Special 

Tourism Zones, anchored on the Special Purpose vehicle. The Ministry has prepared the 

draft guidelines and held the stakeholder consultations meetings with Govt/ Public and 

Private Stakeholders. The process for obtaining Expenditure Finance Committee's 

approval for the scheme is under process. It was further stated that the Ministry 

envisages to implement the scheme on challenge modal. The Scheme is not approved 

yet and no locations has been identified for development. 

16. In their Status Note furnished in March, 2022, the Ministry stated that the 

Scheme for 'Development of Special Tourism Zone' is in the process of formulation. 

17. Giving an update on the implementation of the Assurances during oral evidence, 

the Secretary, Ministry of Tourism submitted as under:-

" In this matter we have to go to the Finance Ministry now. The Finance Minister 

had announced in the Budget that there will be Five Tourism Zones. The final 

draft of the scheme is ready at our level and we are now going before the 

Expenditure Finance Committee" 

Observations/Recommendations 
18. The Committee note that three more Assurances pertaining to 

Development of Tourist Circuits have been kept pending by the Ministry for 

more than three years. As per Budget announcements of 2017-18 the 
Government had proposed creation of Five Special Tourism Zones, anchored 
on Special Purpose Vehicle. The Ministry have informed that the final draft of 
the Scheme is ready at their level and now they are going before the 
Expenditure Finance Committee. Notwithstanding the explanation given by 

\0 



the Ministry, the fact remains that the Assurance on an important issue such 
a:» Development of Tourism Zones with wider ramifications still remains 

unfulfilled which is not acceptable to the Committee. The Committee note that 

more than three years have elapsed and the Ministry are still at the concept 

approval stage of the scheme. The Committee firmly believe that destination 

reputation, tourist friendly environment and tourist circuits are some of the 

valuable factors for the success of Tourism Ind·ustry. Further, tourist circuits 

and destinations are the two most essential parameters that attract tourists 

from all over the globe in turn adding to the national income of the country 

alongwith potential to create jobs and employment opportunities. The 

Committee feel that the development of tourist circuits in the country will go 

a long way in the country in securing the tourism eco-system as a whole. As 

there has already been a long delay in implementation of the Assurances, the 

Committee urge the Ministry to fulfill the Assurances in a time bound manner 

without any further loss of time and lay the requisite Implementation Report 

expeditiously. 

III. Implementation Reports 

19. As per the Statements of the Ministry of Parliamentary Affairs, I mplementation 

Reports in respect of the following three Assurances have since been laid on the Table of 

the House on the dates as ment ioned against each. 

Table 2 
SI.No SI.No. in the SQ/USQ No. and date Date of 

Table 1 (Para No. Implementation 
4) 

1. Sl.No.17 USQ No. 2269 16.03.2022 
dated 08.07.2019 regarding 
'Agreement to Promote Tourism' 

2. SI. No.20 USQ No. 4643 16.03.2022 
dated 22.07.2019 regarding 
'Development of Amravati Town' 

\ \ 



3. SI. No. 22 

NEW DELHI; 
ol-f August. 2022 

} 3 Shravana , 1944 (Saka) 

SQ No.4 dated 18.11.2019 09.02.2022 
Supplementary by Shri Rajendra 
Agrawal, M.P. regarding 
'Development of New Tourism 
Circuit' 

RAJENDRA AGRAWAL, 
CHAIRPERSON, 

COMMITTEE ON GOVERNMENT ASSURANCES 



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION NO. f2358 

ANSWERED ON 23.08.2013 

ALLOCATION OF LAND 

t2356. DR. BALIRAM: 

Wiii the Minister of TOURISM be pleased to state: 

(a) whether a large tract of land between Udyan M arg Ne' ' D oD . ·• 
Mandlr Marg, In front of Blrla Mandir was allotted to the ~ ·_~gem· 

Tourism; 
(b) if so, the details and purpose thereof; 
(c) the funds provided by the Govemment for accomplishing !ii. ,ur· 

for which the said land was allotted; 
(d) whether the said land Is cunantly under some lllegal/unrnr!:b a_ .... · 

possession; 
(e) if so, the details thereof; and 
(f) the steps belntJJ taken by the Government for remova of r ll ~ --. 

possession and develop shopping complex, parking a nd ., .~· e · 1 if 
for tourists on the said tract of land along wit h the p1· · · ··1 t 

thereof? 

ANSWER 
MINISTER OF STATE FOR TOURISM (INDEPENDENCE CHARGe~1 

' KJ (., • ., 

(a) & ( b): A plot of land measuring 3.5749 hectares was allotted · n ie 
then Ministry of Tourism and Culture by the Land & Developmen lfi "' 
(L&DO), Ministry of Urban Development on 7-10-2003 fo1· ~=-"' o ... --
complex for Lok Nayak Jal Prakash Narain Library, opposite B-Jr . ~ I 

(c)! An amount of Ra.1.94 crores was paid ta the Mlni.~t~/ 

Development In 2003 towards the cost of land. An amoun·i 0 11 Rs - 1,543. 1 

was paid to NDMC for approval of lay out plan for Lok Nayai . J :a 
Narain Library Complex. In 2004, an amount of Rs.2.47 c ror& fl!;;.c tJB ' 
CPWD for execution/development of Tourist Complex at the aHati~a ,1 :rul 
addition, the Ministry of Culture has also paid Rs.2 .23 Cro~· .,._ ti:1"'-• 
for construction of Lok Nayak Jal P~kash Narain Mem ortal L.lbra • .. 

(d) & (e): No, Madam. 

(f): The Mlnlstrr_of Tourism Is curra s gf_drawlng up • 
road ~l!P- for the developm.;nt of ~green -are"i,1-an~} c-.;:~~·~r.:. -:-:th.' n, 0. 

p~rkig_ IC!~,_ .. LNJP _ .. Mam;rlft• Llbna_!i -· and .. office :FJ .. ~commOcla ,·! 01::: , 
Ministry in c.Qnsu1tat1011-with· ot11er ·aa;ilC.eS:. . · - ·--···----·-- ·- ·--- - ···- ---.-.. -.--;;·---



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION NO.t1076 

ANSWERED ON 27.07 .2015 

FORMULATION OF NEW TOURISM POLICY 

:1076. SHRI JAi PRAKASH NARAYAN YADAV: 
SHRI PREM DAS RAI: 
SHRI VENKATESH BABU T .G.: 
SHRI MANSHANKAR NINAMA: 
SHRIPARBHUBHAINAGARBHAIVASAVA: 
SHRI PRATHAP SIMHA: 
SHRI ASHOK MAHADEORAO NETE: 
SHRI BHAGAT SINGH KOSHYARI: 

Wilt the Minister of TOURISM be pleased to state: 

(a! whether the Government has formulated a new tourism policy 
along with infrastructure development to promote tourism 
industry in the country and improve India's share in global 

(bj 
·' . - ! 

d' • J 

(ei 

tourism; 
if so, the details and the salient features of the said policy; 
the funds allocated by the Government in this regard during 
the last three years; 
whether the Government has received any proposals from the 
various State Governments to promote tourism industry in 
ancient/historical/religious cities in their respective States; 
and 
if so, the details thereof and the present status of the said 
proposals , State-wise including Bihar, Rajasthan, Maharashtra 
and North-East Region? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(DR. MAHESH SHARMA} 

I (a) to (c): _The Minis_try of Tourism is currently in the process of 
formulati~g_ a National . Tourism Policy 2015 _with the aim of ----- __..... ---·. --- ·-···-· 
positioning India as a "Must Experience" and "Must Revisit" 

I {I 



destination for Global Travellers, encouraging Indians to explore 
ih~ir own country and realising the:p~tSfttial·-o;-·tourism as a major 
engine--fOr ecoriom-ic-growt11;-·eniprQYment ·-g-eneB-iitfOrl- 2nd Poverty 
,;'"--------·-··-~·---·--·--- -- --·----alleviation in a respo-riSibre-1rameviOrk. ···--·-- --- - ·· 

----- --- ------ --- ----.. -···· ·------·"" 
(d) and (e): The Ministry of Tourism has launched the follow~r.ig 
new schemes pursuant to the Budget 2014-15 announcements: 

1) Swadesh Darshan for integrated Development of Tourist 
Circuits around specific Themes. 

2) National Mission en Pilgrimage Rejuvenation and Spir!tuaJ 
Augmentation Drive (PRASAD) to beautify and improve ~he 
amenities and infrastructure at pilgrimage centres of all faiths. 

Details of projects s:J.nctioned under the above Schemes are at 
annexure. 

******** 



ANNEXURE 

STATEMENT IN REPLY TO PARTS (d) AND (e) OF LOK SABHA 
p..r; i'Js'T.lRRED QUESTION NO.f1076 ANSWERED ON 27.07.2015 
... tl:.G .. RDING FORMULATION OF NEW TOURISM POLICY. 

(Rs. in Crore) 
!Projects sanctioned under Swadesh Darshan 
I--

I 2014-15 
-

: a1i I Name of ' State Name of Project Amt. 

I No the Sanctioned 
Circuit 

: -
1 , Coastal 'Andhra Development of Kakinada 69.83 

I 

I 
Pradesh Hope Island Konaseema as I 

I World class coastal & Eco 

I I Tourism Circuit in Andhra 
r Pradesh 

- I North 
--. Arunachal Bhaulpong - Bomdila - 50.00 .... ' 

1 East 1 Pradesh Twang in Arunachal 

1. I Pradesh 
i 3:. l Buddhist Bihar Cultural Ce.ntre, Bodhgaya 33.17 
I 
I Circuit 
L2~a s 16 .. 
"J I North Manipur Development f)f Tourist 71.82 

[East Circuit in Manlpur: Imphal .. 
I Moirang-Khongjom-Moreh 

i North \Sikkim Development of Tourist 98.05 
Ee.ii'·'..' Circuit linking -! Rangpo (e.ntry) - Rorathang I 

I -Arltar I - Phadamchen -
i Nathang - Sherathang -

Tsongmo - Gangtok -
I Phodong Mangan 
I - -
I Lachung - Yumthang -
I Lachen - Thangu -
I Gurudongmer - Mangan -
~ Gangtok - Tumln Lingee -

f-
I Singtam (exit) In Sikkim ""···---·-·-- -i Total 322.87 I ...._. 

! 

I 
I 
! 

I 



(Rs. in Cl'ore) 
Projects sanctioned under PRASAD (2014-15) 

SI. Name of Name of the Project Amt. 
No. the City Sanctioned 
1. Gay a Dev. of Basic Facilities at 4.29 

Vishnupad Temple, Gay a, 
Bihar ·--- i 2. Puri Infrastructure Development at 50.00 
Puri, Shree Jagannath Dham - ' 
Ramachandi .. Prachi River front 

I at Deuli - Dhauli under Mega 
Circuit 

3. Mathura Mathura - Vrindavan as a Mega 14.93 
Touris~ Circuit (Phase-I) I 

4. Mathura Mathura Tourist Facilitation 9.35 
Center 

********** 



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION NO.f1287 

ANSWERED ON OT.12.2015 

INFLOW OF TOURISTS 

t'l287. SHRI ARJUN MEGHWAL: 
SHRI CHANDRA PRAKASH JOSHI: 

Wiii the Minister of TOURISM be pleased to state: 

( ) Nhether the Ministry ia aware that the number of 
domestic/foreign tourists visiting tourist spots haa decreased 
ln the country during the last five years; 

{b, If so, the details thereof and the reasons therefor; 
·.c. whether the Ministry has formulated any new policy to 

• :01 1ote and boost the tourism sector; and 
(df if so, the details thereof? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
{DR. MAHESH SHARMA) 

a) and (b): The numbor of Domestic Tourist Visits (DTVs) and 
the Foreign Tourist Visits (FTVs) to various State&/ Union Territories 
{UT!ij during each of the last five years are aa below; 

(DTVs/FTVs in lakhs) 

F Year DTVs FTVs 
2010 7477 179 
2011 8645 195 

1--
1 2012 10450 183 

2013 11425 200 
2014 12901 226 --I 

·-·-~ 

'8 



The DTVs and FTVs reveaa an Increasing irarod during tha las-:: 
f5ve years except a decline In n'Vs during 2012. 

(c) a!'lld (d): The Mirilistry of Tcur~sm has for:rn!11i1hnt~::i ~ r,8i;"tai~it 

National Tourism Polley 2015 with the aim of posct6ona~g 3ncflca <QI$ a 
"Must ExperienceS9 and csMust Revisit" destinatioll'D for globaa 
travellers, whilst encouraging lndlans to explore their own country 
and realise the potential of tourism as a major engine for economic 
growth, employment generation and poverty zHev~at!@rrn fin ~ 

sustainable, responsible and lncluslve framework, to the bett~armen~ 
of the community .. 

The Ministry of Tour·lsm held rounds of consuitatijons to obtafin 
inputs for the Policy from overseas tour operators, stakeholders i111 
the tourism and hospital~ty industries, State Governrnants ~lrndl U7 
Administrations, experts, veterans and eminent persomiaftB~8es iil'il ~~e 
fie~d of tourism. The draft Policy was also hosted o'1J t~e o~~~?-~.~ _ 
websites of the Ministry of ~mfor seeking pubUc comments. In 

.addition, as part of the-inter-ministerial consUifalloris, ---the -d-raft I 
fabcy has been circulate:..~ong 33 -~entral Ministries/De~~~·nl~~ 
inviting their comments. _ .. _____ _ 

**<;It******* 



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION N0.2084 

ANSWERED ON 01.01.2018 

DEVELOPMENT OF TOURISM IN ISLANDS 

2084. SHRI MAHEISH GIRRI: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Govemment has already expressed Interest In 
developing about ten Islands In India Into global destinations; 

(b) If so, the details thereof; 
(c) whether these Islands have been ldentHied in Lakshadweep and 

Andaman and NiGobar and If so, the detalls thereof; 
(d) whether the Govemment has prepared action plan for 

undertaking development works on these Islands; and 
(e) If so, the detalls thereof and If not, the reasons therefor? 

ANSWER 

MINISTER OF STATE FOR T~RISM (INDEPENDENT CHARGE) 
(SHRI K. J . ALPHONS) 

(a) to (c): Yes, Nlti Aayog has Informed that they have taken up an 
Initiative for preparation of Concept Development Plans and Detailed 
Master Plans for holistic development of 10 Islands viz .• Sm ith lslana~ 
Ross Island, Long Island {Mai·l~ang), Avis Island and Little Andaman 
In Andaman & Nicobar •nd Mlnlcoy Island, Bangaram Island, 
Thlnnakara Island, Cheriyam Island and Suheli Island in Lakshadweep. 

(d) & (e): Nltl Aayog has engaged Consultants for preparation of 
Concept Development Plans and Detailed Master Plans for Package-I 
Islands (Smith, Ross, Long and Avis Islands) in Andaman & Nicobar 
and for Package-Ill Islands (Mlnlcoy, Bangaram, Thlnnakara, Cherlyam 
and Suhell Islands) in Lakshadweep. 

The proc••• of awarding of work to consultant selected through 
competitive bidding for preparation of Concept Development Plans and 
Detailed Master Plans for Package II Island l.e Little Andaman il'l 
Andaman and Nicobar Is under progress • ....-::..------ - -........ 

2c) 



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

4rr~~. --
·--~- v --

LOK SABHA 
UNSTARRED QUESTION N0.2255 

ANSWERED ON 24.12.2018 

DEVELOPMENT OF TOURIST SITES AS ICONIC TOURISM 
DESTINATIONS 

2255. SHRI MAL YADRI SRI RAM: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government plans to develop 10 prominent sites 
as iconic tourist destinations in the country; 

(b) if so, the details thereof along with the stage of identification 
and development of the 10 tourism sites as iconic tourism 
destinations; 

(c) the criteria adopted for inclusion of locations in iconic list; and 
(d) the fund allocated and expenditure incurred in this regard 

during the budget 2018-19? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI K.J. ALPHONS) 

(a) and (b): Pursuant to Budget Announcements of 2018-19, 
Ministry of Tourism has Identified following 17 sites in 12 clusters in 
the country for development under Iconic Tourist Sites Development 
Project: Uttar Pradesh- Taj Mahal & Fatehpur Slkri; Maharashtra-
Ajanta & Ellora; Deihi- Humayun's Tomb, Red Fort & Qutub Minar; 
Goa- Colva beach; Rajasthan- Amer Fort; Gujarat· Somnath & 
Dholavira; Madhya Pradesh- Khajuraho; Karnataka- Hampi; Tamil 
Nadu· Mahabalipuram; Assam· Kaziranga; Kerala- Kumarakom; 
Bihar- Mahabodhi. 

The Ministry shall be developing the above sites in a holistic 
manner with focus on issues concerning connectivity to the 
destination, better facilities/experience for the tourists at the site, 

2- / 



skill development, involvement of local community, promotion & 
branding and by bringing private investment. 

The Ministry has appointed consultants for developing the ---------------Master plan and shelf of projects for the above sites except 
Dholavira. The consuitants are in the process of submitting final 

~~~"'-~~~~~~~---"'--
reports for the site~ 
• 

(c): The sites for development were selected 
Tourist Footfall, Geographical Distribution, 
Development and Ease of Implementation. 

on the basis of 
Potential for 

(d): The development of Iconic Tourist Destinations is being 
implemented under the ongoing Swadesh Darshan Scheme of 
Ministry of Tourism. There is no separate allocation of funds for this 
project. Till date, an expenditure of Rs.1.28 crore has been incurred 
by the Ministry on Development of Master Plan and shelf of projects 
by the consultants under the project. 

******* 



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION NO.t3218 

ANSWERED ON 31.12.2018 

TOURISM CIRCUITS IN RAJASTHAN UNDER SWADESH DARSHAN 
SCHEME 

t3218. SHRI ARJUN LAL MEENA: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government proposes to provide administrative 
and financial approvals to develop eco-adventure circuit, tribal 
circuit, desert circuit and eco-tourism circuit in Rajasthan 
under Swadesh Darshan Scheme and if so, the details thereof; 

(b) whether the Government proposes to issue guidelines 
regarding special tourism zone for the above projects; and 

(c) if so, the details thereof along with the time by which these 
guidelines are likely to be issued and if not, the reasons 
therefor? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT.CHARGE) 
(SHRI K.J. ALPHONS) 

(a) to (c): The projects for deveiopment · under the Swadesh 
Darshan Scheme of Ministry of Tourism are identified in consultation 
with the State Governments/Union Territory Administrations and are 
sanctioned subject to avaiiability of funds, submission of suitable 
detailed project reports, adherence to scheme guidelines and 
utilization of funds released earlier. The list of projects sanctioned 
to the State of Rajasthan under the above scheme is given at the 
Annexure. 

In the Budget announcements of 2017-18, the Government had 
proposed creation of Five Special Tour sm Zones, anchored on 
...__. - ---- ----Special Purpose Vehicle. The Ministry has prepared the draft 
• guidelines and held the stakeholder consultations meetings with 
tfovt/Public and Private Stakeholders. The process for obtaining 
Ei°penditure Finance Committee's approval for the scheme iSii'ffinrr· 

_p~cess. ) 
******* 



ANNEXURE 

STATEMENT IN REPLY TO PARTS (a) TO (c) OF LOK SABHA 
UNSTARRED QUESTION NO.t3218 ANSWERED ON 31.12.2018 
REGARDING TOURISM CIRCUITS IN RAJASTHAN UNDER SWADESH 
DARSHAN SCHEME 

The list of projects sanctioned to the State of Rajasthan under the 
Swadesh Darshan scheme is given below: 

(Rs. in crore) 
SI. Name of Name of the Project Amount 
No. the Circuit Sanctioned 

and Year 
1. Desert Development of Sambhar Lake Town 63.96 

Circuit and Other Destinations in Rajasthan 
(2015·16) 

2. Krishna Integrated Development of Govind Dev 91.45 
Circuit Ji temple (Jaipur), Kha tu Sh yam Ji 
(2016·17) (Sikar) and Nathdwara (Rajsamand) in 

Rajasthan. 
3. Spiritual Development of Churu (Salasar 93.90 

Circuit Balaji)- Jaipur (Shri Samode Balaji, 
(2016-17) Ghat ke Balaji, Band he ke Balaji)-

Al war (Pandupole Hanumanji, 
Bharathari)· Viratnagar (Bijak, 
Jainnasiya, Ambika Temple)· 
Bharatpur (Kaman Region)· Dholpur 
(Muchkund) - MehandlpurBalaji-
Chittorgarh (Sanwaliyaji) in Rajasthan 

4. Heritage Development of Rajsamand 99.60 
Circuit (Kumbhal9arh Fort)- Jaipur (Nahar9arh 
(2017-18) Fort)· Al war (BalaQuila)- Sawai 

Madhopur (Ranthambore Fort and 
Khandar Fort)- Jhalawar (Gagron 
Fort)- Chittorgarh (Chittorgarh Fort) 
Jaisalmer (JaisalmerFort) 
Hanumangarh (Kalibangan, Bhatner 
Fort and Gogamedi)· Jalore (Jalore 
Fort)- Udaipur (Pratap Gaurav Kendra)· 
Dholpur (Bagh-l·Nilofar and Purani . 
Chawni)- Nagaur (Meera Bai Temple) 
in Rajasthan . 

Total 348.91 
.................. 



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION N0.250 

ANSWERED ON 24.06.2019 

SANCTIONING OF GANDHI CIRCUIT 

250. DR. SANJA Y JAISWAL: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government has sanctioned a Gandhi circuit to 
commemorate centenary of Champaran Satyagraha; 

(b) if so, the details along with the progress achieved so far; and 
(c) the details of the funds sanctioned so far and the timeline by 

which the circuit is iikely to be completed? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (c): The Ministry of Tourism has sanctioned the project 
'Development of Bhitiharwa • Chandrahia - Turkaulia under Rural 
Circuit theme of Swadesh Darshan Scheme' for development of East 
Champaran and West Champaran districts in Bihar in the year 2017 • 
18 for Rs.44.65 crore and has released Rs.21.24 crore under the 
project, till date. The sites taken under the project are associated 
with Mahatma Gandhi and Champaran Satyagraha Movement.~ 
work on the project is~nder prog~ 

******* 



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION N0.271 

ANSWERED ON 24.06.2019 

TOURISM PROJECTS FOR LAKSHADWEEP 

271. MOHAMMED FAIZAL P.P.: 

Will the Minister of TOURISM be pleased to state: 

(a) whether any new project or ongoing project is pending under 
the Ministry in "Lakshadweep"; 

(b) if so, the details thereof; 
(c) whether any special schemes are available for the tourism 

development in the Islands; and 
(d) if so, the details thereof? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (d): The Ministry of Tourism under its scheme of Swadesh 
Darshan and Assistance to Central Agency provides Financial 
Assistance to State Governments/Union Territories/Central 
Agencies for development of tourism infrastructure in the country 
including Islands. 

The projects under the scheme are identified for development 
in consultation with the State Governments/ UT Administrations and 
are sanctioned subject to availability of funds, submission of 
suitable detailed project reports, adherence to scheme guidelines 
and utilization of funds released earlier. 

The Ministry has no ongoing project in Lakshadweep under the 
above schemes.~ministration has submitted a proposal for 
':>~~..!!!.. of Agatti, Kavaratti, Bangaram, Thinnakara Islands 
under Coastal Circuit theme of Swadesh Darshan Scheme. J ........ -



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION N0.276 

ANSWERED ON 24.06.2019 

DEVELOPMENT OF ISLAND TOURISM 

276. SHRI D.K.SURESH: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government has any proposal for development of 
island tourism in the country; 

(b) if so, the details thereof; 
(c) whether the Government has identified any potential island 

tourism destinations in the country and if so, the details 
thereof; 

(d) whether the Government has constituted any Committee to 
study the feasibility of development of island tourism in the 
country; and 

(e) if so, the details thereof? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (c): The Holistic Development of identified islands in the 
country has been taken by NITI Aayog. Under this initiative, Master 
plans for sustainable development of four islands namely Long, 
Aves, Smith and Ross of Andaman & Nicobar and five islands of 
Lakshadweep namely Bangaram, Cheriyam, Minicoy, Suheli and 
Thinnakara have been prepared. 

Four tourism~based projects in Andaman & Nicobar Islands 
(one each in Smith Island, Aves Island, Long Island and Shaheed 
Dweep) and three tourism-based projects in Lakshadweep (one each 
in Kadmat, Minicoy and Suheli Island) have been identified for 
implementation through Public Private Partnership (PPP) mode. 



The Ministry of Tourism has also sanctioned a project for 
Rs.42.19 Crore during 2016-17 for Development of Coastal Circuit 
(Long Island-Ross Smith Island· Neil Island- Havelock Island· 
Baratang Island-Port Blair) in Andaman & Nicobar under the Coastal 
thematic circuit of Swadesh Darshan Scheme for development of 
island tourism in the country. 

(d) & (e): Islands Development Agency (IDA) has been constituted 
on 1st June 2017 to oversee the comprehensive development of 
Islands. Further, committee has been constituted in NITI Aayog to 
recommend a roadmap for hamess1ng the developmen potentialOt 
Little Andaman and Gr<!at Nicobar Islands in Andaman & Nicobar 
~slands. 1 

******* 



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
STARRED QUESTION NO.t*121 

ANSWERED ON 01.07 .2019 

DEVELOPMENT OF TOURIST PLACES 

t*121. SHRI KAUSHALENDRA KUMAR: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government is contemplating to formulate any 
special action plan for undertaking development of tourism in 
Nalanda and Bodhgaya of Bihar and if so, the details thereof 
and if not, the reasons therefor; 

(b) whether the Government proposes to formulate any action 
plan to develop all the tourist places in the Nalanda district of 
Bihar in view of its historical importance; 

(c) if so, the details thereof including the amount of funds spent 
for development of historical places in the State of Bihar 
during the last five years; 

(d) whether the Government is contemplating to formulate any 
action plan to promote tourism in the country and if so, the 
State-wise details of expenditure incurred in the country 
during the last five years for promotion of tourism; and 

(e) the benefits accrued to the said States as a result thereof and 
the revenue received by the Union and State Governments 
therefrom? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (e): A statement is laid on the table of the House. 

******* 



STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA 
STARRED QUESTION NO.t*121 ANSWERED ON 01.07.2019 
REGARDING DEVELOPMENT OF TOURIST PLACES. 

(a) to (c): Development and promotion of tourism is primarily the 
responsibility of the concerned State Governments/Union Territory 
(UT) Administrations. The Ministry of Tourism, under its scheme of 
Swadesh Darshan, PRASHAD and Assistance to Central Agencies 
provides financial assistance to State Governments/UT 
Administrations/Central Agencies for development of tourism 
infrastructure in the country. 

The projects for development under the schemes are Identified 
In consultation with the State Governments/UT 
Administrations/Central Agencies and are sanctioned subject to 
submission of project proposals, their adherence to relevant 
scheme guidelines, submission of suitable detailed project reports, 
availability of funds and utilization of funds released earlier. 

Nalanda and Bodhgaya are covered under the Buddhist circuit 
theme of Swadesh Darshan Scheme. Ministry has identified 
Mahabodhi Temple, Bodhgaya in Bihar as one of the site for 
development under the development of Iconic Tourists Sites in the 
country. Gaya has also been identified as one of the cities for 
development under the PRASHAD scheme. The details of projects 
sanctioned by the Ministry to the State of Bihar for development of 
tourism during the last five years are given at the Annexure. 

(d): The Ministry of Tourism promotes India as a holistic 
destination covering its various tourism destinations and products 
across different States/Unicn Territories in the country. As part of 
its on-going activities, the Ministry annually releases print, 
electronic, online and outdoor media campaigns in the international 
and domestic markets, under the Incredible India brand-line. 
Promotions are also undertaken through the Social Media accounts 



and website of the Ministry. In addition, the lndiatourism Offices in 
India and overseas disseminate information and undertake various 
promotional activities with the objective of showcasing the varied 
tourist destinations and products of the country. The above 
activities are carried out under two schemes: (i) Domestic 
Promotion and Publicity including Hospitality for promotion of 
Domestic Tourism and (ii) Restructured Scheme of Overseas 
Promotion and Publicity including Marketing Development 
Assistance to promote Indian tourism in Overseas Markets. The 
budget allocated and expenditure incurred under these two 
schemes during the last five financial years is as follows: -

Domestic Promotion and Publicity including Hospitality 
(Rs. in crore) 

Year Budget Expenditure 
2014-15 135 117.79 
2015-16 126.95 128.74* 
2016-17 75 78.84* 
2017-18 90 89.84 
2018-19 127.40 127.34 # 

Restructured Scheme of Overseas Promotion and Publicity including 
Marketing Development Assistance 

Year 
2014-15 
2015-16 
2016-17 
2017-18 
2018-19 

* Re-appropriated 
# Provisional 

Budget 
164 

190.05 
223 

273.37 
414.65 

(Rs. in crore) 
Expenditure 

166.36 
170.83 
192.24 
271.46 

413.63# 

(e): The benefits of the above efforts are measured in terms of 
Foreign Tourist Arrivals (FTAs), Foreign Exchange Earnings (FEEs) 

01 



and Domestic Tourist Visits (DTVs). The details of same during the 
last three years are as follows: 

Year FTAs Growth FE Es Growth DTVs Growth 
(In Rate(%) (Rs. in Rate (in Rate 

Million) crores) (%) Miliion) (%) 
2015 8.03 4.5 1,34,844 12.0 1431.97 11.60 
2016 8.80 9.7 1,54,146 14.3 1615.39 12.8 
2017 10.04 14.0 1,77,874 15.4 1652.49 2.3 
201a• 10.56 5.2 i 1,94,882 9.6 Not .. 

11.vailable 
*Provisional Estimates 
#The growth has been calculated in terms of absolute total 

*******11 



ANNEXURE 

STATEMENT IN REPLY TO PARTS (a) TO (c) OF LOK SABHA 
STARRED QUESTION NO.f*121 ANSWERED ON 01.07.2019 
REGARDING DEVELOPMENT OF TOURIST PLACES. 

THE DETAILS OF PROJECTS SANCTIONED UNDER SWADESH 
DARSHAN AND PRASHAD SCHEMES IN BIHAR 

(Rs. in crores) 
s. Circuit/ Project Name Amt. 

No. Sanction Sanctioned 
Year 

SWADESH DARSHAN 
1. Tirthankar Development of Tirthankar Circuit in 52.39 

Circuit Bihar: Vaishali - Arrah - Masad -
2016-17 Patna - Rajgir -Pawapuri -

Champapuri 
2 . Spiritual Integrated Development of 52.35 

Circuit Kanwaria route: Sultanganj to 
2016-17 Deoghar 

3. Buddhist Development of Buddhist circuit- 98.73 
circuit Construction of Convention Centre 
2016-17 at Bodhgaya, Bihar 

4. Rural circuit Development of Rural (Gandhi) 44.65 
2017-18 Circuit: Bhitiharwa - Chandrahia -

Turkaulia 
5. Spiritual Development of Spiritual Circuit- 53.49 

Circuit Mandar Hill and Ang Pradesh 
2017-18 -PRASHAD 

6. 2014-15 Development of basic facilities at 4.27 
Vishnupad temple, Gaya, Bihar 

7. 2015-16 Development at Patna Sahib 41.54 

******* 
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ORAL ANSWERS TO QUESTIONS 

HON. SPEAKER: Q.No.121, Shri Kaushlendra Kumar. 

(Q. 121) 
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SHRIMATI APARUPA PODDAR : Sir, in my constituency at Daspur-1 Block, in 

Paschim Medinipur, there is a place known as Narajole Raj Bari which has a 

historical importance and many leaders like Mahatma Gandhi, Pandit Jawaharlal 

Nehru, Netaji Subhas Chandra Bose, Pandit lshwar Chandra Vidyasagar and 

Khudiram Bose have visited this area many times. So, as our commitment and 

respect to the patriots of this country, will the hon. Minister answer whether the 

Government would sanction fund for developing Narajole Raj Bari and make it a 

heritage tourist spot? 
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GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
STARRED QUESTION NO.f*121 

ANSWERED ON 01.07.2019 

DEVELOPMENT OF TOURIST PLACES 

t*121. SHRI KAUSHALENDRA KUMAR: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government is contemplating to formulate any 
special action plan for undertaking development of tourism in 
Nalanda and Bodhgaya of Bihar and if so, the details thereof 
and if not, the reasons therefor; 

(b) whether the Government proposes to formulate any action 
plan to develop all the tourist places in the Nalanda district of 
Bihar in view of its historical importance; 

(c) if so, the details thereof including the amount of funds spent 
for development of historical places in the State of Bihar 
during the last five years; 

(d) whether the Government is contemplating to formulate any 
action plan to promote tourism in the country and if so, the 
State-wise details of expenditure incurred in the country 
during the last five years for promotion of tourism; and 

(e) the benefits accrued to the said States as a result thereof and 
the revenue received by the Union and State Governments 
therefrom? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (e): A statement is laid on the table of the House. 

******* 



STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA 
STARRED QUESTION NO.t*121 ANSWERED ON 01.07.2019 
REGARDING DEVELOPMENT OF TOURIST PLACES. 

(a) to (c): Development and promotion of tourism is primarily the 
responsibility of the concerned State Governments/Union Territory 
(UT) Administrations. The Ministry of Tourism, under its scheme of 
Swadesh Darshan, PRASHAD and Assistance to Central Agencies 
provides financial assistance to State Governments/UT 
Administrations/Central Agencies for development of tourism 
infrastructure In the country. 

The projects for development under the schemes are identified 
in consultation with the State Governments/UT 
Administrations/Central Agencies and are sanctioned subject to 
submission of project proposals, their adherence to relevant 
scheme guidelines, submission of suitable detailed project reports, 
avallability of funds and utilization of funds released earlier. 

Nalanda and Bodhgaya are covered under the Buddhist circuit 
theme of Swadesh Darshan Scheme. Ministry has identified 
Mahabodhi Temple, Bodhgaya in Bihar as one of the site for 
development under the development of Iconic Tourists Sites in the 
country. Gaya has also been identified as one of the cities for 
development under the PRASHAD scheme. The details of projects 
sanctioned by the Ministry to the State of Blhar for development of 
tourism during the last five years are given at the Annexure. 

(d): The Ministry of Tourism promotes India as a holistic 
destination covering its various tourism destinations and products 
across different states/Union Territories in the country. As part of 
its on-going activities, the Ministry annually releases print, 
electronic, online and outdoor media campaigns In the international 
and domestic markets, under the Incredible India brand-line. 
Promotions are also undertaken through the Social Media accounts 

'-ID 



and website of the Ministry. In addition, the lndiatourism Offices In 
India and overseas disseminate information and undertake various 
promotional activities with the objective of showcasing the varied 
tourist destinations and products of the country. The above 
activities are carried out under two schemes: (i) Domestic 
Promotion and Publicity including Hospitality for promotion of 
Domestic Tourism and (ii) Restructured Scheme of Overseas 
Promotion and Publicity including Marketing Development 
Assistance to promote Indian tourism in Overseas Markets. The 
budget allocated and expenditure incurred under these two 
schemes during the last five financial years is as follows: • 

Domestic Promotion and Publicity including Hospitality 
(Rs. in crore) 

Year Budget Expenditure 
2014 .. 15 135 117.79 
2015-16 126.95 128.74* 
2016-17 75 78.84* 
2017-18 90 89.84 
2018-19 127.40 127.34 # 

Restructured Scheme of Overseas Promotion and Publicity including 
Marketing Deveiopment Assistance 

Year 
2014-15 
2015-16 
2016-17 
2017-18 
2018-19 

* Re-appropriated 
# Provisional 

Budget 
164 

190.05 
223 

273.37 
414.65 

(Rs. in crore) 
Expenditure 

166.36 
170.83 
192.24 
271.46 

413.63# 

(e): The benefits of the above efforts are measured in terms of 
Foreign Tourist Arrivais (FTAs), foreign Exchange Earnings (FEEs) 

Yt 



and Domestic Tourist Visits (DTVs). The details of same during the 
last three years are as follows: 

Year FTAs Growth FE Es Growth DTVs Growth 
(in Rate(%) (Rs. in Rate (in Rate 

Million) crores) (%) Million) (%) 
2015 8.03 4.5 1,34,844 12.0 1431.97 11.60 
2016 8.80 9.7 1,54,146 14.3 1615.39 12.8 
2017 10.04 14.0 1,77,874 15.4 1652.49 2.3 
2018* 10.56 5.2 1,94,882 9.6 Not -

A.vailable 
*Provisional Estimates 
#The growth has been calculated in terms of absolute total 

******** 
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ANNEXURE 

STATEMENT IN REPLY TO PARTS (a) TO (c) OF LOK SABHA 
STARRED QUESTION NO.t*121 ANSWERED ON 01.07.2019 
REGARDING DEVELOPMENT OF TOURIST PLACES. 

THE DETAILS OF PROJECTS SANCTIONED UNDER SWADESH 
DARSHAN AND PRASHAD SCHEMES IN BIHAR 

{Rs. in crores) 
s. Circuit/ Project Name Amt. 

No. Sanction Sanctioned 
Year 

SWADESH DARSHAN 
1. Tirthankar Development of Tirthankar Circuit in 52.39 

Circuit Bihar: Vaishali - Arrah - Masad -
2016-17 Patna - Rajgir -Pawapuri -

Champapuri 
2. Spiritual Integrated Development of 52.35 

Circuit Kanwaria route: Sultanganj to 
2016-17 Deoghar 

3. Buddhist Development of Buddhist circuit- 98.73 
circuit Construction of Convention Centre 
2016-17 at Bodhgaya, Bihar 

4. Rural circuit Development of Rural (Gandhi) 44.65 
2017-18 Circuit: Bhitiharwa - Chandrahia -

Turkaulia 
5. Spiritual Development of Spiritual Circuit- 53.49 

Circuit Mandar Hill and Ang Pradesh 
2017-18 

PRASHAD 
6. 2014-15 Development of basic facilities at 4.27 

Vishnupad temple, Gaya, Bihar 
7. 2015-16 Development at Patna Sahib 41.54 

******* 



11.01hrs 

ORAL ANSWERS TO QUESTIONS 

HON. SPEAKER: Q.No.121, Shri Kaushlendra Kumar. 

(Q. 121) 
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SHRIMATi APARUPA PODDAR : Sir, in my constituency at Daspur-1 Block, in 

Paschim Medinipur, there is a place known as Narajole Raj Bari which has a 

historical importance and many leaders like Mahatma Gandhi, Pandit Jawaharlal 

Nehru, Netaji Subhas Chandra Bose, Pandit lshwar Chandra Vidyasagar and 

Khudiram Bose have visited this area many times. So, as our commitment and 

respect to the patriots of this country, will the hon. Minister answer whether the 

Government would sanction fund for developing Narajole Raj Bari and make it a 

heritage tourist spot? 
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GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
STARRED QUESTION N0.*130 

ANSWERED ON 01.07 .2019 

STATUS OF BUDDHIST CIRCUIT PLAN 

*130. SHRI .JAGDAMBIKA PAL: 
SHRI G.M. SIDDESHWAR: 

Will the Minister of TOURISM be pleased to state: 

(a) whether it is a fact that the Government is set to expand 
Buddhist tourism circuit in 21 more States and if so, the 
details thereof along with the current status of the Buddhist 
Circuit Plan; 

(b) whether it is also a fact that the Government has identified 
Stupas and Viharas in these States, around which small intra· 
State Buddhist zones will be developed and If so, the details 
thereof; and 

(c) whether the Government has taken any decision to include 
Kapilvastu in the Buddhist Circuit plans and if so, the details 
thereof and if not, the reasons therefor? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (c): A statement is laid on the table of the House. 

******* 



STATEMENT IN REPLY TO PARTS (a) TO (c) OF LOK SABHA 
STARRED QUESTION N0.*130 ANSWERED ON 01.07.2019 
REGARDING STATUS OF BUDDHIST CIRCUIT PLAN. 

(a) to (c): Buddhist Circuit is one of the fifteen thematic circuits 
identified for development under the Swadesh Darshan· Integrated 
Development of Theme .. Based Tourism Circuits Scheme of Ministry 
of Tourism. All sites In the country related to Buddhism including 
Kapilvastu are covered under the Buddhist Circuit for development. 

The projects for development under the above scheme are 
identified in consultation with the State Governments/Union 
Territory (UT) Administrations and are sanctioned subject to 
submission of detailed project reports, their adherence to scheme 
guidelines, availability of funds and submission of utilization 
certificates for the funds released earlier. 

The list of projects sanctioned by the Ministry to various 
States/UTs for development of tourism destinations including 
Kapilvastu under the Buddhist circuit theme are as below: 

(Amt. in crore) 
s. State/ Year Project Name Amt. 

No. of sanction Sanctioned 
1. Madhya Development of Buddhist Circuit in 74.94 

Pradesh Sanchi .. Satna .. Rewa .. Mandsaur .. Dhar 
(2016-17) in Madhya Pradesh. 

2. Uttar Development of Srawasti, 99.97 
Pradesh Kushinagar, & Kapilvastu in Uttar 
(2016-17) Pradesh. 

3. Bihar Construction of Convention Centre 98.73 
(2016-17) adjacent to Maya Sarovar on the 

westem side at Bodhgaya, Bihar 
4. Gujarat Development of Junagadh· Gir .. 35.99 

(2017-18) Somnath· Bharuch-Kutch· 



Bhavnagar- Rajkot- Mehsana in 
Gujarat 

5. Andhra Development of Buddhist Circuit: 52.34 
Pradesh Shalihundam-Thotlakonda-
(2017-18) Bavikonda· Bojjanakonda· 

Amravati· Anupu in Andhra Pradesh 
under the theme of Buddhist Circuit 
of Swadesh Darshan Scheme 

6. Development Development of Wayside Amenities 19.75 
of Wayside in Uttar Pradesh and Bihar at 
Amenities Varanasi-Gaya; Gorakhpur-
(Sub- Kushinagar; Kushinagar·Gaya-
Scheme) Kushinagar; Lucknow-Ayodhya-
(2018-19) Lucknow in coilahoration with 

MoRTH 
Total 361.97 

*'******* 

':) I 
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GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION N0.1477 

ANSWERED ON 01.07.2019 

FORMATION OF FIVE SPECIAL TOURISM ZONES 

1477. DR. SHASHI THAROOR: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government proposes to set up Special Tourism 
Zones in partnership with State Governments; 

(b) if so, the details thereof and the locations identified for this 
purpose, StatelUT -wise; 

(c) whether these special zones will be anchored as Special 
Purpose Vehicles (SPVs) that will be set up in partnership with 
the States as announced in Union Budget for 2017-18 and if so, 
the details thereof; 

( d) the funds allocated and expenditure incurred in this regard; 
and 

(e) the percentage of utiiization of the funds released for the 
creation of the Five Special Tourism Zones? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (e): Pursuant to Budget announcements of 2017-18, the 
~inistry ~f Tourism has initiated action on fo-!!!1ulation of sch.!!!!_e 
guidelines for deveiopment of five Special Tourism Zones in the 
c:_ountry anchored on SPV (Special Purpose Vehicle) in partnership 
with the states. The Ministry envisages to implement the schemeon 
challenge model. 

~ -
The scheme is not approved yet and no locations has been 

identified for developmen • ,----
~ ~ ******* 



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION N0.4780 

ANSWERED ON 22.07.2019 

SETTING UP OF TOURISM HUBS 

4780. SHRI ANIL FIROJIYA: 

Wiii the Minister of TOURISM be pleased to state: 

(a) whether the Government proposes to set up tourism hubs in 
various States of the country and if so, the details thereof, 
State/UT-wise including Madhya Pradesh; 

(b) whether the Government has received proposals from the 
State Governments in this regard; and 

{c) if so, the details along with the present status thereof and the 
action taken by the Government on such proposals? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (c): Ministry of Tourism under Swadesh Darshan Scheme-
Integrated Development of Theme Based Tourist Circuits provides 
financial assistance to State Governments/UT Administrations/ 
Central Agencies for development of tourism infrastructure and 
facilities in the country including Madhya Pradesh. Under the 
scheme fifteen thematic circuits have been identified for 
development namely; North-East Circuit, Buddhist Circuit, 
Himalayan Circuit, Coastal Circuit, Krishna Circuit, Desert Circuit, 
Tribal Circuit, Eco Circuit, Wildlife Circuit, Rural Circuit, Spiritual 
Circuit, Ramayana Circuit, Heritage Circuit, Eco Circuit, Tirthankar 
Circuit. 

The projects under the above scheme are identified for 
development in consultation with the State Govemments/Union 
Territory Administrations and are sanctioned subject to availability 



of funds, submission of suitable Detailed Project Reports, adherence 
to scheme guidelines and utilization of funds released earlier. 
Submission of project proposal by the State Governments/ Union 
Territory Administrations and Its sanctioning is a continuous 
process. The State-wise list of 77 projects sanctioned under the 
above scheme is given at Annexure. All the projects are at various 
stages of implementation/completion. 

In addition to-@___bove, P~nt to Budget announcements of 
~017-18 the Ministl'.l.___of Tourism has initiated action on formulation 
of scheme guidelines for development of five Special Tourism Zones 
in the co;;,try.\Entire country is covered under this scheme and in 
the draft scheme guldelines it is proposed that the scheme will 
work on challenge mode. 

******* 

· .. 



ANNEXURE 

STATEMENT IN REPLY TO PARTS (a) TO (c) OF LOK SABHA UNSTARRED 
QUESTION N0.4780 ANSWERED ON 22.07.2019 REGARDING SETTING UP 
OF TOURISM HUBS 

THE STATE-WISE DETAILS OF PROJECTS SANCTIONED UNDER SWADESH 
DARSHAN SCHEME 

,... -- - --- - ~ (Rs. in crores) -
~I. State/UT Name of the Name of the Project Amount Amount 

o. Circuit Sanctioned released 
Year 2014-15 
1. Arunachal North-East Development of 49.77 39.81 

Pradesh Circuit Mega Circuit at 
Bhalukpong· 
Bomdila and 
Tawang In 
Arunachal 
Pradesh. 

I 2. Andhra Coastal Development of 67.84 64.44 
Pradesh Circuit Kakinada Hope 

Island Konaseema 
as World Class 
Coastal & Eco 
Tourism Circuit in 
Andhra Pradesh 

Total of 2014-15 117.61 104.25 
Year 2015-16 
3. Manipur North-East Development of 72.23 61.32 

Circuit Tourist Circuit in 
Manipur: Imphal· 
Khongjom 

4. Sikkim North-East Development of 98.05 78.44 
Circuit Tourist Circuit 

linking Rang po 
(entry) -
Rorathang- Ari tar-
Phadamchen-
Nathang-
Sherathang-
Tsongmo-
Gangtok-Phodong-



Mangan- Lachung-
Yumthang- Lachen-
Thangu-
Gurudongmer-
Mangan .. Gangtok-
TuminLingee .. 
Singtam (exit) in 
Sikkim. 

5. Uttarakhand Eco Circuit Integrated 70.92 64.30 
Development of 
Eco-Tourism, 
Adventure Sports, 
Associated 
Tourism related 
Infrastructure for 
Development of 
Tehri Lake & 
Surroundings as 
New Destination-
District Tehri, 
Uttarakhand. 

6. Rajasthan Desert Development of 63.96 51.17 
Circuit Sambhar Lake 

Town and Other 
Destinations in 
Rajasthan under 
Desert Circuit. 

7. Nagaland Tribal Circuit Development of 97.36 77.89 
Tribal Circuit 
Peren .. Kohima-
Wokha, Nagaland 

8. Madhya Wildlife Development of 92.22 73.78 
Pradesh Circuit Wildlife Circuit at 

Panna- Mukundpur-
Sanjay- Dubri-
Bandhavgarh-
Kan ha- Mukki-
Pench in Madhya 
Pradesh. 

9. Andhra Coastal Development of 59.70 47.76 
Pradesh Circuit Coastal Tourism 

Circuit in Sri Potti 



I 

Sriramalu Nell ore 
under Swadesh 
Darshan Scheme in 
Andhra Pradesh. 

10. Telangana Eco Circuit Integrated 91.62 73.30 
Development of 
Eco Tourism 
Circuit In 
Mahaboobnagar 
district, 
Telangana. 

11. Kera la Eco Circuit Development of 76.55 61.24 
Pathanamthitta-
Ga vi- Vagamon-
Thekkady as Eco 
Tourism Circuit in 
ldduki and 
Pathanamthitta 
Districts In Kerala. 

12. Mizoram North East Integrated 94.91 75.92 
Circuit Development of 

New Eco Tourism 
under Swadesh 
Darshan-North 
East Circuit at 
Thenzawl & South 
Zote, District 
Serchhip and 
Reiek, Mizoram. 

13. Assam Wildlife Development of 95.67 76.54 
Circuit Manas- Probitora-

Nameri-
Kaziranga- Dibru-
Saikhowa as 
Wildlife Circuit in 
Assam. 

14. Puducherry Coastal Development of 85.28 61.82 
Circuit Union Territory of 

Puducherry as 
Tourist Circuit 
under Swadesh 
Darshan Scheme 

.. 
bO 



(Coastal Circuit) 
15. Arunachal North East Integrated 97.14 77.71 

Pradesh Circuit Development of 
New Adventure 
Tourism in 
ArunachalPradesh 

16. Tripura North East Development of 99.59 74.15 
Circuit North East Circuit : 

Agartala -
Sipahijala -
Melaghar - Udaipur 
- Amarpur-
Tirthamukh-
Mandirghat-
Dumboor- Narikel 
Kunja-
Gandachara-
Ambassa in 
Tripura 

17. West Bengal Coastal Development of 85.39 61.96 
Circuit Beach Circuit: 

Udaipur- Digha· 
Shankarpur-
Tajpur-
Mandarmani-
Fraserganj-
Bakkhlai- Henry 
Island in West 
Bengal 

18. Chhattisgarh Tribai Circuit Development of 99.21 73.29 
Tribal Tourism 
Circuit in Jashpur-
Kunkuri- Main pat-
Ambikapur-
Maheshpur -
Ratanpur- Kurdar-
Sarodadadar-
Gangrel-
Kondagaon-
Nathiya 
Nawagaon-
Jagdalpur-



~ 

Chitrakoot .. 
Tirthgarh In 
Chhattisgarh. 

19. Maharashtra Coastal Development of 82.17 12.79 
Circuit Sindhudurg 

Coastal Circuit in 
Maharashtra under 
Swadesh Darshan 
Scheme. 

Total of 2015-16 1461.97 1103.38 
Year 2016-17 -
20. Goa Coastal Development of 99.99 79.99 

Circuit Coastal Circuit 
(Sinquerim .. Baga, 
Anjuna-Vagator, 
Morjim-Keri, 
Aguada Fort and 
Aguada Jail) in 
Goa. 

21. Jammu& Himalayan Integrated 82.97 41.48 
Kashmir Circuit Development of 

Tourism 
Infrastructure 
Projects in the 
State of Jammu 
and Kashmir. 

22. Telangana Tribal Circuit Integrated 83.88 65.27 
Development of 
Mulugu-
Laknavaram-
Medavaram· 
Tadvai- Damaravi· 
Mallur- Bogatha 
Waterfalls as 
Tribal Circuit in 
Telangana. 

23 .. Meghalaya North East Development of 99.13 79.31 
Circuit Umium (Lake 

View), u Lum 
Sohpetbneng-
Mawdiangdiang -
Orchid Lake 
I . ' 



Resort, Meghalaya. 
24. Madhya Buddhist Development of 74.94 54.51 

Pradesh Circuit Buddhist Circuit in 
Sanchi-Satna· 
Rewa-Mandsaur-
Dhar in Madhya 
Pradesh. 

25. Kerala Spiritual Development of 99.99 20.00 
Circuit Sabarimala . 

Emmeli·Pampa· 
Sannidhanam as a 
Spiritual Circuit in 
District 
Pathanamthitta, 
Kerala. 

26. Manlpur Spiritual Development of 53.80 40.14 
Circuit Spiritual Circuit -

Shri Govlndajee 
Temple, Shri Bijoy 
Govindajee Temple 
- Shri Gopinath 
Temple - Shri 
Bungshibodon 
Temple - Shri 
Kaina Temple, 
Manipur. 

27. Gujarat Heritage Development of 85.01 42.13 
Circuit Heritage Circuit in 

Ahmedabad· 
Rajkot- Porbandar 
-Bardoli· Dandi in 
Guiarat. 

28. Haryana Krishna Development of 97.35 70.60 
Circuit Tourism 

Infrastructures at 
places related to 
Mahabharata in 
Kurukshetra, 
Haryana. 

29. Rajasthan Krishna Integrated 91.45 45.72 
Circuit Development of 

Govind Dev Ji 



~ - temple (Jaipur), 
Khatu Shyam Ji 
(Sikar) and 
Nathdwara 
(Rajsamand) in 
Rajasthan. 

30. Sikkim North East Development of 95.32 73.22 
circuit Tourist Circuit 

Linking Singtam-
Maka· Te mi-
Bermoik Toke I-
Phongia- Namchi -
Jorthang-
Okharey· 
Sombaria· 
Daramdin· 
Jorethang- Melli 
(Exit) in Sikkim. 

31. Madhya Heritage Development of 92.97 57.06 
Pradesh circuit Heritage Circuit 

(Gwalior - Orchha -
Khajuraho -
Chanderi -
Bhimbetka -
Mandu) Madhya 
Pradesh 

32. Kera la Spiritual Development of 92.22 72.42 
Circuit Sree Padmanabha 

Arnamula-
Sabrimala-as a 
Spiritual Circuit in 
Kerala 

33. Bihar T irthankar Development of 52.39 26.19 
circuit Tirthankar Circuit: 

Vaishali- Arrah-
Ma sad- Patna-
Rajgir- Pawapuri-
Champapuri In 
Bihar. 

34 . Bihar Spiritual Integrated 52.35 26.17 
circuit Development of 

I Kanwaria Route: 



Sultanganj -
Dhannshala-
Deoghar under 
Splritual circuit in 
Bihar. 

35. Odisha Coastal Development of 76.49 37.61 
circuit Gopalpur, Barkul, 

Satapada and 
Tam para as 
Coastal circuit in 
Odisha. 

36. Nagaland Tribal circuit Development 99.67 78.09 
of Tribal 
circuit 
(Mokokchung 
-Tuensang· 
Mon) in 
Nagaland 

37. Uttarakhand Heritage Integrated 79.13 40.97 
circuit Development of 

Heritage Circuit in 
Kumaon Region -
Katannal -
.Jogeshwar-
Baijnath-Devidhura 
in Uttarakhand. 

38. Jammu & Himalayan Integrated 96.38 48.1! 
Kashmir Circuit Development of 

Tourist Facilities 
at Jammu·Rajouri-
Shopian-Pulwama 

under 
Himalayan Circuit 
theme in .J&K. 

39. Jammu & Himalayan Integrated 90.96 74.71 
Kashmir Circuit Development of 

Tourist Facilities 
under the 
Construction of 
Assets in lieu of 
those Destroyed in 
Floods in 2014 



~ - --under PM 1 

Devefopment I 

Package for J&K 
40. Jammu & Himalayan Integrated 97.82 44.5~ 

Kashmir Circuit Development of 
Tourist facilities at 
Mantalai-
Sudhmahadev-
Patnitop under 
Himalayan Circuit 
Theme in J&K. 

41. Jammu & Himalayan Integrated 96.39 48.1S 
Kashmir Circuit Development of 

Tourist Facilities 
at Anantnag-
Kishtwar-
Pahalgam -
Daksum - Ranjit 
Sagar Dam under 
Himalayan Circuit . 
Theme in J&K. 

42. Jammu & Himalayan Integrated 96.93 45.51 
Kashmir Circuit Development of 

Tourist Facilities 
at Gulmarg-
Baramulla-
Kupwara-Leh 
Circuit under 
Himalayan Circuit 
Theme in J&K. 

43. Uttar Buddhist Development of 99.97 45.03 
Pradesh Circuit Buddhist Circuit -

Srawasti, 
Kushinagar, 
& Kapfivastu in 
Uttar Pradesh. 

44. Uttar Ramayana Development of 69.45 52.17 
Pradesh Circuit Chitrakoot and 

Shrlngverpur as 
Ramayana Circuit 
in Uttar Pradesh 

, 45. Andaman & Coastal Development of 42.19 8.44 



Nicobar Circuit Coastal Circuit 
Islands (Long Island-Ross 

Smith Island· Neil 
Island- Havelock 
Island- Baratang 
Island-Port Blair) in 
Andaman & 
Nicobar under 
Coastal thematic 
circuit of Swadesh 
Darshan Scheme. 

46. Tamil Nadu Coastal Development of 99.92 49.96 
Circuit Coastal Circuit 

(Chennai· 
Mamamallapuram -
Rameshwaram -
Manpadu -
Kanyakumari) in 
Tamil Na du under 
Swadesh Darshan 
Scheme 

47. Uttar Spiritual Development of 68.39 54.71 
Pradesh Circuit Spiritual Circuit 

(Shahjahanpur· 
Basti· Ahar-
Aligharh-Kasgunj-
Sarosi-Pratapgarh-
Unnao-Kaushambi· 
Mirzapur-Gorakpur-
Kairana· 
Doamriyagunj· 
Bagpat-Barabanki· 
Azamgarh) 

48. Uttar Spiritual Development of 63.77 50.33 
Pradesh Circuit Spiritual Circuit -

ll(Bijnor· Meerut-
Kanpur· Kanpur 
Dehat· Banda· 
Ghazlpur· 
Salempur- Ghosi· 
Bali a· Ambedkar 
Nagar. Aligarh· 



) Fatehpur- Deoria· 
Mahoba· 
Sonbhadra-
Chandauli-
Mishrikh- Bhadohl) 
In Uttar Pradesh 
under Swadesh 
Darshan Scheme 

49. Uttar Heritage Development of 34.82 18.76 
Pradesh Circuit Heritage 

Circuit(Kalinjar 
Fort (Banda)-
MarharDham 
(SantKabir Nagar)-
ChauriChaura, 
Shaheed Sthal 
(Fatehpur)-
Mavahar Sthal 

{Ghosi)- Shaheed 
Smarak (Meerut) In 
Uttar Pradesh 
under Swadesh 
Darshan Scheme 

so. Bihar Buddhist Development of 98.73 19.75 . 
Circuit Buddhist circuit .. 

Construction of 
Convention Centre 
at Bodhgaya, 
Bihar 

51. Assam Heritage Development of 98.35 19.67 
Circuit Tezpur - Majuli -

Sibsagar as 
Heritage Circuit in 
Assam under 
Swade sh Darshan 
scheme 

52. Himachal Himalayan Integrated 86.85 19.95 
Pradesh Circuit Development of 

Himalayan Circuit: 
Kiarighat, Shimla, 
Hatkoti, Manali, 
Kangra, 



Dharamshala, Bir, I 
Palampur, Chamba 

53. Mizoram Eco Circuit Development of 99.07 49.53 
Eco-Adventure 
Circuit Aizawl . 
Rawpuichhip -
Khawhphawp -
Lengpui - Durtlang 
- Chatlang· 
Sakawrhmultuaitla 
ng . Muthee -
Beratlawng . 
Tuirial Airfield -
Hmuifang under 
Eco circuit theme 
of Swadesh 
Darshan Scheme 

54. Rajasthan Spiritual Development of 93.90 46.95 
Circuit Spiritual Circuit-

Churu (Salasar 
Balaji)- Jaipur 
(Shri Samode 
Balaji, Ghat ke 
Balaji, Bandhe ke 
Balaji)· Alwar 
(Pandupole 
Hanumanji, 
Bharathari)· 
Viratnagar (Bijak, 
Jainnasiya, 
Ambika Temple)· 
Bharatpur (Kaman 
Region)· Dholpur 
(Muchkund) -
MehandipurBalaji· 
Chittorgarh 
(Sanwaliyaji) in 
Rajasthan under 
Swadesh Darshan 
scheme 

55. Gujarat Heritage Development of 98.61 79.85 
Circuit Heritage circuit: 



Year 2017-18 

Vadnagar-
Modhera and Patan 
In Gujarat under 
Swadesh Darshan 
Scheme 

Total of 2016-17 

56. Bihar Rural Circuit Development of 

57. Goa 

1 58. Gujarat 

Coastal 
Circuit 

Buddhist 
circuit 

59. Puducherry Heritage 
Circuit 

60. Puducherry Spiritual 
Circuit 

Gandhi Circuit: 
Bhitiharwa· 
Chandrahia· 
Turkaulia in Bihar 
under Rural Circuit 
theme of Swadesh 
Darshan Scheme 
Development of 
Coastal Circuit II: 
Rua De Orum 
Creek • Don Paula • 
Colva • Benaulim in 
Goa under 
Swadesh Darshan 
Scheme 
Development of 
Buddhist circuit: 
Junagadh- Gir 
Somnath· Bharuch· 
Kutch- Bhavnagar-
Rajkot- Mehsana in 
Gujarat under 
Swadesh Darshan 
scheme 
Development of 
Heritage Circuit in 
Puducherry under 
Swadesh Darshan 
Scheme. 
Development of 
Spiritual Circuit in 
Puducherry under 
Swadesh Darshan 
Scheme 

3041.55 1727 .09 

44.65 21.24 

99.35 19.87 

35.99 7.20 

66.35 13.27 

40.68 19.26 



61 • Rajasthan Heritage Development of 99.60 49.80 I 
Circuit Heritage Circuit 

(Rajsamand 
(Kumbhalgarh 
Fort)- Jaipur 
(Nahargarh Fort)-
Al war (BalaQuila)-
Sawal Madhopur 
(Ranthambore Fort 
and Khandar 
Fort)- Jhalawar 
(Gagron Fort)-
Chittorgarh 
(Chittorgarh Fort) 
Jalsalmer 
(JaisalmerFort) 
Hanumangarh 
(Kalibangan, 
Bhatner Fort and 

Gogamedi)- Jalore 
(Jalore Fort)-
Udaipur (Pratap 
Gaurav Kendra)-
Dholpur (Bagh·i· 
Nilofar and Purani 
Chawni)-
Nagaur(Meera Bai 
Smarak) in 
Rajasthan under 
Swadesh Darshan 
Scheme. 

62. Telangana Heritage Development of 99.42 44.83 
Circuit Heritage Circuit: 

Qutub Shahi 
Heritage Park-
Paigah Tombs-
Hayat Bakshi 
Mosque-
Raymond's Tomb 
in Telangana under 
Swadesh Darshan 
Scheme -· . 



63. Bihar Spiritual Development of 53.49 10.70 
Circuit Mandar Hiii & Ang 

Pradesh under 
Spiritual Circuit 
theme of Swadesh 
Darshan Scheme. 

64. Madhya Eco Circuit Development of 99.62 73.56 
Pradesh Gandhlsagar Dam-

Mandleshwar Dam-
Omkareshwar 
Dam· Indira Sagar 
Dam· Tawa Dam-
Bargi Dam- Bheda 
Ghat- Bansagar 
Dam- Ken River 
under Eco circuit 
theme of Swadesh 
Darshan Scheme 

65. Uttar Ramayana Development of 133.31 66.65 
Pradesh Circuit Ayodhya under 

Ramayana Circuit 
theme of Swadesh 
Darshan Scheme 

66. Andhra Buddhist Development of 52.34 10.47 
Pradesh Circuit Buddhist Circuit: 

Shalihundam· 
Thotlakonda-
Bavikonda-
Bojjanakonda-
Amravati- Anupu in 
Andhra Pradesh 
under the theme of 
Buddhist Circuit of 
Swadesh Darshan 
Scheme 

Total of 2017-18 824.8 336.85 
Year 2018·19 
67. Maharashtra Spiritual Development of 54.01 o.oo 

Circuit Wald· Adasa-
Dhapewada-
Paradsingha-
Chota Taj Bagh-



Telankhandi· Girad I 
in Maharashtra 

68. - Development Development of 19.75 0.00 
of Wayside Wayside Amenities 
Amenities in Uttar Pradesh 
(Sub- and Bihar at 
Scheme) Varanasi-Gaya; 

Lucknow-Ayodhya-
Lucknow; 
Gorakhpur-
Kushinagar; 
Kushinagar-Gaya .. 
Kushinaga in 
collaboration with 
MoRTH 

69. Uttar Spiritual Development of 14.52 0.00 
Pradesh Circuit Jewar-Dadri· 

Sikandrabad-
Noida-Khurja-
Banda in Uttar 
Pradesh 

70. Jharkhand Eco Circuit Development of 52.72 o.oo 
Eco Circuit: Dalma-
Chand ii· Getalsud-
Bet la national 
park- Mirchaiya-
Netarhat in 
Jharkhand 

71. Tripura North East Development of 65.00 o.oo 
circuit North East circuit: 

Surma Cherra-
Unakoti· Jampui 
Hills· Gunabati· 
Bhunaneshwarl .. 
Matabari-
Neermahal-
Boxanagar- Chotta 
khola· Pilak· 
Avangchaarra in 
Tripura 

72. Punjab Heritage Development of 99.95 0.00 
Circuit Heritage Circuit: 



1 Anandpur Sahib -
Fatehgarh Sahib -
Chamkaur Sahib -
Ferozpur -
Amritsar - Khatkar 
Kalan - Kalanour .. 
Patiala In Punjab 

73. Kerala Rural Circuit Development of 

74. Kerala 

75. Kerala 

Spiritual 
Circuit 

Spiritual 
Circuit 

76." Meghalaya --rfiorth East 
I Circuit 

I __ ____._ 

Rural Circuit: 
Malanad Malabar 
Cruise Tourism 
Project in Kerala 
Development 
Sivagiri 
Narayana 

Sree 
Guru 

Ashram-
Arruvlpuram-
Kunnumpara Sree 
Subrahmania· 
Chembazhanthi 
Sree Narayana 
Gurukulam 

of Deveiopment 
Kasaragod, 
Wayanad, Kannur, 
Kozhikode, 
Paiakkad, 
Mallapuram, 
Thrichur, 
Ernakulam, ldukki, 
Kottayam, 
Allaphuza, 
Pathananamithitta, 
Kollam, 
Trivandrum 
Development of 
West Khasi Hills 
(Nongkhlaw- Krem 
Tirot - Khudoi & 
Kohmang Falls -
Khri River-
Mawthadraishan, 

80.37 o.oo 

69.47 o.oo 

85.23 o.oo 

84.97 o.oo 



Shillong), Jaintia I 
Hills (Krang Suri 
Falls- Shyrmang-
looksi), Garo Hills 
(Nokrek Reserve, 
Katta Beel, Siju 
Caves) 

77. Uttar Spiritual Development of 21.16 o.oo 
Pradesh Circuit Gorakhnath 

Temple(Gorakhpur) 

' Devipattan 
Temple 
(Bairampur) and 
Vatvashni Temple 
(Domariyagunj) 
Total of 2018-19 647.15 o.oo 

GRAND TOTAL TILL DATE 6093.08 3271.57 

********* 



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
STARRED QUESTION NO. *204 

ANSWERED ON 08.07 .2019 

RELIGIOUS TOURIST CIRCUITS 

*204. SHRI REBATI TRIPURA: 
SHRI VIJAY KUMAR DUBEY: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government has any proposal to establish more 
religious tourist circuits besides Ramayana and Buddhist 
Circuits; 

(b) if so, the details thereof, State/UT-wise, specially in the North· 
Eastern States and Uttar Pradesh; 

(c) if not, the reasons therefor; 
(d) whether there has been any progress so far in this regard; and 
(e) if so, the details thereof? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (e): A statement is laid on the table of the House. 

********* 



STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA 
STARRED QUESTION N0.*204 ANSWERED ON 08.07.2019 
REGARDING RELIGIOUS TOURIST CIRCUITS. 

(a) to (e): Ministry of Tourism under its Swadesh Darshan Scheme· 
Integrated Development of Theme Based Tourist Circuits is 
developing tourism infrastructure in the identified circuits, across 
the country, having tourist potentlal in a planned and prioritized 
manner. Under the scheme fifteen thematic circuits have been 
identified for development including themes covering all the 
religious/spiritual sites in the country, namely: Spiritual Circuit, 
Ramayana Circuit, Krishna Circuit, Buddhist Circuit, Tirthankar 
Circuit and Sufi Circuit. 

In addition to above, Ministry is developing tourism 
infrastructure at identified pilgrimage and heritage destinations 
under its PRASHAD Scheme. Ministry has identified 41 sites in 25 
states for development under the scheme namely Amaravati and 
Srisailam (Andhra Pradesh), Kamakhya (Assam), Parasuram Kund 
(Lohit District, Arunachal Pradesh), Patna and Gaya (Bihar), 
Balmeshwari Devi Temple (Rajnandgaon, Chhattisgarh), Dwarka and 
Somnath (Gujarat), Gurudwara Nada Saheb, Panchkula (Haryana), 
Maa Chintpurni (Una, Himachal Pradesh), Hazratbal and Katra 
(Jammu & Kashmir), Deogarh and Parasnath (Jharkhand), 
Chamundeshwari Devi, Mysuru (Karnataka), Guruvayoor, St. Thomas 
International Shrine, · (Malayattoor), Cheraman Juma Mosque 
(Thrissur, Kerala), Omkareshwar and Amarkantak (Madhya 
Pradesh), Bahedpara, West Jalntia Hiiis and Schra (Meghalaya), 
Aizwal (Mizoram), Kohima and Mokokchung Districts (Nagaland), 
Trimbakeshwar (Maharashtra), Purl (Odisha), Amritsar (Punjab), 
Ajmer (Rajasthan), Kanchlpuram and Vellankani (Tamil Nadu), 
Tripura Sundari (Tripura), Varanasi and Mathura (Uttar Pradesh), 
Badrinath, Kedamath, Gangotri and Yamunotri (Uttarakhand) and 
Belur (West Bengal). 

-- ~ -



The projects under the above schemes are identified for 
development in consultation with the State Governments/ Union 
Territory Administrations and are sanctioned subject to availability 
of funds, submission of suitable Detailed Project Reports, adherence 
to scheme guidelines and utilization of funds released earlier. The 
details of the projects sanctioned under the above schemes in 
various states including North Eastern States and Uttar Pradesh are 
annexed. The projects are at various stages of 
implementation/completion. 

******~ 



ANNEXURE 

STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA STARRED 
QUESTION N0.*204 ANSWERED ON 08.07.2019 REGARDING RELIGIOUS 
TOURIST CIRCUITS. 

THE DETAILS OF PROJECTS SANCTIONED UNDER SWADESH DARSHAN 
SCHEME 

(Rs. in crores) 
s. State/ Project Name Amt. Amt. 
No. Sanction Sanctioned Released 

Year 
SPIRITUAL CIRCUIT 
1. Kerala Development of Sabarimala . 99.99 20.00 

(2016-17) Erumeli .. Pampa .. sannidhanam 
In District Pathanamthitta 

2. Manipur Development of Spiritual 53.80 40.14 
(2016-17) Circuit - Shri Govindajee 

Temple, Shri Bijoy Govindajee 
Temple - Shri Gopinath 
Temple - Shri Bungshibodon 
Temple - Shri Kaina Temple 

3. Kera la Development of Sree 92.22 72.42 
(2016-17) Padmanabha Arnamula· 

Sabrimala 
4. Bihar Integrated Development Of 52.35 26.17 

(2016-17) Kanwaria Route: Sultanganj -
Dharmshala- Deoghar 

5. Uttar Development of Shahjahanpur- 68.39 54.71 
Pradesh Allahabad.Basti- Ahar-
(2016-17) Aligharh-Kasgunj-Sarosi-

Pratapgarh .. Unnao .. Kaushambi .. 
Mirzapur-Gorakpur .. Kairana .. 
Doamriyagunj .. Bagpat. 
Barabanki- Azamgarh 

6. Uttar Development of Bijnor- 63.77 50.33 
Pradesh Mee rut· Kanpur .. Kanpur 
(2016·17) Dehat- Banda- Ghazipur-

Salempur- Ghosi- Bali a-
Ambedkar Na gar- Aligarh-
Fatehpur- Deofia .. Mahoba-
Sonbhadra- Chandauli· 



I. Mlshrikh .. Bhadohi 
7. Rajas than Development of Churu 93.90 46.95 

(2016 .. 17) (Salasar Balaji)- Jaipur (Shri 
Samode Balaji, Ghatke Balaji, I Bandheke Balaji)· Alwar 
{Pandupole Hanumanji, 
Bharathari)· Viratnagar (Bijak, 
Jainnasiya, Ambika Temple)· 
Bharatpur (Kaman Region)-
Dholpur (Muchkund) -
Mehandipur Balaji· Chittorgarh 
(Sanwaiiyaji) 

8. Puducherry Development of Spiritual 40.68 19 .. 26 
(2017-18) Circuit in Puducherry 

9. Bihar Dvelopment of Mandar 53.49 10.70 
(2017-18) Development Hill & Ang 

Pradesh 
10. Maharashtra Development of Waki- Adasa- 54.01 o.oo 

(2018-19) Dhapewada .. Paradsingha-I Chota Taj Bagh- Telankhandi-
Girad 

. 11. Uttar 1 Development of Jewar-Dadri- 14.52 o.oo 
Pradesh Sikandrabad-Noida...J<hurja· 
(2018-19) Banda 

12 . Kerala Development Sivagiri Sree 69.47 o.oo I 
(2018-19) I Narayana Guru Ashram-

Arruvipuram.. Kunnumpara I Sree Subrahmania· 
Chembazhanthi Sree Narayana 
Gurukulam 

13 . Kera la Development of Kasaragod, 85.23 o.oo 
(2018-19) Wayanad, Kannur, Kozhlkode, 

Palakkad, Mallapuram, 
I Thrichur, Ernakulam, ldukki, 
I Kottayam, Allaphuza, I Pathananamithitta, Kollam, 
Trivandrum 

14. Uttar Development of Gorakhnath 21.16 o.oo 
Pradesh Temple(Gorakhpur), 
(2018 .. 19) Devipattan Temple 

(Balrampur) and Vatvashni I Temple (Domariyagunj) ! 
, .. · cfo 



RAMAYANA CIRCUIT 
15. Uttar Development of Chitrakoot 69.45 52.17 

Pradesh and Shringverpur 
(2016-17) 

16. Uttar Development of Ayodhya 133.31 66.65 
Pradesh 
(2017-18) 

KRISHNA CIRCUIT 
17. Haryana Development of Tourism 97.35 70.60 

(2016-17) Infrastructures at places 
related to Mahabharata in 
Kurukshetra 

18. Rajasthan Integrated Development of 91.45 45.72 
(2016-17) Govind Dev jl temple (Jaipur), 

Khatu Sh yam Ji (Sikar) and 
Nathdwara (Rajsamand) 

BUDDHIST CIRCUIT 
19. Madhya Development of Sanchi .. satna .. 74.94 54.51 

Pradesh Rewa-Mandsaur-Dhar 
(2016-17) 

20. Uttar Development of Srawasti, 99.97 45.03 
Pradesh Kushinagar & Kapilvastu 
(2016-17) 

21. Bihar Construction of Convention 98.73 19.75 
(2016-17) Centre adjacent to Maya 

Sarovar on the western side at 
Bodhgaya 

22. Gujarat Development of Junagadh· Gir· 35.99 7.20 
(2017-18) Somnath· Bharuch-Kutch· 

Bhavnagar· Rajkot· Mehsana 
23. Andhra Development of Shalihundam- 52.34 10.47 

Pradesh Thotlakonda· Bavikonda-
(2017-18) Bojjanakonda· Amravati· 

Anupu in Andhra Pradesh 
TIRTHANKAR CIRCUIT 
24. Bihar Deveiopment of Jain Circuit: 52.39 26.19 

(2016·17) Vaishali·Arrah-Masad-Patna· 
Rajgir-Pawapuri-Champapuri 



THE DETAILS OF PROJECTS SANCTIONED UNDER PRASHAD SCHEME 
(Rs. in crores) 

SI. State Name of the Project Amount Amount 
No. Sanctioned Rei eased 
Year 2014-15 
1 Bihar Development of basic facilities 4.27 2.91 

at Vishnupad temple, Gay a, 
Bihar 

2 Odisha Infrastructure Development at 50.00 10.00 
Puri, Shree Jagannath Dham-
Ramachandi·Prachi River front 
at Deuli under Mega Circuit 

3 Uttar Development of Mathura- 14.93 10.38 
Pradesh Vrindavan as Mega Tourist 

Circuit (Ph .. 11) 
4 Uttar Construction of Tourist 9.36 7.36 

Pradesh Facilitation Centre at 
Vrindavan, Distt. Mathura 

Year 2015-16 
5 Andhra Development of Amaravati 28.36 22.69 

Pradesh Town, Guntur District as a 
Tourist Destination 

6 Assam Development of Kamakhya 30.71 22.03 
Temple and Pilgrimage 
Destination in and around 
Guwahati 

7 Bihar Development at Patna Sahib 41.54 33 .. 23 
8 Punjab Development of Karuna Sagar 6.40 6.40 

Valmiki Sthal at Amritsar 
9 Rajas than Integrated Development of 40.44 19.41 

Pushkar/Ajmer 
10 Uttarakhand Integrated Development of 34.78 27.83 

Kedamath 
11 Uttar Development of Varanasi 20.40 16.32 

Pradesh 
Year 2016 .. 17 
12 Gujarat Development of Dwarka 26.23 6.85 
13 Gujarat Pilgrimage amenities at 37.44 26.51 

Somnath 
14 Jammu & Development at Hazratbal, 42.02 25.45 

Kashmir 

. ~2 



15 Kerala Development at Guruvayur 46.14 36.91 I 

Temple 
16 Tamilnadu Development of Kanchlpuram 16.48 8.24 
17 Tamllnadu Development of Vellankani 5.60 2.59 
18 West Bengal Development of Belur 30.03 23.39 
Year 2017-18 
19 Madhya Development of Omkareshwar 40.67 18.76 

Pradesh 
20 Uttar Cruise Tourism in River Ganga, 10.72 5.14 

Pradesh Varanasi 
21. Maharashtra Development of 37.81 8.49 

Trimbakeshwar 
22 Uttar Development of Varanasi 44.60 10.21 

Pradesh Under Prashad Scheme - II 
23 Andhra Development of Srisailam 47.45 37.96 

Pradesh Temple in Andhra Pradesh 
under PRASHAD scheme 

Year 2018-19 
24 Uttarakhand Development of Infrastructure 39.24 11.77 

for Pilgrimage Facilitation in 
Badrlnath Ji Dham 
(Uttarakhand) 

25 Gujarat Development of Promenade at 44.59 13.77 
Somnath, 

26 Uttar Development of Govardhan, 39.74 o.o 
Pradesh Mathura 

27 Jharkhand Development of Baldyanathji 39.13 0.0 
Dham, Deoghar 

28 Nagaland Development of Pilgrimage 25.26 o.o 
Facilities in Nagaland 

Total 854.34 414.60 

********* 



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
STARRED QUESTION NO. *207 

ANSWERED ON 08.07 .2019 

ECO-TOURISM PROJECTS 

*207. SHRI RA~IV PRATAP RUDY: 
Will the Minister of TOURISM be pleased to state: 

(a) the measures taken by the Government to promote Eco-tourism in 
the country, particularly in Bihar; 

(b) whether the State Government of Bihar has requested for additional 
sanction of Central funds to carry out various tourism projects in 
the State; 

(c) if so, the details thereof and the measures taken by the Union 
Government in this regard; 

(d) the details of the projects/ proposals received and sanctioned 
including eco-tourism projects along with the financial assistance 
provided to various States including Bihar; and 

(e) the details of the measures taken by the Government to promote 
Tourism along with the revenue generated during the last four 
years, year-wise? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (e): A Statement is laid on the Table of the House. 

********* 



STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA STARRED 
QUESTION N0.*207 ANSWERED ON 08.07.2019 REGARDING ECO· 
TOURISM PROJECTS 

(a) to {d): The Ministry of Tourism has identified Eco Tourism as one of 
the Niche Tourism Products for promotion and development in the 
country including Bihar with an objective to promote India as a year 
round destination and to attract tourists with specific interest for 
ensuring repeat visits for the unique products in which India has a 
comparative advantage vis·il-vis competing destinations. 

Ministry is promoting eco-tourism as part of Incredible India 2.0 
Campaign in domestic and overseas markets. Ministry of Tourism is also 
releasing specific media campaigns for promoting tourism destinations 
including Bihar. The tourist attractions are also being showcased on the 
Incredible India website. These destinations and niche tourism products 
are also being promoted on regular basis by India tourism offices in 
exhibitions and fairs held in India and abroad. 

Ministry of Tourism under its schemes of Swadesh Darshan and 
PRASHAD provides financial assistance to State Governments/UT 
Administrations/ Central Agencies for development of tourism 
infrastructure and facilities in the country. Submission of project 
proposals by the State Governments and its sanctioning is a continuous 
process. The projects for development under the schemes are identified 
in consultation with the State Governments /UT Administrations /Central 
Agencies and are sanctioned subject to submission of project proposals, 
their adherence to relevant scheme guidelines, submission of suitable 
detailed project reports, availability of funds, and utilization of funds 
released earlier. Based on above criteria Ministry has sanctioned 7 
projects to Bihar for Rs. 347 .42 crores under above schemes. In addition 
to above, the State Government of Bihar has submitted three proposals 
under Eco, Ramayana and Buddhist Circuit of Swadesh Darshan Scheme. 
The details of projects sanctioned by the Ministry under the above 
schemes including Eco Circuit in the country since its launch are given at 
the Annexure. 



(e): The above initiatives of the Ministry are expected to enhance 
tourist experience and increase tourist footfalls which in turn would help 
to augment revenue and jobs in tourism sector. The impact of the efforts 
of the Ministry are measured in terms of Foreign Tourist Arrivals (FTAs), 
Foreign Exchange Earnings (FEEs) and Domestic Tourist Visits (DTVs). 
The details of same during the last four years are as follows: 

Year FTAs FE Es DTVs 
(in Million) (Rs. in crores) (In Million) 

2015 8.03 1,34,844 1431.97 
2016 8.80 1,54,146 1615.39 
2017 10.04 1,77,874 1652.49 
2018* 10.56 1,94,882 1852.38 

*Estimated 
****** 



ANNEXURE 

STATEMENT IN REPLY TO PARTS (a) TO (d) OF LOK SABHA STARRED 
QUESTION N0.*207 ANSWERED ON 08.07.2019 REGARDING ECO-TOURISM 
PROJECTS 

DETAILS OF PROJECTS SANCTIONED UNDER SWADESH DARSHAN 
SCHEME 

(Rs. in crore) 
SI. State/UT Name of the Name of the Project Amount 
No. Circuit Sanctioned 
2014·15 
1. Arunachal North-East Development of Mega 49.77 

Pradesh Circuit Circuit at Bhalukpong· 
Bomdila and Tawang in 
Arunachal Pradesh. 

2. Andhra Coastal Development of Kakinada 67.84 
Pradesh Circuit Hope Island Konaseema as 

World Class Coastal & Eco 
Tourism Circuit in Andhra 
Pradesh 

Total of 2014·15 117.61 
2015·16 
3. Manipur North-East Deveiopment of Tourist 72.23 

Circuit Circuit in Manipur: Imphal· 
Khongjom 

4. Sikkim North-East Development of Tourist 98.05 
Circuit Circuit linking Rang po 

(entry) - Rorathang· Aritar· 
Phadamchen· Nathang· 
Sherathang· Tsongmo-
Gangtok·Phodong· Mangan· 
Lachung·Yumthang· 
Lachen- Thangu· 
Gurudongmer· Mangan· 
Gangtok·TuminLingee· 
Singtam (exit) in Sikkim. 

5. Uttarakhand Eco Circuit Integrated Development of 70.92 
Eco-Tourism, Adventure 
Sports, Associated Tourism 
related Infrastructure for 
Development of Tehrl Lake 

-- .. 



6. Rajasthan 

7. Nagaiand 

8. Madhya 
Pradesh 

9. Andhra 
Pradesh 

1 O. Telangana 

11. Kerala 

12. Mizoram 

13. Assam 

14. Puducherry 

I 
Desert 
Circuit 

Destination-District Tehri, 
Uttarakhand. 
Development 
Lake Town 

of Sambhar 
and Other 

Destinations in Rajasthan 
under Desert Circuit. 

Tribal Circuit Development of Tribal 

Wildlife 
Circuit 

Coastal 
Circuit 

Eco Circuit 

Eco Circuit 

Circuit Peren- Kohima· 
Wokha, Nagaland 
Development of Wiidlife 
Circuit at Panna-
Mukundpur- Sanjay- Dubri-
Bandhav9arh- Kanha-
Mukki- Pench in Madhya 
Pradesh. 
Development of Coastal 
Tourism Circuit in Sri Potti 
Sriramalu Neilore under 
Swadesh Darshan Scheme 
in Andhra Pradesh. 
Integrated Development of 
Eco Tourism 
Mahaboobnagar 
Telangana. 

Circuit in 
district, 

Development of 
Pathanamthitta- Gavi· 
Vagamon- Thekkady as Eco 
Tourism Circuit in ldduki 
and Pathanamthitta 
Districts in Kerala. 

North East Integrated Development of 
Circuit 

Wildlife 
Circuit 

Coastal 
Circuit 

New Eco Tourism under 
Swadesh Darshan-North 
East Circuit at Thenzawi & 
South Zote, District 
Serchhip and Reiek, 
Mizoram. 
Development of Manas-
Probitora- Nameri-
Kaziranga- Dibru-
Saikhowa as Wildlife Circuit 
in Assam. 

63.96 

97.36 

92.22 

59.70 

91.62 

76.55 

94.91 

95.67 

85.28 Development of Union 
Territory of Puducherry as _ ___._ ____ ___. 

88 



Tourist Circuit under 
Swadesh Darshan Scheme 
(Coastal Circuit) 

15. Arunachal North East Integrated Development of 97.14 
Pradesh Circuit New Adventure Tourism in 

Arunachal Pradesh 
16. Tripura North East Development of North East 99.59 

Circuit Circuit . . Agartala -
Sipahijala - Melaghar -
Udaipur - Amarpur-
Tirthamukh- Mandirghat-
Dumboor- Narikel Kunja-
Gandachara- Ambassa in 
Trlpura 

17. West Bengal Coastal Development of Beach 85.39 
Circuit Circuit: Udaipur- Digha-

Shankarpur- Tajpur-
Mandarmani- Fraserganj-
Bakkhlai- Henry Island in 
West Bengal 

18. Chhattisgarh Tribal Circuit Development of Tribal 99.21 
Tourism Circuit in Jashpur-
Kunkuri- Mainpat-
Ambikapur- Maheshpur -
Ratanpur- Kurdar-
Sarodadadar- Gangrel-
Kondagaon- Nathiya 
Nawagaon- .Jagdalpur-
Chitrakoot- Tirthgarh in 
Chhattisgarh. 

19. Maharashtra Coastal Development of Sindhudurg 82.17 
Circuit Coastal Circuit In 

Maharashtra under 
Swadesh Darshan Scheme. 

Total of 2015-16 1461.97 
2016-17 
20. Goa Coastal Development of Coastal 9g_99 

Circuit Circuit (Sinquerim-Baga, 
Anjuna-Vagator, Morjim-
Keri, Aguada Fort and 
Aguada .Jail) In Goa. 

21. Jammu & Himalayan Integrated Development of 82.97 
Kashmir Circuit Tourism Infrastructure 



1-

22. Telangana 

23. Meghalaya 

24. Madhya 
Pradesh 

25. K erala 

26. Manlpur 

27. Gujarat 

28. Haryana 

29. Rajasthan 

Jammu and Kashmir. 
Tribal Circuit Integrated Development of 

Mulugu-Laknavaram-
Medavaram- Tadvai-
Damaravi- Mallur- Bogatha 
Waterfalls as Tribal Circuit 
in Telangana. 

North East 
Circuit 

Buddhist 
Circuit 

Spiritual 
Circuit 

Development 
(Lake View), 
Sohpetbneng-
Mawdiangdiang 

of Umium 
U Lum 

Orchid 
Lake Resort, Meghalaya. 
Development of Buddhist 
Circuit in Sanchi-Satna-
Rewa-Mandsaur-Dhar in 
Madhya Pradesh. 
Development of Sabarimala 

Erumeli-Pampa-
Sannidhanam as a Spiritual 
Circuit in District 
Pathanamthitta, Kerala. 

Spiritual Development of Spiritual 
Circuit Circuit - Shri Govindajee 

Tempie, Shri Bijoy 
Govindajee Temple - Shri 
Gopinath Temple - Shri 
Bungshibodon Temple -
Shri Kaina Temple, 
Manipur. 

Heritage Development of Heritage 
Circuit Circuit in Ahmedabad-

Rajkot- Porbandar -Bardoli-
Dandi in Gujarat. 

K rishna Development of Tourism 
Circuit Infrastructures at places 

related to Mahabharata in 
Kurukshetra, Haryana. 

Krishna Integrated Development of 
Circuit Govind Dev ji temple 

(Jaipur), Khatu Shyam Ji 
(Sikar) and Nathdwara 
(Rajsamand) in Rajasthan. 

30. Sikkim North East Development of Tourist 
I c i rcui t Circuit Linking Slngtam-
'--~-'-~~~~~--l...~~~~~~1-

9o 

83.88 

99.13 

74.94 

99.99 

53.80 

85.01 

97.35 

91.45 

95.32 



Maka .. Temi .. Bermoik Tokel .. I 
Phongia- Namchi -
Jorthang- Okharey-
Sombaria-Daramdin-
Jorethang- Melli (Exit) in 
Sikkim. 

31. Madhya Heritage Development of Heritage 92.97 
Pradesh circuit Circuit (Gwalior - Orchha -

Khajuraho - Chanderi -
Bhimbetka - Mandu) 
Madhya Pradesh 

32. Kera la Spiritual Development of Sree 92.22 
Circuit Pad ma nab ha Arnamula-

Sabrimala-as a Spiritual 
Circuit in Kerala 

33. Bihar Tirthankar Development of Tirthankar 52.39 
circuit Circuit: Vais ha Ii- Arrah-

Mas ad- Patna- Rajgir-
Pawapuri- Champapuri in 
Bihar. 

34. Bihar Spiritual Integrated Development of 52.35 
circuit Kanwaria Route: 

Sultanganj - Dharmshala-
Deoghar under Spiritual 
circuit in Bihar. 

35. Odisha Coastal Development of Gopalpur, 76.49 
circuit Barkul, Satapada and 

Tampara as Coastal circuit 
in Odisha. 

36. Nagaland Tribal circuit Development of Tribal 99.67 
circuit (Mokokchung-
Tuensang-Mon} in Nagaland 

37. Uttarakhand Heritage Integrated Development of 79.13 
circuit Heritage Circuit in Kumaon 

Region - Katarmal -
Jogeshwar-Baljnath-
Devldhura in Uttarakhand. 

38. Jam mu & Himalayan Integrated Development of 96.38 
Kashmir Circuit Tourist Facilities at 

Jammu .. Rajouri .. Shopian-
Pulwama under 
Himalayan Circuit theme In 
J&K. 



~9- Jammu 
Kashmir 

& Himalayan 
Circuit 

40. J ammu & Himalayan 
Kashmir Circuit 

41 . Jammu & Himalayan 
Kashmir Circuit 

42. J ammu & Himalayan 
Kashmir Circuit 

43. Uttar 
Pradesh 

44. Uttar 
Pradesh 

Buddhist 
Circuit 

Ramayana 
Circuit 

45. Andaman & Coastal 
Nicobar 
Islands 

46. Tamil Nadu 

Circuit 

Coastal 
Circuit 

Integrated Development of 
Tourist Facilities under the 
Construction of Assets in 
lieu of those Destroyed in 
Floods in 2014 under PM 
Development Package for 
J&K 
Integrat ed Development of 
Tourist facilities at 
Mantalai- Sudhmahadev-
Patnitop under Himalayan 
Circuit Theme in J&K. 
Integrated Development of 
Tourist Facilities at 
Anantnag- Kishtwar-
Pahalgam - Daksum - Ranjit 
Sagar Dam under 
Himalayan Circuit Theme in 
J&K. 
Integrated Development of 
Tourist Facilities at 
Gulmarg-Baramulla-
Kupwara-Leh Circuit under 
Himalayan Circuit Theme in 
J&K. 
Development of Buddhist 
Circuit - Srawasti, 
K ushinagar, &Kapilvastu in 
Uttar Pradesh. 
Development of Chitrakoot 
and Shringverpur as 
Ramayana Circuit In Uttar 
Pradesh 
Development of Coastal 
Circuit (Long Island-Ross 
Smith Island· Neil Island· 
Havelock Island- Baratang 
Island-Port Blair) in 
Andaman & Nicobar under 
Coastal thematic circuit of 
Swadesh Darshan Scheme. 
Deve lopment of Coastal 
Circuit (Chennai· 
Mamamallapuram 

90.96 

97.82 

96.39 

96.93 

99.97 

69A5 

42.19 

99.92 



Rameshwaram - Manpadu - I 
Kanyakumari) in Tamil 
Na du under swadesh 
Darshan Scheme 

47. Uttar Spiritual Development of Spiritual 68.39 
Pradesh Circuit Circuit (Shahjahanpur-

Basti- Ahar-Aligharh· 
Kasgunj-Sarosi-Pratapgarh-
Unnao-Kaushambi-
Mirzapur-Gorakpur-
Kairana- Doamriyagunj-
Bagpat-Barabanki-
Azamgarh) 

48. Uttar Spiritual Development of Spiritual 63.77 
Pradesh Circuit Circuit -ll(Bijnor- Meerut-

Kanpur- Kanpur Dehat-
Banda- Ghazipur- Salempur-
Ghosi- Bali a- Ambedkar 
Nagar- Aligarh- Fatehpur-
Deoria- Mahoba- Sonbhadra-
Chandauli- Mishrikh· 
Bhadohi) in Uttar Pradesh 
under Swadesh Darshan 
Scheme 

4g. Uttar Heritage Development of Heritage 34.82 
Pradesh Circuit Circuit(Kalinjar Fort 

(Banda)- MarharDham 
(SantKablr Nagar)-
ChauriChaura, Shaheed 
Sthal (Fatehpur)- Mavahar 
Sthal (Ghosi)- Shaheed 
Smarak (Meerut) in Uttar 
Pradesh under Swadesh 
Darshan Scheme 

50. Blhar Buddhist Development of Buddhist 98.73 
Circuit circuit- Construction of 

Convention Centre at 
Bodhgaya, Bihar 

51. Assam Heritage Development of Tezpur - 98.35 
Circuit Majuli - Sibsagar as 

Heritage Circuit in Assam 
under Swadesh Darshan 
scheme 
- - - . . - .... _ ...... 



Pradesh 

53. Mizoram 

54. Rajasthan 

55. Gujarat 

2017-18 
56. Bihar 

57. Goa 

Circuit 

Eco Circuit 

Spiritual 
Circuit 

Heritage 
Circuit 

Himalayan Circuit: 
Kiarighat, Shimla, Hatkoti, 
Mana Ii, Kangra, 
Dharamshala, Bir, 
Palampur, Chamba 
Development of Eco-
Adventure Circuit Aizawl -
Rawpuichhip -
Khawhphawp - Lengpui -
Durtlang - Chatlang-
Sakawrhmultuaitlang -
Muthee - Beratlawng -
Tuirial Airfield - Hmuifang 
under Eco circuit theme of 
Swadesh Darshan Scheme 
Development of Spiritual 
Circuit- Churu (Salasar 
Balaji)- Jaipur (Shri 
Samode Balaji, Ghat ke 
Balaji, Bandhe ke Balaji)-
Alwar (Pandupole 
Hanumanjl, Bharathari)-
Viratnagar (Bijak, 
Jainnasiya, Amblka 
Temple)- Bharatpur (Kaman 
Region)- Dholpur 
(Muchkund) -
MehandipurBalaJi-
Chittorgarh (Sanwaliyaji) in 
Rajasthan under Swadesh 
Darshan scheme 
Development of Heritage 
circuit: Vadnagar- Modhera 
and Patan in Gujarat under 
Swadesh Darshan Scheme 

99.07 

93.90 

98.61 

Total of 2016-17 3041.55 

Rural Circuit Development of Gandhi 
Circuit: Bhitiharwa-
Chandrahia- Turkaulia in 
Bihar under Rural Circuit 
theme of Swadesh Darshan 
Scheme 

Coastal Development of Coastal 

44.65 

99.35 



Circuit Circuit II: Rua De Orum 
Creek • Don Paula -Colva .. 
Benaulim in Goa under 
Swadesh Darshan Scheme 

58. Gujarat Buddhist Development of Buddhist 35.99 
circuit circuit: Junagadh· Gir 

Somnath· Bharuch·Kutch· 
Bhavnagar· Rajkot· 
Mehsana in Gujarat under 
Swadesh Darshan scheme 

59. Puducherry Heritage Development of Heritage 66.35 
Circuit Circuit in Puducherry under 

Swadesh Darshan Scheme. 
60. Puducherry Spiritual Development of Spiritual 40.68 

Circuit Circuit in Puducherry under 
Swadesh Darshan Scheme 

61. Rajasthan Heritage Development of Heritage 99.60 
Circuit Circuit (Rajsamand 

(Kumbhalgarh Fort)· Jaipur 
(Nahargarh Fort)· Alwar 
(BalaQulla)- Sawai 
Madhopur (Ranthambore 
Fort and Khandar Fort)-
Jhalawar (Gagron Fort)-
Chittorgarh (Chittorgarh 
Fort) Jaisalmer 
(JaisalmerFort) 
Hanumangarh (Kalibangan, 
Bhatner Fort and 
Gogamedi)· Jalore (Jalore 
Fort)· Udaipur (Pratap 
Gaurav Kendra)· Dholpur 
(Bagh·i-Nilofar and Purani 
Chawni)-- Nagaur(Meera Bai 
Smarak) in Rajasthan under 
Swadesh Darshan Scheme. 

62. Telangana Heritage Development of Heritage 99.42 
Circuit Circuit: Qutub Shahi 

Heritage Park· Paigah 
Tombs- Hayat Bakshi 
Mosque· Raymond's Tomb 
in Telangana under 
Swadesh Darshan Scheme 

- -- . . ·~·· e":I AO 



64. Madhya 
Pradesh 

65. Uttar 
Pradesh 

66. Andhra 
Pradesh 

2018-19 

Circuit 

Eco Circuit 

Ramayana 
Circuit 

Buddhist 
Circuit 

67. Maharashtra Spirituai 
Circuit 

& Ang Pradesh under 
Spiritual Circuit theme of 
Swadesh Darshan Scheme. 
Development of 
Gandhisagar Dam· 
Mandleshwar Dam· 
Omkareshwar Dam- Indira 
Sagar Dam- Tawa Dam· 
Bargi Dam· Bheda Ghat-
Bansagar Dam- Ken River 
under Eco circuit theme of 
Swadesh Darshan Scheme 
Development of Ayodhya 
under Ramayana Circuit 
theme of Swadesh Darshan 
Scheme 
Development of Buddhist 
Circuit: Shalihundam-
Thotlakonda- Bavikonda· 
Bojjanakonda· Amravati· 
Anupu in Andhra Pradesh 
under the theme of 
Buddhist Circuit of 
Swadesh Darshan Scheme 

Total of 2017-18 

Development of Waki· 
Adasa- Dhapewada-
Paradsingha- Chota Taj 
Bagh· Telankhandl· Girad in 
Maharashtra 

68. -- Development Development of Wayside 
of Wayside Amenities in Uttar Pradesh 

69. Uttar 
Pradesh 

70. Jharkhand 

Amenities 
(Sub-
Scheme) 

Spiritual 
Circuit 

Eco Circuit 

and Bihar at Varanasi-Gaya; 
Lucknow-Ayodhya-
Lucknow; Gorakhpur· 
Kushinagar; Kushinagar-
Gaya- Kushinaga in 
collaboration with MoRTH 
Deveiopment of Jewar-
Dadri-Sikandrabad-Noida-
Khurja-Banda in Uttar 
Pradesh 
Development of Eco Circuit: 

99.62 

133.31 

52.34 

824.8 

54.01 

19.75 

14.52 

52.72 



Dai ma- Chandil- Getalsud-
Bet la national park· 
Mirchaiya- Netarhat in 
Jharkhand 

71. Tripura North East Development of North East 65.00 
circuit circuit: Surma Cherra-

Unakoti- Jampui Hills-
Gunabati-Bhunaneshwari-
Matabari- Neermahal-
Boxanagar- Chotta khola-
Pilak- Avangchaarra in 
Tripura 

72. Punjab Heritage Development of Heritage 99.95 
Circuit Circuit: Anandpur Sahib -

Fatehgarh Sahib -
Chamkaur Sahib - Ferozpur 
- Amritsar - Khatkar Kalan 
- Kalan our - Patiala in 
Punjab 

73. Kerala Rural Circuit Development of Rural 80.37 
Circuit: Malanad Malabar 
Cruise Tourism Project in 
Keraia 

74. Kerala Spiritual Development Sivagiri Sree 69.47 
Circuit Narayana Guru Ashram-

Arruvipuram- Kunnumpara 
Sree Subrahmania· 
Chembazhanthi Sree 
Narayana Gurukulam 

75. Kerala Spiritual Development of Kasaragod, 85.23 
Circuit Wayanad, Kannur, 

Kozhikode, Palakkad, 
Mallapuram, Thrichur, 
Emakulam, ldukki, 
Kottayam, Aliaphuza, 
Pathananamithitta, Kollam, 
Trivandrum 

76. Meghalaya North East Development of West Khasi 84.97 
Circuit Hilis (Nongkhlaw- Kr em 

Tirot - Khudoi & Kohmang 
Falls - Khri River· 
Mawthadraishan, Shillong), 
Jaintia Hills (Krang Suri 
-- -- -· -- ---- ·--'--:\ 



Garo Hills (Nokrek Reserve, 
Katta Beel, Siju Caves) 

77. Uttar Spiritual Development of Gorakhnath 21.16 
Pradesh Circuit Temple(Gorakhpur), 

Devipattan Temple 
(Balrampur) and Vatvashni 
Temple (Domariyagunj) 

Total of 2018-19 647.15 
GRAND TOTAL TILL DATE 6093.08 

******* 
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SHRI MANISH TEWARI: Hon. Speaker, Sir, if you peruse the answer which has 

been given by the hon. Minister, he has essentially divided tourism into two 

categories - circuits and destinations. Each of these destinations has the potential 

of becoming a circuit on its own. The question which I would like to ask the hon. 
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Minister is this. What is the reasonable basis of classification of tourism 

destinations into circuits and destinations, and does it not constitute a non-

optimisation of the use of resource for the promotion of tourism? 

~ ~ ~ ~; 'i !+•flit m~ 'i 6l<4, tf' 'i H..flll ~ ~ 3FFTCi CfRRT "tfIBfil ~ ~ 
"' 

~~ ~ \J11'1Cfl1>ti 'lft ~ fcP ~fCb1 ~ ~ ~ ~ cm-~ ~~e\jj ~ ~ c1R qx 

~ fcITT:n° t I ~ crf"Till t fcn ~ Wf ~ >r~ ~ t fil Wf CflT <i6 ~ ~ NaT t fcP 

~ ~ qtff ~ ~ \ift" ~ ~ 1f \jf5f x=rfWc: ~ cp(i'Y'il ~ ~ m tY° i:rRfil ~ Fcn ~ 

3iWflflu:r=r~ N~ ~I ~~\nT~~~tfcP~~~~ ~Cl1Cf5'1! 

3lCFft" funm col"~ m COT cpr:r ~ 1 m ~ ~ ~ ~ t, \JTI' *f ~ ERlW s: ~ 
~~~~'311-~~~t am'41-~tfcn~~~~ 

~ mT \Jt'(i)'l!ci. t I ~ ~ Cf5'lfl° cmt l1trl" ~ t, Cf6 ~ ~ W t, ~ ¥ 
~ ~ fil ~ w ~ ~ ?.ffiUT ~~col" m 3i1~~fUe:451~ ~ 6 fcn ~ 6l1Rf ~ 

t I ~wrmtfcl>-~$~1{ 'lfrqg 3lT~t I ~~'{1'<¢1'< ~CT)-~q;l

~ ~ ~ ~3iT cpl" ~ ~ t I W ~ ll~\JHI Cf>T <PRUT t I ~GT 

lfl\iH I~ t ~ >R1lG lll\JH I t 3fu" ~ ~~ G~ lll\i1'1 I t I wR ~~ G~R ~l\JHI ~ 
" 

ffik cffl" ~ t I ~ ~ 6fIB ~~?.JR~ t 3ffi >R1lG \Ql\i1'11 lf ~ ~ ~'!¢1'< qm 
~!>H~ICI ~tffi"Ol=f~~t I 

SHRI SUDIP BANDYOPADHYAY: Sir, in the reply, some circuits have been 

announced which cover Spiritual Circuit, Ramayana Circuit, Krishna Circuit, 

Buddhist Circuit, Tirthankar Circuit and Sufi Circuit. When I was the Chairman of 

the Railway Standing Committee, I placed and submitted a Report to the House. It 
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consists of tourism promotion and pilgrim circuit, where we very broadly 

discussed this issue in particular. My question is whether the Government intends 

to induct Jyotirling Circuit, Jain Circuit, Christian circuit, Famous Temple Circuit 

and Sikh Circuit in the list to establish more religious tourism circuits. 

Tourism is connected broadly with the Railway Ministry. if Railways do not 

extend their support, the tourism proposals cannot be fulfilied. So, my question is, 

whether the Minister of Tourism can make a coordinate with them and set up a 

committee to formulate and see that these proposals are implemented quickly. If 

necessary, I can give the Report to the hon. Minister. He can go through my 

Report. 
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GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
STARRED QUESTION N0.*204 

ANSWERED ON 08.07 .2019 

RELIGIOUS TOURIST CIRCUITS 

*204. SHRI REBATI TRIPURA: 
SHRI VI.JAY KUMAR DUBEY: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government has any proposal to establish more 
religious tourist circuits besides Ramayana and Buddhist 
Circuits; 

(b) if so, the details thereof, State/UT-wise, specially In the North· 
Eastern States and Uttar Pradesh; 

(c) if not, the reasons therefor; 
(d) whether there has been any progress so far in this regard; and 
(e) if so, the details thereof? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (e): A statement is laid on the table of the House. 

********* 
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STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA 
STARRED QUESTION N0.*204 ANSWERED ON 08.07.2019 

REGARDING RELIGIOUS TOURIST CIRCUITS. 

(a) to (e): Ministry of Tourism under its SWadesh Darshan Scheme· 
Integrated Development of Theme Based Tourist Circuits is 
developing tourism infrastructure in the identified circuits, across 
the country, having tourist potential in a planned and prioritized 
manner. Under the scheme fifteen thematic circuits have been 
Identified for development including themes covering all the 
religious/spiritual sites in the country, namely: Spiritual Circuit, 
Ramayana Circuit, Krishna Circuit, Buddhist Circuit, Tirthankar 
Circuit and Sufi Circuit. 

In addition to above, Ministry is developing tourism 
infrastructure at identified pilgrimage and heritage destinations 
under its PRASHAD Scheme. Ministry has identified 41 sites in 25 
states for development under the scheme namely Amaravati and 
Srlsailam (Andhra Pradesh), Kamakhya (Assam), Parasuram Kund 
(Lohit District, Arunachal Pradesh), Patna and Gaya (Bihar), 
Balmeshwari Devi Temple (Rajnandgaon, Chhattisgarh), Dwarka and 
Somnath (Gujarat), Gurudwara Nada Saheb, Panchkula (Haryana), 

Maa Chintpurni (Una, Himachal Pradesh), Hazratbal and Katra 
(Jammu & Kashmir), Deogarh and Parasnath (Jharkhand), 
Chamundeshwari Devi, Mysuru (Karnataka), Guruvayoor, St. Thomas 
International Shrine, (Malayattoor), Cheraman Juma Mosque 
(Thrissur, Kerala), Omkareshwar and Amarkantak (Madhya 
Pradesh), Babedpara, West Jaintia Hills and Sohra (Meghalaya), 
Aizwal (Mizoram), Kohima and Mokokchung Districts (Nagaland), 
Trimbakeshwar (Maharashtra), Puri (Odisha), Amritsar (Punjab), 
Ajmer (Rajasthan), Kanchipuram and Vellankani (Tamil Nadu), 
Tripura Sundari (Tripura), Varanasi and Mathura (Uttar Pradesh), 
Badrinath, Kedamath, Gangotri and Yamunotri (Uttarakhand) and 
Belur (West Bengal). 



The projects under the above schemes are identified for 
development in consultation with the State Govemments/ Union 
Territory Administrations and are sanctioned subject to avallabllity 
of funds, submission of suitable Detailed Project Reports, adherence 
to scheme guidelines and utilization of funds released earlier. The 
details of the projects sanctioned under the above schemes in 
various states including North Eastern States and Uttar Pradesh are 
annexed. The projects are at various stages of 
implementation/completion. 

******* 
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ANNEXURE 

STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA STARRED 
QUESTION N0.*204 ANSWERED ON 08.07.2019 REGARDING RELIGIOUS 
TOURIST CIRCUITS. 

THE DETAILS OF PROJECTS SANCTIONED UNDER SWADESH DARSHAN 
SCHEME 

(Rs. in crores) 
s. State/ Project Name Amt. Amt. 
No. Sanction Sanctioned Released 

Year 
SPIRITUAL CIRCUIT 
1. Kera la Development of Sabarimala . 99.99 20.00 

(2016-17) Erumeli-Pampa-Sannidhanam 
In District Pathanamthitta 

2. Manipur Development of Spiritual 53.80 40.14 
(2016-17) Circuit - Shri Govindajee 

Temple, Shri Bljoy Govindajee 
Temple - Shri Gopinath 
Temple - Shrl Bungshibodon 
Temple - Shrl Kaina Temple 

3. Kera la Development of Sree 92.22 72.42 
(2016-17) Padmanabha Arnamula .. 

Sabrimala 
4. Bihar Integrated Development of 52.35 26.17 

(2016-17) Kanwaria Route: Sultanganj -
Dharmshala· Deoghar 

5. Uttar Development of Shahjahanpur- 68.39 54.71 
Pradesh Allahabad-Basti· Ahar-
(2016-17) Allgharh-Kasgunj-Sarosi-

Pratapgarh·Unnao-Kaushambi· 
Mirzapur·Gorakpur- Kairana-
Doamriyagunj· Bag pat-
Barabanki· Azamgarh 

6. Uttar Development of Bijnor- 63.77 50.33 
Pradesh Meerut- Kanpur- Kanpur 
(2016-17) Dehat- Banda· Ghazipur-

Salempur- Ghosi· Balla· 
Ambedkar Nagar• Aligarh-
Fatehpur- Deoria- Mahoba-
Sonbhadra· Chandauli· 



i Mishrikh· Bhadohi 
7. Rajasthan Development of Churu 93.90 46.95 

(2016~17) (Salasar Balaji)- .Jaipur (Shri 
Samode Balaji, Ghatke Balaji, 
Bandheke Balaji)· Alwar 
(Pandupole Hanumanji, 
Bharathari)- Viratnagar (Bijak, 
..Jainnasiya, Ambika Temple)· 
Bharatpur (Kaman Region)· 
Dholpur (Muchkund) -
Mehandipur Balaji· Chittorgarh 

- (Sanwaliyaji) 
8. Puducherry Development of Spiritual 40.68 19.26 

(2017-18) Circuit in Puducherry 
9. Bihar Dvelopment of Mandar 53.49 10.70 

(2017-18) Development Hill & Ang 
Pradesh 

10. Maharashtra Development of Waki- Adasa- 54.01 o.oo 
(2018·19) Dhapewada· Paradsingha· 

Chota Taj Bagh- Telankhandi-
Girad 

11. Uttar Development of .Jewar-Dadri- 14.52 o.oo 
Pradesh Sikandrabad·Noida-Khurja· 
(2018-19) Banda 

12. Kerala Development Sivagiri Sree 69.47 o.oo 
(2018·19) Narayana Guru Ashram-

Arruvipuram· Kunnumpara 
Sree Subrahmania· 
Chembazhanthi Sree Narayana 
Gurukulam 

13. Kerala Development of Kasaragocl, 85.23 o.oo 
(2018-19) Wayanad, Kannur, Kozhikode, 

Palakkad, Mallapuram, 
Thrichur, Emakulam, ldukki, 
Kottayam, Allaphuza, 
Pathananamithitta, Kollam, 
Trivandrum 

14. Uttar Development of Gorakhnath 21.16 o.oo 
Pradesh Temple(Gorakhpur), 
(2018-19) Devlpattan Temple 

(Balrampur) and Vatvashni 
Temple (Domariyagunj) 

fly 



RAMAYANA CIRCUIT 
15. Uttar Development of Chitrakoot 69.45 52.17 

Pradesh and Shringverpur 
(2016-17) 

16. Uttar Deveiopment of Ayodhya 133.31 66.65 
Pradesh 
(2017-18) 

KRISHNA CIRCUIT 
17. Haryana Development of Tourism 97.35 70.60 

(2016-17) Infrastructures at places 
related to Mahabharata in 
Kurukshetra 

18. Rajasthan Integrated Development of 91.45 45.72 
(2016-17) Govind Dev Ji temple (Jaipur), 

Kha tu Shyam Ji (Sikar) and 
Nathdwara (Rajsamand) 

BUDDHIST CIRCUIT 
19. Madhya Development of Sanchi·Satna· 74.94 54.51 

Pradesh Rewa-Mandsaur-Dhar 
(2016-17) 

20. Uttar Development of Srawasti, 99.97 45.03 
Pradesh Kushinagar & Kapilvastu 
(2016-17) 

21. Bihar Construction of Convention 98.73 19.75 
(2016-17) Centre adjacent to Maya 

Sarovar on the western side at 
Bodhgaya 

22. Gujarat Development of Junagadh· Gir· 35.99 7.20 
(2017-18) Somnath- Bharuch-Kutch· 

Bhavnagar· Rajkot- Mehsana 
23. Andhra Deveiopment of Shalihundam· 52.34 10.47 

Pradesh Thotlakonda· Bavikonda• 
(2017-18) Bojjanakonda· Amravati· 

Anupu in Andhra Pradesh 
TIRTHANKAR CIRCUIT 
24. Bihar Development of Jain Circuit: 52.39 26.19 

(2016-17) Vaishali·Arrah·Masad-Patna· 
Rajgir-Pawapuri-Champapuri 
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THE DETAILS OF PROJECTS SANCTIONED UNDER PRASHAD SCHEME 
(Rs. In crores) 

SI. State Name of the Project Amount Amount 
No. Sanctioned Released 
Year 2014-15 

1 Bihar Development of basic facilities 4.27 2.91 
at Vishnupad temple, Gaya, 
Bihar 

2 Odis ha Infrastructure Development at 50.00 10.00 
Puri, Shree Jagannath Dham-
Ramachandi-Prachi River front 
at Deuli under Mega Circuit 

3 Uttar Development of Mathura• 14.93 10.38 
Pradesh Vrindavan as Mega Tourist 

Circuit (Ph·ll) 
4 Uttar Construction of Tourist 9.36 7.36 

Pradesh F aci litatio n Centre at 
V rindavan, Distt. Mathura 

Year 2015·16 
5 Andhra Development of Amaravati 28.36 22.69 

Pradesh Town, Guntur District as a 
Tourist Destination 

6 Assam Development of Kamakhya 30.71 22.03 
Temple and Pilgrimage 
Destination in and around 
Guwahati 

7 Bihar Development at Patna Sahib 41.54 33.23 
8 Punjab Development of Karuna Sagar 6.40 6.40 

Valmikl Sthal at Amritsar 
9 Rajasthan Integrated Development of 40.44 19.41 

Pushkar/Ajmer 
10 Uttarakhand Integrated Development of 34.78 27.83 

Kedarnath 
11 Uttar Development of Varanasi 20.40 16.32 

Pradesh 
Year 2016-17 
12 Gujarat Development of Dwarka 26.23 6.85 
13 Gujarat Pilgrimage amenities at 37.44 26.51 

Somnath 

I 14 Jammu & Development at Hazratbal, 42.02 25.45 
Kashmir 

I/( 



15 Kerala Development at Guruvayur 46.14 36.91' 
Temple 

16 Tamilnadu Development of Kanchlpuram 16.48 8.24 
17 Tamilnadu Development of Vellankani 5.60 2.59 
18 West Bengal Development of Belur 30.03 23.39 
Year 2017-18 
19 Madhya Development of Omkareshwar 40.67 18.76 

Pradesh 
20 Uttar Cruise Tourism in River Ganga, 10.72 5.14 

Pradesh Varanasi 
21. Maharashtra Development of 37.81 8.49 

Trimbakeshwar 
22 Uttar Development· of Varanasi 44.SO 10.21 

Pradesh Under Prashad Scheme • II 
23 Andhra Development of Srisailam 47.45 37.96 

Pradesh Temple in Andhra Pradesh 
under PRASHAD scheme 

Year 2018°19 
24 Uttarakhand Development of Infrastructure 39.24 11.77 

for Pilgrimage Facilitation in 
Badrinath Ji Dham 
(Uttarakhand) 

25 Gujarat Development of Promenade at 44.59 13.77 
Somnath, 

26 Uttar Development of Govardhan, 39.74 0.0 
Pradesh Mathura 

27 Jharkhand Development of Baldyanathjl 39.13 o.o 
Dham, Deoghar 

28 Nagaland Development of Pilgrimage 25.26 0.0 
Facilities in Nagaland 

Total 854.34 414.60 

********* 
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GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
STARRED QUESTION NO. *207 

ANSWERED ON 08.07.2019 

ECO-TOURISM PRO.JECTS 

*207. SHRI RAJIV PRATAP RUDY: 
Will the Minister of TOURISM be pleased to state: 

(a) the measures taken by the Government to promote Eco-tourism in 
the country, particularly in Bihar; 

(b) whether the State Government of Bihar has requested for additional 
sanction of Central funds to carry out various tourism projects in 
the State; 

(c) if so, the details thereof and the measures taken by the Union 
Government in this regard; 

(d) the details of the projects/ proposals received and sanctioned 
including eco-tourism projects along with the financial assistance 
provided to various States including Bihar; and 

(e) the details of the measures taken by the Government to promote 
Tourism along with the revenue generated during the last four 
years, year-wise? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (e): A Statement is laid on the Table of the House. 

********* 



STATEMENT IN REPLY TO PARTS (a) TO {e) OF LOK SABHA STARRED 
QUESTION N0.*207 ANSWERED ON 08.07.2019 REGARDING ECO· 
TOURISM PROJECTS 

(a) to (d): The Ministry of Tourism has identified Eco Tourism as one of 
the Niche Tourism Products for promotion and development in the 
country inciuding Bihar with an objective to promote India as a year 
round destination and to attract tourists with specific interest for 
ensuring repeat visits for the unique products in which India has a 
comparative advantage vis .. a-vls competing destinations. 

Ministry ts promoting eco-tourism as part of Incredible India 2.0 
Campaign in domestic and overseas markets. Ministry of Tourism is also 
releasing specific media campaigns for promoting tourism destinations 
including Bihar. The tourist attractions are a'iso being showcased on the 
Incredible India website. These destinations and niche tourism products 
are also being promoted on regular basis by India tourism offices in 
exhibitions and fairs held in India and abroad. 

Ministry of Tourism under its schemes of Swadesh Darshan and 
PRASHAD provides financial assistance to State Governments/UT 
Administrations/ Central Agencies for development of tourism 
infrastructure and faciiities in the country. Submission of project 
proposals by the State Governments and its sanctioning is a continuous 
process. The projects for deveiopment under the schemes are identified 
in consultation with the State Governments /UT Administrations /Central 
Agencies and are sanctioned subject to submission of project proposals, 
their adherence to relevant scheme guidelines, submission of suitable 
detailed project reports, avaiiability of funds, and utilization of funds 
reieased earlier. Based on above criteria Ministry has sanctioned 7 
projects to Bihar for Rs. 347 .42 crores under above schemes. In addition 
to above, the State Government of Bihar has submitted three proposals 
under Eco, Ramayana and Buddhist Circuit of Swadesh Darshan Scheme. 
The detalls of projects sanctioned by the Ministry under the above 
schemes Including Eco Circuit in the country since Its launch are given at 
the Annexure. 

. . ". 



(e): The above initiatives of the Ministry are expected to enhance 
tourist experienoe and increase tourist footfalls which in turn would help 
to augment revenue and jobs in tourism sector. The impact of the efforts 
of the Ministry are measured in terms of Foreign Tourist Arrivals (FTAs), 
Foreign Exchange Earnings (FEEs) and Domestic Tourist Visits (DTVs). 
The details of same during the last four years are as follows: 

Year FT As FEEs DTVs 
(in Million) (Rs. in crores} (in Million) 

2015 8.03 1,34,844 1431.97 
2016 8.80 1,54,146 1615.39 
2017 10.04 1,77,874 1652.49 
2018* 10.56 1,94,882 1852.38 

*Estimated 
**** * * 

1...2.o 



ANNEXURE 

STATEMENT IN REPLY TO PARTS {a) TO {d) OF LOK SABHA STARRED 
QUESTION N0.*207 ANSWERED ON 08.07.2019 REGARDING ECO-TOURISM 
PROJECTS 

DETAILS OF PROJECTS SANCTIONED UNDER SWADESH DARSHAN 
SCHEME 

{Rs. in crore) 
Si. State/UT Name of the Name of the Project Amount 
No. Circuit Sanctioned 
2014·15 
1. Arunachal North-East Deveiopment Of Mega 49.77 

Pradesh Circuit Circuit at Bhalukpong· 
Bomdila and Tawang in 
Arunachal Pradesh. 

2. Andhra Coastal Development of Kakinada 67.84 
Pradesh Circuit Hope Island Konaseema as 

Wo~d Class Coastal & Eco 
Tourism Circuit in Andhra 
Pradesh 

Total of 2014-15 117.61 
2015-16 
3. Manipur North-East Development of Tourist 72.23 

Circuit Circuit in Manipur: Imphal· 
Khongjom 

4. Sikkim North-East Development of Tourist 98-05 
Circuit Circuit linking Rangpo 

{entry) - Rorathang- Ari tar-
Phadamchen· Nathang-
Sherathang- Tsongmo-
Gangtok-Phodong- Mangan-
Lachung· Yumthang-
Lachen- Thangu-
Gurudongmer- Mangan-
Gangtok-Tuminlingee-
Singtam {exit) in Sikkim. 

5. Uttarakhand Eco Circuit Integrated Development of 70.92 
Eco-Tourism, Adventure 
Sports, Associated Tourism 
related Infrastructure for 
Development of Tehri Lake 



6. Rajasthan 

7.. Nagafand 

8. Madhya 
Pradesh 

9. Andhra 
Pradesh 

10. Telangana 

11. Keraia 

12. Mizoram 

13. Assam 

14. Puducherry 

1 

Desert 
Circuit 

Destination-District Tehri, 
Uttarakhand. 
Deveiopment of Sambhar 
Lake Town and Other 
Destinations in Rajasthan 
under Desert Circuit. 

Tribai Circuit Development of Tribai 

Wildlife 
Circuit 

Coastal 
Circuit 

Eco Circuit 

Eco Circuit 

Circuit Peren- Kohima· 
Wokha, Nagaland 
Development of Wildlife 
Circuit at Panna-
Mukundpur- Sanjay- Dubri-
Bandhavgarh- Kanha· 
Mukki- Pench in Madhya 
Pradesh. 
Development of Coastal 
Tourism Circuit in Sri Patti 
Sriramaiu Nellore under 
Swadesh Darshan Scheme 
in Andhra Pradesh. 
Integrated Development of 
Eco Tourism Circuit in 
Mahaboobnagar district, 
Telangana. 
Development of 
Pathanamthitta- Gavi· 
Vagamon- Thekkady as Eco 
Tourism Circuit in ldduki 
and Pathanamthltta 
Districts in Kerala. 

North East Integrated Development of 
Circuit 

Wildlife 
Circuit 

Coastal 
Circuit 

(2 -

New Eco Tourism under 
Swade sh Darshan-North 
East Circuit at Thenzawl & 
South Zote, District 
Serchhip and Relek, 
Mizoram. 
Development of Manas-
Probitora- Nameri-

' Kaziranga- Dibru-
Saikhowa as Wildlife Circuit 
in Assam. 
Development of Union 
Territory of Puducherry as 

63.96 

97.36 

92.22 

59.70 

91.62 

76.55 

94.91 

95.67 

85.28 



Tourist Circuit under I 
Swadesh Darshan Scheme 
(Coastal Circuit) 

15. Arunachal North East Integrated Development of 97.14 
Pradesh Circuit New Adventure Tourism in 

Arunachal Pradesh 
16. Tripura North East Development of North East 99.59 

Circuit Circuit . . Agartala -
Sipahijala - Melaghar -
Udaipur - Amarpur-
Tirthamukh· Mandirghat-
Dumboor .. Narikel Kunja-
Gandachara- Ambassa in 
Tripura 

17. West Bengal Coastal Development of Beach 85.39 
Circuit Circuit: Udaipur- Digha-

Shankarpur· Tajpur-
Mandarmani- Fraserganj .. 
Bakkhlai- Henry Island in 
West Bengal 

18. Chhattisgarh Tribal Circuit Development of Tribal 99.21 
Tourism Circuit in Jashpur• 
Kunkuri- Main pat-
Ambikapur- Maheshpur -
Ratanpur- Kurdar· 
Sarodadadar- Gangrel-
Kondagaon- Nathlya 
Nawagaon- Jagdalpur .. 
Chitrakoot· Tirthgarh in 
Chhattisgarh. 

19. Maharashtra Coastal Development of Sindhudurg 82.17 
Circuit Coastal Circuit in 

Maharashtra under 
Swadesh Darshan Scheme. 

Total of 2015-16 1461.97 
2016-17 
20. Goa Coastal Development of Coastal 99.99 

Circuit Circuit (Sinquerim·Baga, 
Anjuna .. vagator, Morjim-
Keri, Aguada Fort and 
Aguada Jail) in Goa. 

21. Jam mu & Himalayan Integrated Development of 82.97 
Kashmir Circuit Tourism Infrastructure 

- - - .. _...__...__ -• 



\ 
- 2. Telangana 

23. Meghalaya 

24. Madhya 
Pradesh 

25. Kerala 

26. Manlpur 

27. Gujarat 

28. Haryana 

29. Rajasthan 

30. Sikkim 

Jammu and Kashmir. 
Tribal Circuit Integrated Development of 

Mulugu·Laknavaram-
Medavaram- Tadvai-
Damaravi- Mallur· Bogatha 
Waterfalls as Tribal Circuit 
in Telangana. 

. North East Development of Umium 
Circuit 

Buddhist 
Circuit 

Spiritual 
Circuit 

Spiritual 
Circuit 

Heritage 
Circuit 

Krishna 
Circuit 

Krishna 
J Circuit 
I 

North 

(Lake View), U Lum 
Sohpetbneng-
Mawdiangdiang - Orchid 
Lake Resort, Meghalaya. 
Development of Buddhist 
Circuit in Sanchi-Satna-
Rewa·Mandsaur-Dhar in 
Madhya Pradesh. 
Development of Sabartmala 
- Erumeli-Pampa-
Sannidhanam as a Spiritual 
Circuit in District 
Pathanamthitta, Kerala. 
Development of Spiritual 
Circuit - Shrl Govindajee 
Temple, Shri Bijoy 
Govindajee Temple - Shri 
Gopinath Temple - Shri 
Bungshibodon Temple -
Shri Kaina Temple, 
Manipur. 
Development of Heritage 
Circuit in Ahmedabad-
Rajkot- Porbandar -Bardon .. 
Dandi in Gujarat. 
Development of Tourism 
Infrastructures at places 
related to Mahabharata in 
Kurukshetra, Haryana. 
Integrated Development of 
Govind Dev ji temple 
(.Jaipur), Khatu Shyam .Ji 
(Sikar) and Nathdwara 
(Rajsamand) In Rajasthan. 

._____..__ ______ J_~ircuit 
East Development of Tourist 

Circuit Linking Singtam-

fJ_y 

83.88 

99.13 

74.94 

99.99 

53.80 

85.01 

97.35 

91.45 

95.32 



Maka- Temi-Bermoik Yokel· I 
Phongia- Name hi -
.Jorthang- Okharey-
Sombaria-Daramdin-
.Jorethang- Melli (Exit) in 
Sikkim. 

31. Madhya Heritage Development of Heritage 92.97 
Pradesh circuit Circuit (Gwalior - Orchha -

Khajuraho - Chanderi -
Bhimbetka - Mandu) 
Madhya Pradesh 

32. Kera la Spiritual Development of Sree 92.22 
Circuit Padmanabha Arnamula-

Sabrimala-as a Spiritual 
Circuit in Kerala 

33. Bihar Tirthankar Development of Tirthankar 52.39 
circuit Circuit: Vais ha Ii- Arrah-

Ma sad- Patna· Rajgir-
Pawapuri .. Champapuri in 
Bihar. 

34. Bihar Spiritual Integrated Development of 52.35 
circuit Kanwaria Route: 

Sultanganj - Dharmshala-
Deoghar under Spiritual 
circuit in Bihar. 

35. Odisha Coastal Development of Gopalpur, 76.49 
circuit Barkul, Satapada and 

Tampara as Coastal circuit 
in Odisha. 

36. Nagaland Tribal circuit Development of Tribal 99.67 
circuit (Mokokchung-
Tuensang-Mon) in Nagaland 

37. Uttarakhand Heritage Integrated Development of 79.13 
circuit Heritage Circuit in Kumaon 

Region - Katarrnal -
.Jogeshwar-Baijnath-
Devidhura in Uttarakhand. 

38. Jammu & Himalayan Integrated Development of 96.38 
Kashmir Circuit Tourist Facilities at 

Jammu-Rajouri-Shopian-
Pulwama under 
Himalayan Circuit theme in 
.J&K. 



39. Jammu & Himalayan 
Kashmir Circuit 

40. .Jammu ·& Himalayan 
Kashmir Circuit 

41. .Jammu & Himalayan 
Kashmir Circuit 

42. Jammu & Himalayan 
Kashmir Circuit 

43. Uttar 
Pradesh 

44. Uttar 
Pradesh 

Buddhist 
Circuit 

Ramayana 
Circuit 

45. Andaman & Coastal 
Nicobar 
Islands 

Circuit 

46. Tamil Nadu Coastal 
Circuit 

Integrated Development of 
Tourist Facilities under the 
Construction of Assets in 
lieu of those Destroyed In 
floods in 2014 under PM 
Development Package for 
.J&K 
Integrated Development of 
Tourist facilities at 
Mantalai· Sudhmahadev-
Patnitop under Himalayan 
Circuit Theme in .J&K. 
Integrated Development of 
Tourist Facilities at 
Anantnag- Kishtwar-
Pahalgam - Daksum - Ranjit 
Sagar Dam under 
Himalayan Circuit Theme in 
J&K. 
Integrated Development of 
Tourist Facilities at 
Gulmarg·Baramulla· 
Kupwara-Leh Circuit under 
Himalayan Circuit Theme in 
J&K. 
Development of Buddhist 
Circuit - Srawasti, 
Kushinagar, &Kapilvastu in 
Uttar Pradesh. 
Development of Chitrakoot 
and Shringverpur as 
Ramayana Circuit in Uttar 
Pradesh 
Development of Coastal 
Circuit (Long Island-Ross 
Smith isiand- Neil Island-
Havelock Island- Baratang 
Island-Port Blair) In 
Andaman & Nicobar under 
Coastal thematic circuit of 
Swadesh Darshan Scheme. 

,__~_.__~~~~~-L--~~~~~--'-

Development of Coastal 
Circuit (Chennai-
Mamamallapuram -

90.96 

97.82 

96.39 

96.93 

99.97 

69.45 

42.19 

99.92 



Rameshwaram - Manpadu - I 
Kanyakumari) in Tamil 
Na du under Swadesh 
Darshan Scheme 

47. Uttar Spiritual Development of Spiritual 68.39 
Pradesh Circuit Circuit (Shahjahanpur· 

Bastl· Ahar·Aligharh· 
Kasgunj·Sarosi-Pratapgarh-
Unnao-Kaushambi-
Mirzapur-Gorakpur-
Kairana- Doamriyagunj-
Bagpat-Barabankl· 
Azamgarh) 

48. Uttar Spiritual Development of Spiritual 63.77 
Pradesh Circ1,1it Circuit -ll(Bijnor· Meerut-

Kanpur- Kanpur Dehat· 
Banda· Ghazipur- Salempur-
Ghosi· Balia· Ambedkar 
Nagar· Aligarh· Fatehpur· 
Deoria- Mahoba- Sonbhadra-
Chandauli· Mishrikh· 
Bhadohi) in Uttar Pradesh 
under Swadesh Darshan 
Scheme 

49. Uttar Heritage Development of Heritage 34.82 
Pradesh Circuit Circuit(Kalinjar Fort 

(Banda)· MarharDham 
(SantKabir Nagar)· 
ChauriChaura, Shaheed 
Sthal (Fatehpur)· Mavahar 
Sthal {Ghosi)· Shaheed 
Smarak (Meerut) in Uttar 
Pradesh under Swadesh 
Darshan Scheme 

50. Bihar Buddhist Development of Buddhist 98.73 
Circuit circuit· Construction of 

Convention Centre at 
Bodhgaya, Bihar 

51. Assam Heritage Development of Tezpur - 98.35 
Circuit Majuli - Sibsagar as 

Heritage Circuit in Assam 
under Swadesh Darshan 
scheme 

- - - -- -



Pradesh 

53. Mizoram 

54. Rajasthan 

55. Gujarat 

2017·18 
56. Bihar 

57. Goa 

Circuit 

Eco Circuit 

Spiritual 
Circuit 

Himalayan Circuit: 
Kiarighat, Shimla, Hatkoti, 
Manali, Kangra, 
Dharamshala, Bir, 
Palampur, Chamba 
Development of Eco-
Adventure Circuit Aizawl • 
Rawpuichhip -
Khawhphawp - Lengpui -
Durtlang - Chatlang-
Sakawrhmuituaitlang -
Muthee - Beratlawng -
Tuirial Airfield - Hmuifang 
under Eco circuit theme of 
Swadesh Darshan Scheme 
Development of Spiritual 
Circuit- Churu (Salasar 
Balaji)- Jaipur (Shri 
Samode Balajl, Ghat ke 
Balaji, Bandhe ke Balaji)· 
Aiwar (Pandupole 
Hanumanji, Bharathari)· 
Viratnagar (Bijak, 
Jainnasiya, Ambika 
Temple)- Bharatpur (Kaman 
Region)· Dholpur 
(Muchkund) -
MehandipurBalaji· 
Chittorgarh (Sanwaliyaji) In 
Rajasthan under Swadesh 
Darshan scheme 

99.07 

93.90 

Heritage 
Circuit 

Development of Heritage 98.61 
circuit: Vadnagar- Modhera 
and Patan in Gujarat under 
Swadesh Darshan Scheme 

Total of 2016-17 3041.55 

Rural Circuit Development of Gandhi 
Circuit: Bhltiharwa· 
Chandrahia· Turkaulia in 
Bihar under Rural Circuit 
theme of Swadesh Darshan 
Scheme 

Coastal Development of Coastal 

44.65 

99.35 



Circuit Circuit II: Rua De Orum I 
Creek • Don Paula ·Colva • 
Benaulim in Goa under 
Swadesh Darshan Scheme 

58. Gujarat Buddhist Development of Buddhist 35.99 
circuit circuit: Juna9adh· Gir 

Somnath- Bharuch-Kutch· 
Bhavnagar .. Rajkot· 
Mehsana in Gujarat under 
Swadesh Darshan scheme 

59. Pu du cherry Heritage Deveiopment of Heritage 66.35 
Circuit Circuit in Puducherry under 

Swadesh Darshan Scheme. 
60. Puducherry Spiritual Development of Spiritual 40.68 

Circuit Circuit in Puducherry under 
Swadesh Darshan Scheme 

61. Rajasthan Heritage Development of Heritage 99.60 
Circuit Circuit (Rajsamand 

(Kumbhalgarh Fort)· Jaipur 
(Nahargarh Fort)· Alwar 
(BalaQuila)- Sawai 
Madhopur (Ranthambore 
Fort and Khandar Fort)-
Jhalawar (Gagron Fort)-
Chittorgarh (Chittorgarh 
Fort) Jaisalmer 
(JaisalmerFort) 
Hanumangarh (Kalibangan, 
Bhatner Fort and 

Gogamedi)· Jalore (Jalore 
Fort)· Udaipur (Pratap 
Gaurav Kendra)· Dholpur 
(Bagh-i-Nilofar and Purani 
Chawni)- Nagaur(Meera Bai 
Smarak) in Rajasthan under 
Swadesh Darshan Scheme. 

62. Telangana Heritage Development of Heritage 99.42 
Circuit Circuit: Qutub Shahi 

Heritage Park· Paigah 
Tombs- Hayat Bakshi 
Mosque· Raymond's Tomb 
in Telangana under 
Swadesh Darshan Scheme 

-- -- - ._ . .._ ___ . _____ • _____ ... -· ••--...11- ... 1.1;11 1:-:t AO 



64. Madhya 
Pradesh 

65. Uttar 
Pradesh 

66. Andhra 
Pradesh 

2018-19 

Circuit 

Eco Circ~it 

Ramayana 
Circuit 

Buddhist 
Circuit 

& Ang Pradesh under 
Spiritual Circuit theme of 
Swadesh Darshan Scheme. 
Development of 
Gandhisagar Dam-
Mandleshwar Dam· 
Omkareshwar Dam· Indira 
Sagar Dam- Tawa Dam· 
Bargi Dam- Bheda Ghat· 
Bansagar Dam- Ken River 
under Eco circuit theme of 
Swadesh Darshan Scheme 
Development of Ayodhya 
under Ramayana Circuit 
theme of Swadesh Darshan 
Scheme 
Development of Buddhist 
Circuit: Shalihundam· 
Thotlakonda· Bavikonda· 
Bollanakonda- Amravati· 
Anupu in Andhra Pradesh 
under the theme of 
Buddhist Circuit of 
Swadesh Darshan Scheme 

Total of 2017-18 

67. Maharashtra Spiritual Development of Waki· 
Circuit Adasa· Dhapewada· 

Paradsingha· Chota Taj 
Bagh· Telankhandi· Girad in 
Maharashtra 

68. - Development Development of Wayside 
of Wayside Amenities in Uttar Pradesh 

69. Uttar 
Pradesh 

70. Jharkhand 

Amenities 
(Sub· 
Scheme) 

Spiritual 
Circuit 

Eco Circuit 

and Bihar at Varanasi·Gaya; 
Lucknow·Ayodhya-
Lucknow; Gorakhpur .. 
Kushinagar; Kushinagar .. 
Gaya· Kushinaga in 
collaboration with MoRTH 
Development of Jewar· 
Dadri-Sikandrabad-Noida-
Khurja-Banda 
Pradesh 

in Uttar 

Development of Eco Circuit: 

99.62 

133.31 

52.34 

824.8 

54.01 

19.75 

14.52 

52.72 



Dalma- Chandil· Getalsud· I 
Bet la national park-
Mirchaiya .. Netarhat in 
Jharkhand 

71. Tripura North East Development of North East 65.00 
circuit circuit: Surma Cherra .. 

Unakoti· Jampui Hills· 
Gunabati·Bhunaneshwari· 
Matabari- Neermahal .. 
Boxanagar· Chotta khola· 
Pilak· Avangchaarra in 
Tripura 

72. Punjab Heritage Development of Heritage 99.95 
Circuit Circuit: Anandpur Sahib -

Fatehgarh Sahib -
Chamkaur Sahib - Ferozpur 
- Amritsar - Khatkar Kalan 
- Kalan our . Patiala in 
Punjab 

73. Kerala Rural Circuit Development of Rurai 80.37 
Circuit: Malanad Malabar 
Cruise Tourism Project in 
Kera la 

74. Kerala Spiritual Development Sivagiri Sree 69.47 
Circuit Narayana Guru Ashram .. 

Arruvipuram· Kunnumpara 
Sree Subrahmania· 
Chembazhanthi Sree 
Narayana Gurukuiam 

75. Kerala Spiritual Development of Kasaragod, 85.23 
Circuit Wayanad, Kannur, 

Kozhikode, Palakkad, 
Mallapuram, Thrichur, 
Emakulam, ldukki, 
Kottayam, Allaphuza, 
Pathananamithitta, Kollam, 
Trivandrum 

76. Meghalaya North East Development of West Khasi 84.97 
Circuit Hills (Nongkhlaw- Kr em 

.Tirot • Khudol & Kohmang 
Falls - Khri River· 
Mawthadraishan, Shillong), 
Jalntia Hills (Krang Suri 

-- -- . . - - ~~ 



Garo Hills (Nokrek Reserve, 
Katta Beel, Siju Caves) 

77. Uttar Spiritual Development of Gorakhnath 21.16 
Pradesh Circuit Temple(Gorakhpur), 

Devipattan Temple 
(Balrampur) and Vatvashni 
Temple (Domariyagunj) 

Total of 2018-19 647.15 
GRAND TOTAL TILL DATE 6093.08 

••••••• 
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SHRI MANISH TEWARI: Hon. Speaker, Sir, if you peruse the answer which has 

been given by the hon. Minister, he has essentially divided tourism into two 

categories - circuits and destinations. Each of these destinations has the potential 

of becoming a circuit on its own. The question which I would like to ask the hon. 



Minister is this. What is the reasonable basis of classification of tourism 

destinations into circuits and destinations, and does it not constitute a non-

optimisation of the use of resource for the promotion of tourism? 
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SHRI SUDIP BANDYOPADHYAY: Sir, in the reply, some circuits have been 

announced which cover Spiritual Circuit, Ramayana Circuit, Krishna Circuit, 

Buddhist Circuit, Tirthankar Circuit and Sufi Circuit. When I was the Chairman of 

the Railway Standing Committee, I placed and submitted a Report to the House. It 

I 3) 



consists of tourism promotion and pilgrim circuit, where we very broadly 

discussed this issue in particular. My question is whether the Government intends 

to induct Jyotirling Circuit, Jain Circuit, Christian circuit, Famous Temple Circuit 

and Sikh Circuit in the iist to establish more reiigious tourism circuits. 

Tourism is connected broadly with the Railway Ministry. If Railways do not 

extend their support, the tourism proposals cannot be fulfilled. So, my question is, 

whether the Minister of Tourism can make a coordinate with them and set up a 

committee to formulate and see that these proposals are implemented quickly. If 

necessary, I can give the Report to the hon. Minister. He can go through my 

Report. 
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GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION N0.2269 

ANSWERED ON 08.07 .2019 

AGREEMENT TO PROMOTE TOURISM 

2269. DR. UMESH G. JADHAV: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government has signed agreements for 
partnerships with other countries to promote tourism In India; 

(b) if so, the details thereof, country .. wise; 
(c) whether the number of tourists from these countries have 

increased during the last two years; and 
(d) if so, the details thereof? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SIHGH PATEL) 

(a) & (b): The signing of Agreements/Memorandum of Understanding 
(MoUs) with various countries is an ongoing process and the 
Ministry of Tourism has signed Agreements/MoUs in the field of 
tourism cooperation with other countries and multilateral fora. 
Details of MoUs/Agreements/Letter of Intent (Loi) signed with 
various countries for bilaterai and multilateral cooperation in the 
field of Tourism may be seen at Annexure-1. 

The main objective of such Agreements/MoUs signed by the 
Ministry of Tourism is primarily to promote tourism between both 
sides. The important components of the Agreements/MoUs include 
the foliowing: 

i) Exchange of information and data related to tourism. 



ii) Cooperation between tourism stakeholders including 
hotels & Tour operators. 

iii) Exchange of visits of Tour Operators/Media/Opinion 
Makers for promotion of two way tourism. 

iv) Exchange programmes for cooperation in Human 
Resource Development. 

v) Investment in the Tourism and Hospitality sector. 
vi) Exchange of experience In the areas of promotion, 

marketing, destination development and management. 
vii) Participation in travel fairs/exhibitions in each other's 

country. 

(c) & (d): The tourist arrival figures for the year 2016 and 2017 
from the countries with whom the Ministry of Tourism has entered 
in to Agreement/Mou may be seen at Annexure-11. The nationality· 
wise Foreign Tourist Arrivals during the year 2018 is not yet 
~vailable. j ---~ 

*********** 

J l/ s 



ANNEXURE~I 

STATEMENT IN REPLY TO PARTS (a) AND (b) OF LOK SABHA 
UNSTARRED QUESTION N0.2269 ANSWERED ON 08.07.2019 
REGARDING AGREEMENT TO PROMOTE TOURISM. 

Agreements I Memorandum of Understanding Signed with foreign 
countries by the Ministry of Tourism 

SI. I Name of the country with I MoU I Agreement Date of 
No whom MoU/ · I Loi signature 

Agreement/Protocols singed 
I 1. Iraq Protocol 25.10.1986 

I 2. Portugal Agreement 29.07.1991 
t-
I 3. Syria Agreement 08.10.1991 
I -4. Israel Agreement 18.05.1993 
I 5. Singapore Agreement 24.01.1994 

_,_ 
6. Russia Agreement 30.06.1994 

~ 7. Iran MoU 18.04.1995 
8. Mexico Agreement 28.03.1996 

~ -I 9. 1 Cyprus Agreement 07.11.1996 

! 10. Greece Agreement 13.01.1998 
·-11. Indonesia MoU 08.02.2000 

12: I 1taly Agreement 26.06.2000 
1--

13. 
1 
Sri Lanka Mou 23.01.2004 

r-~ -- -
14. Brazil Agreement 25.01.2004 

I 15. Serbia MoU 02.11.2004 
·-16. Poland Agreement 25.04.2009 

17 .. Malaysia MoU 27.10.2010 
18. ASEAN Mou 12.01.2012 

l 19. 1 Mauritius MoU 12.03.2013 

~ Japan Memorandum 22.01.2014 
j Australia MoU 18.11.2014 

22. Nepal MoU 25.11.2014 



23. France Loi 09.04.2015 
24. China Agreement 15.05.2015 
25. Tanzania MoU 19.06.2015 
26. Turkmenistan Mou 11.07.2015 
27. Egypt MoU 24.08.2015 
28. U.A.E. Mou 03.09.2015 
29. Cambodia Mou 16.09.2015 
30. Maldives MoU 10.04.2016 

31. Qatar MoU 05.06.2016 
32. South Africa MoU 08.07.2016 
33. Kyrgyzstan Mou 20.12.2016 
34. Oman Mou 11.02.2018 
35. Bulgaria MoU 05.09.2018 
36. Malta Mou 17.09.2018 
37. Romania Mou 19.09.2018 
38. Colombia MoU 04.10.2018 
39. Uzbekistan Agreement 01.10.2018 
40. Korea MOU 05.11.2018 
41. Argentina Mou 18.02.2019 
42. Saudi Arabia MoU 20.02.2019 
43. Croatia Mou 26.03.2019 

********* 



ANNEXURE-11 

STATEMENT IN REPLY TO PARTS (c) AND (d) OF LOK SABHA 
UNSTARRED QUESTION NO. 2269 ANSWERED ON 08.07.2019 
REGARDING AGREEMENT TO PROMOTE TOURISM. 

Tourist arrival figures from the countries with whom Ministry of 
Tourism has signed Agreements I Memorandum of Understanding 

~ 

SI. Name of the Arrival in Arrival in Growth 
No country 2016 2017 %age in 

2017 over 
2016 ---

1. __ Iraq _ 48227 56230 16.59 ..__ 
2. P~!lugal 54439 66378 21.93 ,__ --
3. Syria 6267 5108 -18.49 ..____ --4. Israel I 59231 58131 ·1.86 -- ---~- -5. Singapore _ 1f 163688 __ 175852 7.43 ,__ - --6. Russia 2277 49 278904 22.46 -- --- --7. I Iran 39184 42641 8.82 ----8. Mexico 15689 18114 15.46 
9. Cyprus 1621 1856 14.50 -------ct Greece 9048 10286 13.68 
1. Indonesia • 35084 43973 25.34 

L 12. Italy 95417 111915 17.29 -
~_!3. Sri Lanka 297418 303590 2.08 --14. Brazil 21289 24453 14.86 
r~ 

,___ __ 
Serbia I 3673 4378 19.19 r-- Poland 25706 28674 11.55 L __!6:_ I 

~l_ 
Malaysia • 301961 322126 6.68 

I -- --
A SEAN 745868 824575 10.55 -1 ------·-,_ __ 

-
Mauritius 34280 37706 9.99 -r 20. .Japan 208847 222527 6.55 

21. Australia 293625 324243 10.43 
p 2. 

--
Nepai 161097 164018 1.81 

1-23. France 238707 249620 4.57 -
I 24. China 251313 247235 -1.62 I 25. 

--- -
Tanzania 23026 22261 -3.32 --rl6. Turkmenistan 14302 17653 23.43 

27. Egypt 20864 20528 -1.61 - --- ·-



28. U.A.E. 67165 67238 0.11 
29. Cambodia• 2593 5334 105.71 
30. Maldives 67457 66150 ·1.94 
31. Qatar 7486 6963 -6.99 
32. South Africa 52636 57060 8.40 
33. Kyrgyzstan 3429 4048 18.05 
34. Oman 105705 107217 1.43 
35. Bulgaria 6271 5288 -15.68 
36. Malta 937 1358 44.93 
37. Romania 9936 11844 19.20 
38. Colombia 5749 7043 22.51 
39. Uzbekistan 21605 23257 7.65 
40. Korea 111076 142383 28.19 
41. Argentina 12308 14875 20.86 
42. Saudi Arabia 61605 52976 -14.01 
43. Croatia 3314 3593 8.42 

TOTAL 3936892 4259602 8.20 

*These countries have also been included in the ASEAN group of 
countries. 

********* 
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GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
STARRED QUESTION NO.t*306 

ANSWERED ON 15.07.2019 

CENTRALLY SPONSORED TOURISM PROJECTS 

t*306. SHRI PRAVEEN KUMAR NISHAD: 
SHRI AJAY NISHAD: 

Will the Minister of TOURISM be pieased to state: 

(a) the details of various schemes being implemented in the 
tourism sector during the last three years and the current year 
along with the targets fixed, achievements made so far, 
State/UT-wise including Uttar Pradesh, Bihar and Deihi; 

(b) the State-wise list of approved Centrally sponsored tourism 
projects started in the country during the last four years; 

(c) the norms being adopted for providing financial assistance to 
various tourism projects in various States/Union Territories by 
the Government; 

(d) whether the Government has provided financial assistance as 
per the proposals received from States during the last three 
years and if so, the details thereof, State-wise; and 

(e) the other steps taken by the Government to promote tourism 
in the country? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (e): A statement is laid on the table of the House • 

............. 



STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA 
STARRED QUESTION NO.f*306 ANSWERED ON 15.07.2019 
REGARDING CENTRALLY SPONSORED TOURISM PROJECTS. 

(a): The Ministry of Tourism functions as the nodal agency for 
development of tourism in the country. It coordinates and 
supplements the efforts of the State Governments /Union Territory 
Administrations by developing tourism infrastructure, promoting 
India as preferred destination, facilitating tourists visiting India, 
putting in place a system of facilitating training and providing 
professional education to generate manpower to meet requirement 
of the tourism and hospitality industry. The above efforts are carried 
out through following schemes of the Ministry: 

1. Tourism Infrastructure 

a. Swadesh Darshan· Integrated Development of Theme-Based 
Tourist Circuits 

b. PRASHAD· National Mission on Pilgrimage Rejuvenation and 
Spiritual, Heritage Augmentation Drive 

_c. Assistance to Central Agencies for Infrastructure Development 
d. Assistance for Large Revenue Generating Projects 

2. Promotion and Marketing 

a. Overseas Promotion and Publicity including Market 
Development Assistance 

b. Domestic Promotion and Publicity including Hospitality 
c. Market Research 
d. Assistance for Information Technology Development 

3. Skill Development and Capacity Building 

a. Assistance to IHMs/ FCls/llTTM/ NCHMCT 
b. Capacity Bulidlng for Service Providers 

' I c I 



I 

The impact of the efforts of the Ministry are measured in terms 
of Foreign Tourist Arrivals (FTAs), Foreign Exchange Earnings 
(FEEs) and Domestic Tourist Visits (DTVs), the state-wise detaiis of 
FTAs and DTVs including that in Uttar Pradesh, Bihar and Delhi are 
given at Annexure A. The FEEs for the last four years are as follows: 

Year FEEs (Rs. in crores) 
2015 1,34,844 
2016 1,54,146 
2017 1,77,874 
2018* 1,94,882 

*Estimated 

(b) to (d): Ministry of Tourism under its schemes of Swadesh 
Darshan, PRASHAD and Assistance to Central Agencies provides 
financial assistance to State Governments/UT 
Administrations/Central Agencies for development of tourism 
infrastructure and facilities in the country. The projects under the 
above schemes are identified for deveiopment in consultation with 
the State Governments/Union Territory Administrations and are 
sanctioned subject to availability of funds, submission of suitable 
Detailed Project Reports, adherence to scheme guidelines and 
utilization of funds released earlier. Submission of project proposal 
by the State Governments/Union Territory Administrations and its 
sanctioning is a continuous process. The State-wise list of projects 
sanctioned under the above schemes is given at Annexure B. 

(e): The Ministry of Tourism promotes India as a holistic destination 
under the Incredible India brand-line. The Ministry of Tourism, as 
part of its on-going activities, releases print, electronic, online and 
outdoor media campaigns in the international and domestic markets 
to promote various tourism destinations and products of the 
country. Promotions are also undertaken through the Social Media 
accounts and website of the Ministry. 

******** 



ANNEXURE 

STATEMENT IN REPLY TO PART (a) OF LOK SABHA STARRED QUESTION 
NO.f*306 ANSWERED ON 15.07.2019 REGARDING CENTRALLY SPONSORED 
TOURISM PROJECTS 

THE STATE-WISE DETAILS OF FTAs AND DTVs INCLUDING THAT IN UTTAR 
PRADESH, BIHAR AND DELHI 

Sr. States/UTs DTV 2015 FTV DTV2016 FTV DTV 2017 FTV DTV 2018 FTV 
2015 2016 (P) 2017 (P) (E) 2018 (E) 

1. A&N 296684 14674 384552 15466 471919 15313 498279 15242 
Islands 

2. Andhra 121591054 237854 53163354 341764 165433898 271362 194767874 281083 
Pradesh 

3. Arunachal 352067 5705 385875 6598 444005 7147 512436 7653 
Pradesh 

4. Assam 5491845 24720 5160599 19456 6052667 21760 4912987 15702 
5. Bihar 28029118 923737 28516127 1010531 32414063 1082705 33621613 1087971 
6. Chandigarh 1073842 29538 1182504 31549 1425781 31832 1538796 39681 
7. Chhattisgarh 18327841 6394 16534471 9220 12231935 6655 19329501 14399 
8. Dadra & 527782 1797 589074 1891 614182 1908 609435 1608 

Nagar 
Haveli 

9. Daman & 790911 5858 826201 5669 858131 5535 898824 5694 
Diu 

10. Delhi 25258051 2379169 28460832 2520083 29114423 2740502 29114423 2740502 
11. Goa 4756422 541480 5650061 680683 6895234 842220 7081559 933841 
12. Gujarat 36288463 284973 42252909 343752 48343121 448853 54369873 513113 
13. Haryana 7395496 303118 7382995 331291 6050325 193381 4888952 73977 
14. Himachal 17125045 406108 17997750 452770 19130541 470992 14843278 356568 

Pradesh 
15. Jammu & 9145016 58568 9414579 63207 14235473 79765 17076315 139520 

Kashmir 
16. Jharkhand 33079530 167785 33389286 169442 33723185 170987 35014239 175801 
17. Kamataka 119863942 636502 29762600 461752 179980191 498148 214306456 543716 
18. Kerala 12465571 977479 13172536 1038419 14673520 1091870 15604661 1096407 
19. Lakshadweep 17241 1173 8716 753 6620 1027 6620 1027 
20. Madhya 77975738 421365 150490339 363195 78038522 359119 83969799 375476 

Pradesh 
21. Maharashtra 103403934 4408916 116515801 4670049 119191539 5078514 11919153 5078514 
22. Manipur 146169 3260 150638 3064 153454 3497 153454 3497 
23. Meghalaya 751165 8027 830887 8476 990856 12051 1198340 18114 
24. Mizoram 66605 798 67238 942 67772 1155 76551 866 
25. Nagaland 64616 2769 58178 3260 63362 4166 101588 5010 
26. Odisha 11786117 66971 12842766 76361 14011229 100014 15208540 110818 
27. Puducherry 1297192 106153 1398289 117437 1531972 131407 1616660 141133 
28. Punjab 25796361 242367 38703326 659736 40293352 1108635 44595061 1200969 
29. Rajasthan 35187573 1475311 41495115 1513729 45916573 1609963 50235643 1754348 
30. Sikkim 705023 38479 747343 66012 1375854 49111 1426127 71172 



r ~. Telengana 
33. Tripura 
34. Uttar 

Pradesh 
35. Uttarakhand 
36. West 

Bengal 
Total 

P: Provisional 
E: Estimated 

94516316 
363172 
204888457 

29496938 
70193450 

1431973794 

126078 95160830 166570 
34886 370618 36780 
3104062 213544204 3156812 

105882 30505363 117106 
1489500 74460250 1528700 

23326163 1615388619 24714503 

**"'****"' 

85266596 251846 92878329 318154 
398669 69899 414388 102861 
233977619 3556204 285079848 3780752 

34359989 133725 35609650 151320 
79687645 1574915 85718565 161705 

1652485357 26886638 1852379579 27392559 



ANNEXURE B 

STATEMENT IN REPLY TO PARTS (b) TO (d) OF LOK SABHA STARRED 
QUESTION NO.f*306 ANSWERED ON 15.07.2019 REGARDING CENTRALLY 
SPONSORED TOURISM PROJECTS 

THE STATE-WISE DETAILS OF PROJECTS SANCTIONED UNDER VARIOUS 
SCHEMES OF MINISTRY OF TOURISM 

I. SWADESH DARSHAN SCHEME 
(Rs. in crores) 

SI. State/UT Name of the Name of the Project Amount 
Ne. Circuit Sanctioned 
2015-16 
1. Manipur North-East Development of Tourist 72.23 

Circuit Circuit in Manipur: Imphal-
Khongjom 

2. Sikkim North-East Development of Tourist 98.05 
Circuit Circuit linking Rangpo 

(entry) - Rorathan9· Aritar· 
Phadamchen· Nathan9-
Sherathan9· Tsongmo· 
Gangtok·Phodong- Mangan-
Lachung-Yumthang-
Lachen .. Thangu-
Gurudongmer- Mangan-
Gangtok-TuminLingee-
Singtam (exit) in Sikkim. 

3. Uttarakhand Eco Circuit Integrated Development of 70.92 
Eco-Tourism, Adventure 
Sports, Associated Tourism 
related Infrastructure for 
Development of Tehri Lake 
& Surroundings as New 
Destination-District Tehri, 
Uttarakhand. 

4. Rajasthan Desert Development of Sambhar 63.96 
Circuit Lake Town and Other 

Destinations in Rajasthan 
under Desert Circuit. 

5. Nagaland Tribal Circuit Development of Tribal 97.36 
Circuit Peren· Kohima· 
Wokha, Nagaland 

6. Madhya Wildlife Development of Wildlife 92.22 
- - - -



7 . Andhra 
Pradesh 

8. Telangana 

Coastal 
Circuit 

Eco Circuit 

Mukundpur· Sanjay- Dubri-
Bandhavgarh· Kanha-
Mukki- Pench In Madhya 
Pradesh. 
Development of Coastal 
Tourism Circuit in Sri Potti 
Sriramalu Nellore under 
Swadesh Darshan Scheme 
in Andhra Pradesh. 
Integrated Deveiopment of 
Eco Tourism Circuit in 
Mahaboobnagar district, 

59.70 

91.62 

Telangana. 
>------l-~~~~~----1--~~~~~~l---~~:.__~~~~~~~~--1-~~~~---l 

9. Kerala 

10. Mizoram 

11. Assam 

Eco Circuit 

North East 
Circuit 

Wildlife 
Circuit 

12. Puducherry Coastal 
Circuit 

13. Arunachal North East 
Pradesh 

14. Tripura 

Circuit 

North East 
Circuit 

Deveiopment of 
Pathanamthitta- Gavi-
Vagamon- Thekkady as Eco 
Tourism Circuit In ldduki 
and Pathanamthitta 
Districts in Kerala. 
Integrated Development of 
New Eco Tourism under 
Swadesh Darshan-North 
East Circuit at Thenzawl & 
South Zote, District 
Serchhip and Reiek, 
Mizoram. 
Development of Manas-
Probitora- Nameri-
Kazlranga- Dibru-
Saikhowa as Wildlife Circuit 
in Assam. 
Development of Union 
Territory of Puducherry as 
Tourist Circuit under 
Swadesh Darshan Scheme 
(Coastai Circuit) 
Integrated Development of 
New Adventure Tourism in 
Arunachal Pradesh 
Development of North East 
Circuit : Agartala • 
Sipahijala .. Melaghar -
Udaipur 
Tirthamukh-
Dumboor-

(~ 

- Amarpur-
Mandlrghat-

Narikel Kunja-

76.55 

94.91 

95.67 

85.28 

97.14 

99.59 



------

Gandachara- Ambassa In 
Tripura 

15. West Bengal Coastal Development of Beach 85,3g 
Circuit Circuit: Udaipur- Digha· 

Shankarpur- Tajpur· 
Mandarmani- Fraserganj-
Bakkhlai· Henry Island in 
West Bengal 

16. Chhattisgarh Tribal Circuit Development of Tribal 99.21 
Tourism Circuit in Jashpur-
Kunkuri- Main pat-
Ambikapur- Maheshpur . 
Ratanpur .. Kurdar-
Sarodadadar .. Gangrel .. 
Kondagaon- Nathiya 
Nawagaon- Jagdalpur· 
Chitrakoot- Tirthgarh in 
Chhattisgarh. 

17. Maharashtra Coastal Development of Sindhudurg 82.17 
Circuit Coastal Circuit in 

Maharashtra under 
Swadesh Darshan Scheme. 

Total of 2015·16 1461.97 
2016-17 
18. Goa Coastal Development of Coastal 99.99 

Circuit Circuit (Sinquerim-Baga, 
Anjuna .. vagator, Morjim-
Keri, Aguada Fort and 
Aguada Jail) in Goa. 

19. Jammu& Himalayan Integrated Development of 82.97 
Kashmir Circuit Tourism Infrastructure 

Projects in the State of 
Jammu and Kashmir. 

20. Telangana Tribal Circuit Integrated Development of 83.88 
Mulugu-Laknavaram-
Medavaram- Tadvai· 
Damaravi- Mallur· Bogatha 
Waterfalls as Tribal Circuit 
in Telangana. 

21. Meghalaya North East Development of Umium 99.13 
Circuit (Lake View), U Lum 

Sohpetbneng· 
Mawdiangdiang - Orchid 
Lake Resort, Meghalaya. 

- -- - - - - . - . .. - - -· ..... 



Pradesh 

23. Kerala 

24. Manipur 

25. Gujarat 

26., Haryana 

27.. Rajasthan 

28. Sikkim 

29. Madhya 
Pradesh 

30., Kerala 

Circuit 

Spiritual 
Circuit 

Spiritual 
Circuit 

Heritage 
Circuit 

Krishna 
Circuit 

Krishna 
Circuit 

North East 
circuit 

Heritage 
circuit 

Spiritual 
Circuit 

Circuit in Sanchi-Satna-
Rewa-Mandsaur-Dhar in 
Madhya Pradesh. 
Development of Sabarimala 

Erumeli-Pampa· 
Sannidhanam as a Spiritual 
Circuit in District 
Pathanamthitta, Kerala. 
Development of Spiritual 
Circuit - Shri Govindajee 
Temple, Shri Bijoy 
Govindajee Temple - Shri 
Gopinath Temple - Shri 
Bungshibodon Temple -
Shri Kaina Temple, 
Manipur. 
Development of Heritage 
Circuit in Ahmedabad· 
Rajkot- Porbandar -Bardoli-
Dandi in Gujarat. 
Development of Tourism 
Infrastructures at places 
related to Mahabharata in 
Kurukshetra, Haryana. 
Integrated Development of 
Govind Dev ji temple 
(Jaipur), Khatu Shyam Ji 
(Sikar) and Nathdwara 
(Rajsamand) in Rajasthan. 
Development of Tourist 
Circuit Linking Singtam-
Maka· Temi-Bermoik Tokei-
Phongia- Namchi -
Jorthang- Okharey· 
Sombaria-Daramdin-
.Jorethang- Melli (Exit) in 
Sikkim. 
Development of Heritage 
Circuit (Gwalior - Orchha -
Khajuraho - Chander) -
Bhimbetka - Mandu) 
Madhya Pradesh 
Development of Sree 
Padmanabha Arnamula-
Sabrimala-as a Spiritual 

·- ' 'S"a 

99.99 

53.80 

85 .. 01 

97.35 

91.45 

95.32 

92.,97 

92.22 



Circuit in Kerala 
31. Bihar Tirthankar Development of Tirthankar 52.39 

circuit Circuit: Vaishali- Arrah· 
Masad· Patna- Rajgir· 
Pawapuri- Champapuri in 
Bihar. 

32. Bihar Spiritual Integrated Development of 52.35 
circuit Kanwaria Route: 

Sultanganj - Dharmshala-
Deoghar under Spiritual 
circuit in Bihar. 

33. Odisha Coastal Development of Gopalpur, 76.49 
circuit Barkul, Satapada and 

Tampara as Coastal circuit 
in Odisha. 

34. Nagaland Tribal circuit Development of Tribal 99.67 
circuit (Mokokchung-
Tuensang-Mon) in 
Nagaland 

35. Uttarakhand Heritage Integrated Development of 79.13 
circuit Heritage Circuit in Kumaon 

Region - Katarmal -
Jogeshwar-Baijnath· 
Devidhura in Uttarakhand. 

36. Jammu & Himalayan Integrated Development of 96.38 
Kashmir Circuit Tourist Facilities at 

Jammu-Rajouri-Shopian-
Pulwama under 
Himaiayan Circuit theme in 
J&K. 

37. Jammu & Himalayan Integrated Development of 90.96 
Kashmir Circuit Tourist Facilities under the 

Construction of Assets in 
lieu of those Destroyed In 
Floods in 2014 under PM 
Development Package for 
J&K 

38. Jammu& Himalayan Integrated Development of 97.82 
Kashmir Circuit Tourist facilities at 

Mantalai- Sudhmahadev-
Patnitop under Himalayan 
Circuit Theme in J&K._ 

39. Jammu & Himalayan Integrated Development of 96.39 
Kashmir Circuit Tourist Facilities at 

--- -



40. Jammu & 
Kashmir 

41. Uttar 
Pradesh 

Himalayan 
Circuit 

Buddhist 
Circuit 

42. Uttar Ramayana 
Pradesh Circuit 

43. Andaman & Coastal 
Nicobar Circuit 
lsiands 

44. Tamil Nadu Coastal 
Circuit 

45. Uttar 
Pradesh 

46. Uttar 
Pradesh 

Spiritual 
Circuit 

Spiritual 
Circuit 

Pahalgam - Daksum - Ranjit 
Sagar Dam under 
Himalayan Circuit Theme in 
J&K. 
Integrated Development of 
Tourist Facilities at 
Gulmarg-Baramulla-
Kupwara-Leh Circuit under 
Himalayan Circuit Theme in 
J&K. 
Development of Buddhist 
Circuit - Srawasti, 
Kushinagar, &Kapilvastu in 
Uttar Pradesh. 
Development of Chitrakoot 
and Shringverpur as 
Ramayana Circuit in Uttar 
Pradesh 
Development of Coastal 
Circuit (Long Island-Ross 
Smith Island· Neil Island-
Havelock Island- Baratang 
Island-Port Blair) in 
Andaman & Nicobar under 
Coastal thematic circuit of 
Swadesh Darshan Scheme. 
Development of Coastal 
Circuit (Chennai-
Mamamallapuram -
Rameshwaram - Manpadu -
Kanyakumari) in Tamil 
Nadu under Swadesh 
Darshan Scheme 
Development of Spiritual 
Circuit (Shahjahanpur-
Basti· Ahar-Aligharh· 
Kasgunj-Sarosi-Pratapgarh· 
Unnao-Kaushambi-
Mirzapur-Gorakpur-
Kairana- Doamriyagunj-
Bagpat-Barabanki· 
Azamgarh) 
Development of 
Circuit -ll(Bijnor· 
Kanpur- Kanpur 

, 16'o 

Spiritual 
Meerut-
Dehat-

96.93 

99 •. 97 

69.45 

42.19 

99.92 

68.39 

63.77 



Banda- Ghazipur- Salempur-
Ghost· Balia- Ambedkar 
Nagar- Aligarh· Fatehpur· 
Deoria- Mahoba· Sonbhadra· 
Chandauli· Mishrikh· 
Bhadohi) in Uttar Pradesh 
under Swadesh Darshan 
Scheme 

47. Uttar Heritage Development of Heritage 34.82 
Pradesh Circuit Circuit(Kalinjar Fort 

(Banda)· MarharDham 
(SantKabir Nagar)· 
ChauriChaura, Shaheed 
Sthal (Fatehpur)· Mavahar 
Sthal (Ghosi)· Shaheed 
Smarak (Meerut) in Uttar 
Pradesh under Swadesh 
Darshan Scheme 

48. Bihar Buddhist Development of Buddhist 98.73 
Circuit circuit- Construction of 

Convention Centre at 
Bodhgaya, Bihar 

49. Assam Heritage Development of Tezpur - 98.35 
Circuit Majuli - Sibsagar as 

Heritage Circuit In Assam 
under Swadesh Darshan 
scheme 

50. Himachal Himalayan Integrated Development of 86.85 
Pradesh Circuit Himalayan Circuit: 

Kiarighat, Shimla, Hatkoti, 
Mana Ii, Kangra, 
Dharamshala, Bir, 
Palampur, Chamba 

51. Mizoram Eco Circuit Development of Eco- 99.07 
Adventure Circuit Aizawl • 
Rawpuichhip -
Khawhphawp - Lengpui -
Durtlang - Chatlang-
Sakawrhmuituaitlang . 
Muthee - Beratlawng . 
Tuirial Airfield - Hmuifang 
under Eco circuit theme of 
Swadesh Darshan Scheme 

52. Rajasthan Spiritual Development of Spiritual 93.90 
- -



53. Gujarat 

2017-18 
54. Bihar 

55. Goa 

56. Gujarat 

Heritage 
Circuit 

Balaji)- Jaipur (Shri 
Samode Balaji, Ghat ke 
Balaji, Bandhe ke Balaji)-
Alwar (Pandupole 
Hanumanjl, Bharathari)-
Viratnagar (Bijak, 
Jainnasiya, Amblka 
Temple)- Bharatpur (Kaman 
Region)- Dholpur 
(Muchkund) -
MehandipurBalaji-
Chittorgarh (Sanwaliyaji) in 
Rajasthan under Swadesh 
Darshan scheme 
Development of Heritage 
circuit: Vadnagar- Modhera 
and Patan in Gujarat under 
Swadesh Darshan Scheme 

Total of 2016-17 

Rural Circuit Development of Gandhi 
Circuit: Bhitiharwa-
Chandrahia- Turkaulia In 
Bihar under Rural Circuit 
theme of Swadesh Darshan 
Scheme 

Coastal 
Circuit 

Buddhist 
circuit 

Development of Coastal 
Circuit II: Rua De Orum 
Creek - Don Paula -Colva • 
Benaulim in Goa under 
Swadesh Darshan Scheme 
Development of Buddhist 
circuit: Junagadh- Gir 
Somnath- Bharuch-Kutch .. 
Bhavnagar- Rajkot-
Mehsana in Gujarat under 
Swadesh Darshan scheme 

57. Puducherry Heritage Development of Heritage 
Circuit in Puducherry under 
Swadesh Darshan Scheme. 

Circuit 

58. Puducherry Spiritual 
Circuit 

59. Rajasthan Heritage 
Circuit 

Development of Spirituai 
Circuit in Puducherry under 
Swadesh Darshan Scheme 
Development of Heritage 
Circuit (Rajsamand 

16.L 

98.61 

3041.55 

44.65 

99.35 

35.99 

66.35 

40.68 

99.60 



(Kumbhalgarh Fort)- Jaipur 
(Nahargarh Fort)· Al war 
(BalaQuila)- Sawal 
Madhopur (Ranthambore 
Fort and Khandar Fort)-
Jhalawar (Gagron Fort)-
Chittorgarh {Chittorgarh 
Fort) Jaisalmer 
(JaisalmerFort) 
Hanumangarh (Kalibangan, 
Bhatner Fort and 

Gogamedi)- Jalore (Jalore 
Fort)· Udaipur (Pratap 
Gaurav Kendra)- Dholpur 
(Bagh-i-Nilofar and Purani 
Chawni)- Nagaur(Meera Bai 
Smarak) in Rajasthan under 
Swadesh Darshan Scheme. 

60. Telangana Heritage Development of Heritage 99.42 
Circuit Circuit: Qutub Shahi 

Heritage Park- Paigah 
Tombs- Hayat Bakshi 
Mosque .. Raymond•s Tomb 
in Telangana under 
Swadesh Darshan Scheme 

61. Blhar Spiritual Development of Mandar Hill 53.49 
Circuit & Ang Pradesh under 

Spiritual Circuit theme of 
Swadesh Darshan Scheme. 

62. Madhya Eco Circuit Development of 99.62 
Pradesh Gandhisagar Dam-

Mandleshwar Dam-
Omkareshwar Dam- Indira 
Sagar Dam- Tawa Dam-
Barg I Dam- Bheda Ghat-
Bansagar Dam- Ken River 
under Eco circuit theme of 
Swadesh Darshan Scheme 

63. Uttar Ramayana Development of Ayodhya 133.31 
Pradesh Circuit under Ramayana Circuit 

theme of Swadesh Darshan 
Scheme 

64. Andhra Buddhist Development of Buddhist 52.34 
Pradesh Circuit Circuit: Shalihundam-

-· . . . . ____ .. ____ __. 
-
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2018-19 
65. Maharashtra Spiritual 

Circuit 

66. -

67. Uttar 
Pradesh 

68. ,Jharkhand 

69. Tripura 

70. Punjab 

Development 
of Wayside 
Amenities 
(Sub-
Scheme) 

Spiritual 
Circuit 

Eco Circuit 

North East 
circuit 

Heritage 
Circuit 

Bojjanakonda- Amravati-
Anupu in Andhra Pradesh 
under the theme of 
Buddhist Circuit of 
Swadesh Darshan Scheme 

Total of 2017-18 

Development of Waki-
Adasa- Dhapewada-
Paradsingha- Chota Taj 
Bagh- Telankhandi- Girad in 
Maharashtra 
Development of Wayside 
Amenities in Uttar Pradesh 
and Bihar at Varanasi·Gaya; 
Lucknow-Ayodhya-
Lucknow; Gorakhpur-
Kushinagar; Kushinagar-
Gaya- Kushinaga in 
collaboration with MoRTH 
Development of ,Jewar-
Dadri-Sikandrabad-Noida-
Khurja-Banda in Uttar 
Pradesh 
Development of Eco Circuit: 
Dalma- Chandil· Getalsud-
Betla national park-
Mirchaiya.. Netarhat in 
Jharkhand 
Development of North East 
circuit: Surma Cherra-
Unakoti- .Jampui Hills-
Gunabati-Bhunaneshwari-
Matabari- Neermahal-
Boxanagar- Chotta khola-
Pilak- Avangchaarra in 
Tripura 
Development of Heritage 
Circuit: Anandpur Sahib -
Fatehgarh Sahib -
Chamkaur Sahib - Ferozpur 
- Amritsar - Khatkar Kalan 
- Kalanour • Patiala In 
Punjab 

71. Kerala Rural Circuit Development of Rural 

824.8 

54.01 

19.75 

14.52 

52.72 

65.00 

99.95 

80.37 



Circuit: Malanad Malabar 
Cruise Tourism Project in 
Kerala 

72. Kerala Spiritual Development Sivagiri Sree 69.47 
Circuit Narayana Guru Ashram-

Arruvipuram- Kunnumpara 
Sree Subrahmania-
Chembazhanthi Sree 
Narayana Gurukulam 

73. Kerala Spiritual Development of Kasaragod, 85.23 
Circuit Wayanad, Kannur, 

Kozhikode, Palakkad, 
Mallapuram, Thrichur, 
Ernakulam, ldukki, 
Kottayam, Allaphuza, 
Pathananamithitta, Kollam, 
Trivandrum 

74. Meghalaya North East Development of West Khasi 84.97 
Circuit Hills (Nongkhlaw- Kr em 

Tirot .. Khudoi & Kohmang 
Falls - Khri River· 
Mawthadraishan, Shillong), 
Jaintia Hiiis (Krang Suri 
Falls- Shyrmang- looksi), 
Garo Hills (Nokrek Reserve, 
Katt a Beel, Si ju Caves) 

75. Uttar Spiritual Development of Gorakhnath 21.16 
Pradesh Circuit Temple(Gorakhpur), 

Devipattan Temple 
(Balrampur) and Vatvashni 
Temple (Domariyagunj) 

Total of 2018-19 647.15 

II. PRASHAD SCHEME 
(Rs. in crores) 

SI. State Name of the Project Amount 
No. Sanctioned 
Year 2015·16 
1. Andhra Development of Amaravati Town, Guntur 28.36 

Pradesh District as a Tourist Destination 
2. Assam Development of Kamakhya Temple and 30.71 

Pilgrimage Destination in and around 
Guwahati 

3. Bihar Development at Patna Sahib 41.54 



I Sthal at Amritsar 
5. Rajas than Integrated Development of 40.44 

Pushkar/Ajmer 
6. Uttarakhand Integrated Development of Kedarnath 34.78 
7. Uttar Fradesh Development of Varanasi 20.40 

Total of 2015-16 202.63 - · --
Year 2016-17 
8. Gujarat Development of Dwarka 26.23 
9. Gujarat Pilgrimage amenities at Somnath 37.44 
10. Jammu & Development at Hazratbal, 42.02 

Kashmir 
11. Kera la Development at Guruvayur Temple 46.14 
12. Tamilnadu Development of Kanchipuram 16.48 
13. Tam ilnadu Development of Vellankani 5.60 
14. West Bengal Development of Belur 30.03 

Total of 2016-17 203.94 
Year 2017-18 
15. Madhya Development of Omkareshwar I 40.67 

Pradesh 
16. Uttar Pradesh Cruise Tourism In River Ganga, Varanasi 10.72 
17. Maharashtra Development of Trimbakeshwar 37.81 
18. Uttar Fradesh Development of Varanasi Under Prashad 1 

44.60 
Scheme -11 

19. Andhra Development of Srisailam Temple in 47.45 
Pradesh Andhra Pradesh under PRASHAD 

scheme 
Total of 2017-18 181.25 

Year 201 8-19 
20. Uttarakhand Development of Infrastructure for 39.24 

Pilgrimage Facilitation in Badrinath Ji 
Dham (Uttarakhand) 

21 . Gujarat Development of Promenade at Somnath, 44.59 ' 
22. Uttar Pradesh Development of Govardhan, Mathura 39.74 
23. J harkhand Development of Baidyanathji Dham, 39.13 

Deoghar 
24. Nagaland Development of Pilgrimage Facllities in 25.26 

Nagaland 
Total of 2018-19 187.96 

I ll. ASSISTANCE TO CENTRAL AGENCIES 
(Rs. in crore) 

SJ. Sta te/UT Name of Projects Central Agency Amount 
No. sanctioned 
Year 2015-16 

f 6'6 



- - -- o.oo 
Year 2016-17 
1. Kerala Development of a Cochin Port 9.01 

Walkway/Promenade on Trust 
Willingdon Island, 
Cochin, Kerala 

2. Kera la Central Financial Cochin Port 21.41 
Assistance for upgrading Trust 
of Births & Backup area 
of Emakulam Wharf 

3. Maharashtra Central Financial Mumbai Port 15.00 
Assistance to Mumbai trust 
Port Trust for 
Development of 
KanojiAngre Lighthouse 
as a tourist Destination 

4. Kera la Project for Up-gradation Sport Authority 24.65 
of Golf Course at SAi of India 
Trivandrum Golf Club by 
the Sports Authority of 
India 

5. Telangana Joint Development of Mio Railways 4.41 
Hyderabad Railway 
Station 

6. Maharashtra Joint Development of Mio Railways 5.18 
Nanded Railway Station 

7. Andhra Joint Development of Mio Railways 5.75 
Pradesh Tirupati Railway Station 

8. Karnataka Joint Development of Mio Railways 5.41 
Hospet Railway station 

9. Odisha Joint Development of Mio Railways 6.15 
Puri Railway Station 

Total of 2016-17 96.97 
Year 2017-18 
10. Uttar Illumination of three CPWD 2.94 

Pradesh monuments in Varanasi, 
Uttar Pradesh-: 
1. Dashashwamedh Ghat 
to Darbanga Ghat 
(stretch of 300 m) 
2. Tulsi Manas Mandir 
3. Sarnath Museum 



111. Punjab Project for BSF 13.12 
Infrastructural 
Development at .JCP 
Attari 

12. Haryana Sound and Light Show at ITDC 6.00 
Yadavindra Gardens, 
Pinjore 

13. Andhra Sound and Light Show at ITDC 7.09 
Pradesh Puttaparthy, Andhra 

Pradesh 
14. Delhi Sound and Light Show ITDC 13.70 

at Red Fort, Delhi 
15. Maharashtra 

1 

Up~ Mumbai Port 12.50 
gradation/modernization Trust 
to International Cruise 

I terminal at Indira Dock, 
Mumbai. ----

16. Tamil Nadu .Joint Development of M/o Railways 4.7 
Rameshwaram Railway 
station 

17. Maharashtra .Joint Development of M/o Railways 
Aurangabad Railway 5.71 
Station 

18. West Bengal .Joint Development of M/o Hallways 3.48 
Rampurhat Railway 
Station 

19. West Bengal Joint Development of M/o Railways 3.86 
Tarakeshwar Railway 
Station 

20. Goa Development of 3 M/o Railways 24.00 
Railway Station Konkan 
Railway 
a. Madgaon Railway 
Station 
b. Thivim Railway Station 
c. Karmali Railway 
Station 

Total of 2017-18 97.1 
Year 2018-19 
21. Goa Improvement Of Mormugao Port 13.16 

immigration facility and trust 
deepening of existing 
cruise berth at 
Mormougao 



22. Kerala Developing Cochin Port 1.21 
Infrastructure at Cochin Trust 
Port Cruise Terminal. 

23. Kerala Creation of additional Cochin Port 4.66 
tourism facilities at the Trust 
Cochin Port Trust 
Walkway 

24. Andhra Construction of Cruise- Visakhapatnam 38.50 
Pradesh cum-Coastal Cargo Port Trust 

Terminal at Channel 
berth area in Outer 
Harbour of 
Visakhapatnam Port 

25. Punjab Restoration/ Renovation ASI/ NBCC 19.29 
of Jallianwala Bagh 
Memorial at Amritsar, 
Punjab 

26. Tamll Nadu Joint Development of M/o Railways 
4.47 Madurai Railway Station 

27. Assam Joint Development of Mio Railways 
Kamakhya Railway 4.96 
Station 

28. Assam Joint Development of M/o Railways 
Guwahati Railway 4.99 
Station 

Total of 2018-19 91.23 
Year 2019-20 
29. West Joint Development of Mio Railways 13.16 

Bengal New Jalpaiguri Railway 
Station 

Total of 2019-20 13.16 

******** 
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SHRI LORHO PFOZE : Mr. Speaker, Sir, thank you for giving me this 

opportunity to put a supplementary question during the Question Hour. 

I want to ask the Minister what projects the Government has taken up for 

promotion of tourism in the North-East India, especially in my parliamentary 

constituency, Outer Manipur. 

f )y 



12.00 hrs 

Sir, the lack of other resources in North East, tourism development is 

only available resource, This is a very important issue and our Minister is very 

well acquainted with North-East, especially Manipur. I would like to know from 

him about what is being done on this account. 
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GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
STARRED QUESTION NO.t*306 

ANSWERED ON 15.07 .2019 

CENTRALLY SPONSORED TOURISM PR0-9ECTS 

t *306. SHRI PRAVEEN KUMAR NISHAD: 
SHRI A-9AY NISHAD: 

Will the Minister of TOURISM be pleased to state: 

(a) the details of various schemes being implemented in the 
tourism sector during the last three years and the current year 
along with the targets fixed, achievements made so far, 
State/UT ·wise including Uttar Pradesh, Bihar and Delhi; 

(b) the State-wise list of approved Centrally sponsored tourism 
projects started in the country during the last four years; 

(c) the norms being adopted for providing financial assistance to 
various tourism projects in various States/Union Territories by 
the Government; 

(d) whether the Government has provided financial assistance as 
per the proposals received from States during the last three 
years and if so, the details thereof, State-wise; and 

(e) the other steps taken by the Government to promote tourism 
in the country? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (e): A statement is laid on the table of the House. 

******* 

- • 



STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA 
STARRED QUESTION NO.t*306 ANSWERED ON 15.07.2019 
REGARDING CENTRALLY SPONSORED TOURISM PROJECTS. 

(a): The Ministry of Tourism functions as the nodal agency for 
development of tourism in the country. It coordinates and 
supplements the efforts of the State Governments /Union Territory 
Administrations by developing tourism infrastructure, promoting 
India as preferred destination, facilitating tourists visiting India, 
putting in place a system of facilitating training and providing 
professional education to generate manpower to meet requirement 
of the tourism and hospitality industry. The above efforts are carried 
out through following schemes of the Ministry: 

1. Tourism Infrastructure 

a. Swadesh Darshan· Integrated Development of Theme·Based 
Tourist Circuits 

b. PRASHAD- National Mission on Pilgrimage Rejuvenation and 
Spiritual, Heritage Augmentation Drive 

c. Assistance to Central Agencies for Infrastructure Development 
d. Assistance for Large Revenue Generating Projects 

2. Promotion and Marketing 

a. Overseas Promotion and Publicity including Market 
Development Assistance 

b. Domestic Promotion and Publicity including Hospitality 
c. Market Research 
d. Assistance for Information Technology Development 

3. Skill Development and Capacity Building 

a. Assistance to IHMs/ FCls/llTTM/ NCHMCT 
b. Capacity Building for Service Providers 



The impact of the efforts of the Ministry are measured in terms 
of Foreign Tourist Arrivals (FTAs), Foreign Exchange Earnings 
(FEEs) and Domestic Tourist Visits (DTVs), the state-wise details of 
FTAs and DTVs including that in Uttar Pradesh, Bihar and Delhi are 
given at Annexure A. The FEEs for the last four years are as follows: 

Year FEEs (Rs. in crores) 
2015 1,34,844 
2016 1,54,146 
2017 1,77,874 
2018* 1,94,882 

*Estimated 

(b) to (d): Ministry of Tourism under its schemes of Swadesh 
Darshan, PRASHAD and Assistance to Central Agencies provides 
financial assistance to State Governments/UT 
Administrations/Central Agencies for development of tourism 
infrastructure and facilities in the country. The projects under the 
above schemes are identified for development in consultation with 
the State Governments/Union Territory Administrations and are 
sanctioned subject to availability of funds, submission of suitable 
Detailed Project Reports, adherence to scheme guidelines and 
utilization of funds released earlier. Submission of project proposal 
by the State Governments/Union Territory Administrations and its 
sanctioning is a continuous process. The State-wise list of projects 
sanctioned under the above schemes is given at Annexure B. 

(e): The Ministry of Tourism promotes India as a holistic destination 
under the Incredible India brand-line. The Ministry of Tourism, as 
part of its on-going activities, releases print, electronic, online and 
outdoor media campaigns in the international and domestic markets 
to promote various tourism destinations and products of the 
country. Promotions are also underta.ken through the Social Media 
accounts and website of the Ministry. 

******** 



ANNEXUREA 

STATEMENT IN REPLY TO PART (a) OF LOK SABHA STARRED QUESTION 
NO.t*306 ANSWERED ON 15.07.2019 REGARDING CENTRALLY SPONSORED 
TOURISM PROJECTS 

THE STATE·WISE DETAILS OF FTAs AND DTVs INCLUDING THAT IN UTTAR 
PRADESH, BIHAR AND DELHI 

Sr. StatesfUTs D1V2015 FlV DlV 2016 FlV DlV 2017 FlV DlV 2018 FlV 
2015 2016 (P) 2017 (P) (E) 2018 (E) 

1. A&N 296684 14674 384552 15466 471919 15313 498279 15242 
Islands 

2. Andhra 121591054 237854 53163354 341764 165433898 271362 194767874 281083 
Pradesh 

3. Arunachal 352067 5705 385875 6598 444005 7147 512436 7653 
Pradesh 

4. Assam 5491845 24720 5160599 19456 6052667 21760 4912987 15702 
5. Bihar 28029118 923737 28516127 1010531 32414063 1082705 33621613 1087971 
6. Chandigarh 1073842 29538 1182504 31549 1425781 31832 1538796 39681 
7. vhhattisgarh 18327841 6394 16534471 9220 12231935 6655 19329501 14399 
8. Dadra & 527782 1797 589074 1891 614182 1908 609435 1608 

Na gar 
Have Ii 

9. Daman & 790911 5858 826201 5669 858131 5535 898824 5694 
Diu 

10. Delhi 25258051 2379169 28460832 2520083 29114423 2740502 29114423 2740502 
11. Goa 4756422 541480 5650061 680683 6895234 842220 7081559 933841 
12. Gujarat 36288463 284973 42252909 343752 48343121 448853 54369873 513113 
13. Haryana 7395496 303118 7382995 331291 6050325 193381 4888952 73977 
14. Himachal 17125045 406108 17997750 452770 19130541 470992 14843278 356568 

Pradesh 
15. Jammu & 9145016 58568 9414579 63207 14235473 79765 17076315 139520 

Kashmir 
16. Jharkhand 33079530 167785 33389286 169442 33723185 170987 35014239 175801 
17. Karnataka 119863942 636502 29762600 461752 179980191 498148 214306456 543716 
18. Kerala 12465571 977479 13172536 1038419 14673520 1091870 15604661 1096407 
19. Lakshadweep 17241 1173 8716 753 6620 1027 6620 1027 
20. Madhya 77975738 421365 150490339 363195 78038522 359119 83969799 375476 

Pradesh 
21. Maharashtra 103403934 4408916 116515801 4670049 119191539 5078514 11919153 5078514 
22. Manipur 146169 3260 150638 3064 153454 3497 153454 3497 
23. Meghalaya 751165 8027 830887 8476 990856 12051 1198340 18114 
24. Mizoram 66605 798 67238 942 67772 1155 76551 866 
25. Nagaland 64616 2769 58178 3260 63362 4166 101588 5010 
26. Odisha 11786117 66971 12842766 76361 14011229 100014 15208540 110818 
27. Puducherry 1297192 106153 1398289 117437 1531972 131407 1616660 141133 
28. Punjab 25796361 242367 38703326 659736 40293352 1108635 44595061 1200969 
29. Rajasthan 35187573 1475311 41495115 1513729 45916573 1609963 50235643 1754348 
30. Sikkim 705023 38479 747343 66012 1375854 49111 1426127 71172 



~· Telengana 
3:_ Tripura 
34. Uttar 

Pradesh 
35. Uttarakhand 
36. West 

Bengal 
Total 

P: Provisional 
E: Estimated 

94516316 126078 
363172 34886 
204888457 3104062 

29496938 105882 
70193450 1469500 

1431973794 23326163 

!So 

95160830 166570 85266596 251846 92878329 318154 
370618 36780 398669 69899 414388 102861 
213544204 3156812 233977619 3556204 285079848 3780752 

30505363 117106 34359989 133725 35609650 151320-
74460250 1528700 79687645 1574915 85718565 161705 

1615388619 24714503 1652485357 126886638 ~852379579 27392559 

****** ** 



ANNEXURE B 

STATEMENT IN REPLY TO PARTS (b) TO (d) OF LOK SABHA STARRED 
QUESTION NO.t*306 ANSWERED ON 15.07.2019 REGARDING CENTRALLY 
SPONSORED TOURISM PROJECTS 

THE STATE-WISE DETAILS OF PROJECTS SANCTIONED UNDER VARIOUS 
SCHEMES OF MINISTRY OF TOURISM 

I. SWADESH DARSHAN SCHEME 
(Rs. In crores) 

SI. State/UT Name of the Name of the Project Amount 
No. Circuit Sanctioned 
2015·16 
1. Manipur North-East Development of Tourist 72.23 

Circuit Circuit in Manlpur: Imphal· 
Khongjom 

2. Sikkim North-East Development of Tourist 98.05 
Circuit Circuit iinklng Rangpo 

(entry) - Rorathang- Arita•· 
Phadamchen- Nathang-
Sherathang· Tsongmo-
Gangtok-Phodong· Mangan-
Lachung-Yumthang· 
Lachen- Thangu-
Gurudongmer- Mangan-
Gangtok-TuminLingee .. 
Singtam (exit) in Sikkim. 

3. Uttarakhand Eco Circuit integrated Development Of 70.92 
Eco-Tourism, Adventure 
Sports, Associated Tourism 
related Infrastructure for 
Development of Tehri Lake 
& Surroundings as New 
Destination-District Tehri, 
Uttarakhand. 

4. Rajasthan Desert Development of Sambhar 63.96 
Circuit Lake Town and Other 

Destinations in Rajasthan 
under Desert Circuit. 

5. Nagaland Tribal Circuit Development of Tribal 97.36 
Circuit Peren- Kohima-
Wokha, Nagaland 

6. Madhya Wildlife Development of Wildlife 92.22 ... __ _. __ .... 
r; .. -··•• r'i• .... 11it 

~· Panna .. 



1. 

7. Andhra 
Pradesh 

8. Telangana 

9. K erala 

10. Mizoram 

Coastal 
Circuit 

Eco Circuit 

Eco Circuit 

North East 
Circuit 

11. Assam Wildlife 
Circuit 

Mukundpur- Sanjay- Dubri-
Bandhavgarh· Kan ha· 
Mukki· Pench in Madhya 
Pradesh. 
Deveiopment of Coastal 
Tourism Circuit in Sri Potti 
Sriramalu Nellore under 
Swadesh Darshan Scheme 
in Andhra Pradesh. 
Integrated Development of 
Eco Tourism Circuit In 
Mahaboobnagar district, 
Telangana. 
Development of 
Pathanamthitta- Gavi-
Vagamon- Thekkady as Eco 
Tourism Circuit in ldduki 
and Pathanamthitta 
Districts in Kerala. 
Integrated Development of 
New Eco Tourism under 
Swadesh Darshan-North 
East Circuit at Thenzawl & 
South Zote, District 
Serchhlp and Reiek, 
Mizoram. 
Development of Manas-

Kaziranga- Dibru-
Saikhowa as Wildlife Circuit 
in Assam. 

59.70 

91.62 

76.55 

94.91 

95.67 
Probitora- Nameri- j 

t------t----+-----+--------+---
12. Puducherry Coastal 

Circuit 

13. Arunachal 
Pradesh 

14 . Tripura 

North East 
Circuit 

North East 
Circuit 

Development of Union 
Territory of Puducherry as 
Tourist Circuit under 
Swadesh Darshan Scheme 
(Coastal Circuit) 
integrated Development of 
New Adventure Tourism in 
ArunachalPradesh 
Development of North East 
Circuit : Agartala -
Sipahijala - Meiaghar • 
Udalpur - Amarpur-
Tirthamukh- Mandirghat-
Dumboor- Narikel Kunja-

85.28 

97.14 

99.59 



Gandachara- Ambassa in 
Tripura 

15. West Bengal Coastal Development of Beach 85.39 
Circuit Circuit: Udaipur- Digha· 

5hankarpur- Tajpur-
Mandarmani- Fraserganj-
Bakkhlai· Henry Island in 
West Bengal 

16. Chhattlsgarh Tribal Circuit ,Development of Tribal 99.21 
Tourism Circuit In .Jashpur-
Kunkurl- Mainpat-
Ambikapur· Maheshpur . 
Ratanpur- Kurdar· 
Sarodadadar- Gangrel· 
Kondagaon- Nathiya 
Nawagaon- Jagdalpur· 
Chitrakoot· Tirthgarh in 
Chhattlsgarh. 

17. Maharashtra Coastal Development of Sindhudurg 82.17 
Circuit Coastal Circuit in 

Maharashtra under 
Swadesh Darshan Scheme. 

Total of 2015-16 1461.97 
2016-17 
18. Goa Coastal Development of Coastal 99.99 

Circuit Circuit (Sinquerim-Baga, 
Anjuna-Vagator, Morjim-
Keri, Aguada Fort and 
Aguada Jail) in Goa. 

19. .Jammu & Himalayan Integrated Development of 82.97 
Kashmir Circuit Tourism Infrastructure 

Projects in the State of 
.Jammu and Kashm Ir. 

20. Telangana Tribal Circuit Integrated Development of 83.88 
Mulugu-Laknavaram-
Medavaram .. Tadvai .. 
Damaravi- Mallur- Bogatha 
Watelfalls as Tribal Circuit 
in Telangana. 

21. Meghalaya North East Development of Umium 99.13 
Circuit (Lake View), U Lum 

Sohpetbneng· 
Mawdiangdiang - Orchid 
Lake Resort, Meghalaya. 
- - . - - . ··-. _..._ .,A I'll.A 



l Pradesh 

23. Kerala 

24. Manipur 

Circuit 

Spiritual 
Circuit 

I Spirituai 
I Circuit 

Circuit in Sanchi-Satna-
Rewa-Mandsaur·Dhar In 
Madhya Pradesh. 
Development of Sabarimala 

Erumeli·Pampa-
Sannidhanam as a Spiritual 
Circuit in District 
Pathanamthitta, Kerala. 
Development of Spiritual 

I Circuit - Shri Govindajee 

I Temple, Shri Bijoy 
Govindajee Temple - Shri 

I Gopinath Temple - Shri 
Bungshibodon Temple -

I Shrl Kaina Temple, 

99.99 

53.80 

Manipur. 1----+-- ---------1--------------+----_..:.-------------------------t--------------
25. Gujarat Heritage 

Circuit 
Development of Heritage 
Circuit in Ahmedabad-
Rajkot- Porbandar -Bardoli-
Dandi in Gujarat. 

t--·--+---------------~if----------------+----~ 

26. Haryana 

27. Rajasthan 

28. Sikkim 

29. Madhya 
Pradesh 

30. Kerala 

Krishna 
Circuit 

Krishna 
Circuit 

North East 
circuit 

Heritage 
circuit 

Spiritual 
Circuit 

Development of Tourism 
Infrastructures at places 
related to Mahabharata in 
Kurukshetra, Haryana. 
Integrated Development of 
Govind Dev ji temple 
(Jaipur), Khatu Shyam Ji 
(Sikar) and Nathdwara 
(Rajsamand) in Rajasthan. 
Development of Tourist 
Circuit Linking Singtam-
Maka- Temi-Bermoik Tokel· 
Phongia- Name hi -
Jorthang- Okharey-
Sombaria-Daramdln-
Jorethang- Melli (Exit) in 
Sikkim. 
Development of Heritage 
Circuit (Gwalior - Orchha -
Khajuraho - Chanderi -
Bhimbetka - Mandu) 
Madhya Pradesh 
Development 

1 Padmanabha 
I Sabrimaia-as 

of Sree 
Arnamula· 

a Spiritual 

85.01 . 

97.35 ~ 

91.45 

95.32 

92.97 

92.22 

I 



Circuit in Kerala 
31. Bihar Tirthankar Development of Tirthankar 52.39 

circuit Circuit: Vaishali- Arrah· 
Ma sad- Patna- Rajgir-
Pawapuri- Champapuri in 
Bihar. 

32. Bihar Spiritual Integrated Development of 52.35 
circuit Kanwaria Route: 

Sultanganj - Dharmshala .. 
Deoghar under Spiritual 
circuit in Bihar. 

33. Odisha Coastal Development of Gopalpur, 76.49 
circuit Barkul, Satapada and 

Tampara as Coastal circuit 
in Odisha. 

34. Nagaland Tribal circuit Development of Tribal 99.67 
circuit (Mokokchung-
Tuensang-Mon) in 
Nagaland 

35. Uttarakhand Heritage Integrated Development of 79.13 
circuit Heritage Circuit In Kumaon 

Region - Katarmal -
Jogeshwar-Baijnath-
Devidhura in Uttarakhand. 

36. Jammu & Himalayan Integrated Development of 96.38 
Kashmir Circuit Tourist Facilities at 

Jammu-Rajouri-Shopian-
Pulwama under 
Himalayan Circuit theme in 
J&K. 

37. Jammu & Himalayan Integrated Development of 90.96 
Kashmir Circuit Tourist Facilities under the 

Construction Of Assets in 
lieu of those Destroyed in 
Floods in 2014 under PM 
Development Package for 
J&K 

38. Jammu & Himalayan Integrated Development of 97.82 
Kashmir Circuit Tourist facilities at 

Mantalai- Sudhmahadev .. 
Patnitop under Himalayan 
Circuit Theme in J&K. 

39. Jammu & Himalayan Integrated Development of 96.39 
Kashmir Circuit Tourist Facilities at - ___ ..._ ____ ..... _ ... & _____ 



I . 

40. Jammu & 
Kashmir 

41. Uttar 
Pradesh 

Himalayan 
Circuit 

Buddhist 
Circuit 

Pahalgam - Daksum - Ranjit 
Sagar Dam under 
Himalayan Circuit Theme in 
J&K. 
Integrated Development of 
Tourist Facilities at 
Gulmarg-Baramulla-
Kupwara-Leh Circuit under 
Himalayan Circuit Theme in 
J&K. 
Development of Buddhist 
Circuit - Srawasti, 
Kushinagar, &Kapilvastu in 
Uttar Pradesh. 

42. Uttar I Ramayana Development of Chitrakoot 
Pradesh I Circuit and Shringverpur as 

Ramayana Circuit in Uttar 

96.93 

99.97 

69.45 

I Pradesh 
43. Andaman &l c_o_a_s_t_a_l----1--D-e_v_e_lo_p_m_ e_n_t __ o_f _ _ C_o_a_s_t_a_l-i-----4-2-.1- 9---1 

Nicobar Circuit Circuit (Long Island-Ross 
Islands Smith Island· Neil Island-

Havelock Island- Baratang 
Island-Port Blair) in 
Andaman & Nicobar under 
Coastal thematic circuit of 
Swadesh Darshan Scheme. 

44. Tamil Nadu Coastal 

45. Uttar 
Pradesh 

I 

Circuit 

Spiritual 
Circuit 

Development of Coastal 
Circuit (Chennal· 
Mamamallapuram -
Rameshwaram - Manpadu -
Kanyakumari) in Tamil 
Na du under Swadesh 
Darshan Scheme 
Development of Spiritual 
Circuit (Shahjahanpur-
Basti- Ahar-Aligharh-
Kasgunj-Sarosl-Pratapgarh· 
Unnao-Kaushambi-
Mirzapur-Gorakpur-
Kairana- Doamriyagunj-
Bagpat-Barabanki· 
Azamgarh) 

46. Uttar Spiritual Development of Spiritual 

99.92 

68.39 

63.77 

-~---Pr_a_d_e_s_h~ __ _._lCircuit--·~___.__c_i_rc~u-i_t_-_1_•<_B_lj_n~o_r_·_M_e_e_ru_t_-__._~-~~~ ___ . Kanpur- Kanpur Dehat-

f 8 f; 



Banda- Ghazipur- Salempur .. 
Ghosi- Balia· Ambedkar 
Nagar- Aligarh- Fatehpur-
Deoria- Mahoba- Sonbhadra-
Chandauli- Mishrikh-
Bhadohi) in Uttar Pradesh 
under Swadesh Darshan 
Scheme 

47. Uttar Heritage Development of Heritage 34.82 
Pradesh Circuit Circuit(Kalinjar Fort 

(Banda)- MarharDham 
(SantKabir Na9ar)-
ChauriChaura, Shaheed 
Sthal (Fatehpur)- Mavahar 
Sthal (Ghosi)- Shaheed 
Smarak (Meerut) in Uttar 
Pradesh under Swadesh 
Darshan Scheme 

48. Bihar Buddhist Development of Buddhist 98.73 
Circuit circuit· Construction of 

Convention Centre at 
Bodhgaya, Bihar 

49. Assam Heritage Development of Tezpur - 98.35 
Circuit Majull - Sibsagar as 

Heritage Circuit in Assam 
under Swadesh Darshan 
scheme 

so. Himachal Himalayan Integrated Development of 86.85 
Pradesh Circuit Himalayan Circuit;; 

Kiarighat, Shim la, Hatkoti, 
Manali, Kangra, 
Dharamshala, Bir, 
Palampur, Chamba 

51. Mizoram Eco Circuit Development of Eco- 99.07 
Adventure Circuit Aizawl -
Rawpuichhip -
Khawhphawp - Lengpui -
Durtlang - Chatlang-
Sakawrhmuituaitlang -
Muthee - Beratlawng -
Tuirial Airfield - Hmuifang 
under Eco circuit theme of 
Swadesh Darshan Scheme 

52. Rajasthan Spiritual Development of Spiritual 93.90 -· --~-"- ..... --.. ~ .. ,.. .......... I ~SI I SllO:.Sll r 



5 3. Gujarat 

2017-18 
54. Bihar 

55. Goa 

56. Gujarat 

~eritage 

1 

lrcult 

I Balaji)- Jaipur (Shri 
Samode Balaji, Ghat ke 
Balaji, Bandhe ke Balaji)-
Alwar (Pandupole 
Hanumanji, Bharathari)-
Viratnagar (Bijak, 
Jalnnasiya, Amblka 

I 
Temple)- Bharatpur (Kaman 
Region)- Dholpur 
(Muchkund) -
MehandipurBalaji-
Chittorgarh (Sanwaliyaji) in 
Rajasthan under Swadesh 
Darshan scheme 
Development of Heritage 
circuit: Vadnagar- Modhera 
and Patan in Gujarat under 
Swadesh Darshan Scheme 

Total of 2016-17 

Rural Circuit Development of Gandhi 
Circuit: Bhitiharwa· 
Chandrahia- Turkaulia in 
Bihar under Rural Circuit 
theme of Swadesh Darshan 
Scheme 

Coastal 
Circuit 

Buddhist 
circuit 

Development of Coastal 
Circuit II: Rua De Orum 
Creek - Don Paula -Colva .. 
Benaulim in Goa under 
Swadesh Darshan Scheme 
Deveiopment of Buddhist 
circuit: Junagadh- Gir 
Somnath- Bharuch-Kutch-
Bhavnagar- Rajkot· 
Mehsana in Gujarat under 
Swadesh Darshan scheme 

57. Puducherry Heritage 
Circuit 

Development of Heritage 
Circuit in Puducherry under 
Swadesh Darshan Scheme. 

58. Puducherry Spiritual 
Circuit 

59. Rajasthan Heritage 
1 Circuit 

Development of Spiritual 
Circuit in Puducherry under 
Swadesh Darshan Scheme 
Development of Heritage 
Circuit (Rajsamand I 

98.61 

3041.55 

44.65 

99.35 

35.99 

66.35 

40.68 

99.60 



(Kumbhalgarh Fort)· Jaipur 
(Nahargarh Fort)- Alwar 
(BalaQuila)- Sawai 
Madhopur (Ranthambore 
Fort and Khandar Fort)-
Jhalawar (Gagron Fort)-
Chittorgarh (Chittorgarh 
Fort) Jaisaimer 
(JaisalmerFort) 
Hanumangarh (Kaiibangan, 
Bhatner Fort and 

Gogamedi)· Jalore (Jalore 
Fort)· Udaipur (Pratap 
Gaurav Kendra)· Dholpur 
(Bagh-i-Nllofar and Purani 
Chawni)- Nagaur(Meera Bai 
Smarak) in Rajasthan under 
Swadesh Darshan Scheme. 

60. Telangana Heritage Development of Heritage 99.42 
Circuit Circuit: Qutub Shah I 

Heritage Park· Paigah 
Tombs- Hayat Bakshi 
Mosque- Raymond"s Tomb 
in Telangana under 
Swadesh Darshan Scheme 

61. Blhar Spiritual Development of Mandar Hill 53.49 
Circuit & Ang Pradesh under 

Spiritual Circuit theme of 
Swadesh Darshan Scheme. 

62. Madhya Eco Circuit Development of 99.62 
Pradesh Gandhlsagar Dam-

Mandleshwar Dam-
Omkareshwar Dam- Indira 
Sagar Dam- Tawa Dam-
Bargi Dam- Bheda Ghat-
Bansagar Dam- Ken River 
under Eco circuit theme of 
Swadesh Darshan Scheme 

63. Uttar Ramayana Development of Ayodhya 133.31 
Pradesh Circuit under Ramayana Circuit 

theme of Swadesh Darshan 
Scheme 

64. Andhra Buddhist Development of Buddhist 52.34 
Pradesh Circuit Circuit: Shallhundam· ..... _ ... _ ... __ ....... _ 

a:,,..,,ikftnrl.:a. 



2018-19 

Bojjanakonda- Amravati-
Anupu in Andhra Pradesh 
under the theme of 
Buddhist Circuit of 
Swadesh Darshan Scheme 

Total of 2017-18 824.8 

1-6-S-.~M-a_h_a_r_a-sh_tr_a~S-p1--ri-tu-al --...... , _D_e_v_e-lo_p_m_ e_n_t __ o_f __ W_a_k _i_-r----5-4-.-0--i1 1 

66. -

67. Uttar 
Pradesh 

68. Jharkhand 

69. Tripura 

70. I Punjab 

71. Kerala 

Circuit I Adasa- Dhapewada-
Paradsingha- Chota Taj 
Bagh- Telankhandl- Girad in 
Maharashtra 

Development Development of Wayside 
of Wayside Amenities in Uttar Pradesh 
Amenities 
(Sub-
Scheme) 

Spiritual 
Circuit 

Eco Circuit 

North East 
circuit 

Heritage 
Circuit 

and Bihar at Varanasi-Gaya; 
Lucknow·Ayodhya-
Lucknow; Gorakhpur-
Kushinagar; Kushinagar-
Gaya- Kushinaga in 
collaboration with MoRTH 
Development of Jewar-
Dadri-Sikandrabad-Noida-
Khurja-Banda in Uttar 
Pradesh 
Development of Eco Circuit: 
Dalma- Chandil· Getalsud-
Betla national park-
Mirchaiya- Netarhat in 
Jharkhand 
Development of North East 
circuit: Surma Cherra-
Unakoti- Jampui Hills-
Gunabati-Bhunaneshwari-
Matabari- Neermahai-
Boxanagar- Chotta khola-
Pilak- Avangchaarra in 
Tripura 
Development of Heritage 
Circuit: Anandpur Sahib -
Fatehgarh Sahib -
Chamkaur Sahib - Ferozpur 
- Amritsar - Khatkar Kalan 
- Kaianour -
Punjab 

Patiala in 

Rural Circuit Development of Rural 

f'fo ... _ 

19.75 

14.52 

52.72 

65.00 

99.95 

80.37 
I 



Circuit: Malanad Malabar 
Cruise Tourism Project in 
Kerala 

72. Kerala Spiritual Development Sivagiri Sree 69.47 
Circuit Narayana Guru Ashram-

Arruvipuram- Kunnumpara 
Sree Subrahmania-
Chembazhanthi Sree 
Narayana Gurukulam 

73. Kerala Spiritual Development of Kasaragod, 85.23 
Circuit Wayanad, Kannur, 

Kozhikode, Palakkad, 
Mailapuram, Thrichur, 
Emakulam, ldukki, 
Kottayam, Atlaphuza, 
Pathananamithitta, Kotlam, 
Trivandrum 

74. Meghalaya North East Development of West Khasi 84.97 
Circuit Hills (Nongkhlaw- Krem 

Tirot - Khudoi & Kohmang 
Falls - Khri River-
Mawthadraishan, Shillong), 
Jaintia Hills (Krang Suri 
Falls- Shyrmang- looksi), 
Garo Hills (Nokrek Reserve, 
Katta Beel, Siju Caves) 

75. Uttar Spiritual Development of Gorakhnath 21.16 
Pradesh Circuit Temple(Gorakhpur), 

Devipattan Temple 
(Balrampur) and Vatvashnl 
Temple (Domariyagunl) 

Total of 2018-19 647.15 

II. PRASHAD SCHEME 
(Rs. in crores) 

SI. State Name of the Project Amount 
No. Sanctioned 
Year 2015-16 . 

1. Andhra Development of Amaravati Town, Guntur 28-36 
Pradesh District as a Tourist Destination 

2. Assam Development of Kamakhya Temple and 30.71 
Pilgrimage Destination in and around 
Guwahati 

3. Bihar Development at Patna Sahib 41.54 
- -- . . .. -·-



I Sthal at Amritsar 
' 5. Rajasthan Integrated Development of 40.44 

Pushkar/Ajmer 
6. Uttarakhand Integrated Development of Kedarnath 34.78 
7. Uttar Pradesh Development of Varanasi 20.40 

Total of 2015·16 202.63 
Year 2016~17 
8. Gujarat Development of Dwarka 26.23 
9. Gujarat Pilgrimage amenities at Somnath 37.44 
10. Jam mu & Development at Hazratbal, 42.02 

I 

Kashmir 
11. Kerala Development at Guruvayur Temple 46.14 
12. Tamilnadu Development of Kanchipuram 16.48 
13. Tamilnadu Development of Veliankani 5.60 
14. West Bengal Development of Belur 30.03 

Total of 2016-17 203.94 
Year 2017-18 
15. Madhya I Development of Omkareshwar 40.67 

Pradesh 
16. Uttar Pradesh Cruise Tourism in River Ganga, Varanasi 10.72 
17. Maharashtra Development of Trimbakeshwar 37.81 
18. Uttar Pradesh Development of Varanasi Under Prashad 44.60 

Sche~e -11 
19. Andhra Development of Srisailam Temple In 47.45 

Pradesh Andhra Pradesh under PRASHAD 
scheme 

Total of 2017-18 181.25 
Year 2018-19 
20. Uttarakhand Development of Infrastructure for 39.24 

Piigrimage Facilitation in Badrinath Ji 
Dham (Uttarakhand) 

21. Gujarat Development of Promenade at Somnath, 44.59 
22. Uttar Pradesh Development of Govardhan, Mathura 39.74 
23. Jharkhand Development of Baidyanathji Dham, 39.13 

Deoghar 
24. Nagaland Development of Piigrimage Facilities in 25.26 

Nagaland 
Total of 2018-19 187.96 

Ill. ASSISTANCE TO CENTRAL AGENCIES 
(Rs. in crore) 

Sf. State/UT Name of Projects Central Agency Amount 
No. sanctioned 
Year 2015 .. 16 



- .. - o.oo 
Year 2016-17 
1. Kera la Development of a Cochin Port 9.01 

Walkway/Promenade on Trust 
Willingdon Island, 
Cochin, Kerala 

2. Kerala Central Financial Cochin Port 21.41 
Assistance for upgrading Trust 
of Births & Backup area 
of Ernakulam Wharf 

3. Maharashtra Central Financial Mumbai Port 15.00 
Assistance to Mumbai trust 
Port Trust for 
Development Of 
KanojlAngre Lighthouse 
as a tourist Destination 

4. Kerala Project for Up-gradation Sport Authority 24.65 
of Golf Course at SAi of India 
Trivandrum Golf Club by 
the Sports Authority Of 
India 

5. Telangana Joint Development Of Mio Railways 4.41 
Hyderabad Railway 
Station 

6. Maharashtra Joint Development of Mio Railways 5.18 
Nanded Railway Station 

7. Andhra .Joint Development of Mio Railways 5.75 
Pradesh Tirupati Railway Station 

8. Kamataka Joint Development of Mio Railways 5.41 
Hospet Railway station 

9. Odisha Joint Development of Mio Railways 6.15 
Puri Railway Station 

Total of 2016-17 96.97 
Year 2017-18 
10. Uttar Illumination of three CPWD 2.94 

Pradesh monuments in Varanasi, 
Uttar Pradesh·: 
1. Dashashwamedh Ghat 
to Darbanga Ghat 
(stretch of 300 m) 
2. Tulsl Manas Mandir 
3. Samath Museum 

19 3 



,... 
, 11. Punjab Project for BSF 13.12 

Infrastructural 
Development at JCP 
Attari 

'12. Haryana Sound and Light Show at ITDC 6.00 
Yadavindra Gardens, 
Pinjore 

13. Andhra Sound and Light Show at ITDC 7.09 
Pradesh Puttaparthy, Andhra 

I Pradesh --
14. Delhi Sound and Light Show ITDC 13.70 

at Red Fort, Delhi 
15. Maharashtra 

1 
Up- Mumbai Port 12.50 

I gradation/modernization Trust 

I to International Cruise 
terminal at Indira Dock, 
Mumbai. 

l16. Tamii Nadu Joint Development of M/o Railways 4.7 
Rameshwaram Railway 

1 Station 
' 17. Maharashtra I Joint Development of Mio Rallways 

Auran9abad Railway 5.71 
Station 

18. West Bengal Joint Development of M/o Railways 3.48 
I Rampurhat Railway 

Station 
19. West Bengal Joint Development of M/o Railways 3.86 

Tarakeshwar Railway 
Station 

20. Goa Development of 3 Mio Railways 24.00 
Railway Station Konkan 
Railway 
a. Madgaon Railway 
Station 
b. Thivim Railway Station 
c. Karma ii Railway 
Station 

Total of 2017-18 97.1 
Year 2018-19 
21 . Goa Improvement of Mormugao Port 13.16 

immigration faciiity and trust 
deepening of existing 
cruise berth at 
Mormougao 



22. Kerala Developing Cochin Port 1.21 
infrastructure at Cochin Trust 
Port Cruise Terminal. 

23. Kerala Creation of additional Cochin Port 4.66 
tourism facilities at the Trust 
Cochin Port Trust 
Walkway 

24. Andhra Construction of Cruise- Visakhapatnam 38.50 
Pradesh cum-Coastal Cargo Port Trust 

Terminal at Channel 
berth area in Outer 
Harbour of 
Visakhapatnam Port 

25. Punjab Restoration/ Renovation ASI/ NBCC 19.29 
of Jallianwala Bagh 
Memorial at Amritsar, 
Punjab 

26. Tamil Nadu Joint Development of M/o Railways 4,47 
Madurai Railway Station 

27. Assam Joint Development of M/o Railways 
Kamakhya Railway 4.96 
Station 

28. Assam Joint Development of M/o Railways 
Guwahati Railway 4.99 
Station 

Total of 2018·19 91.23 
Year 2019-20 
29. West Joint Development of Mio Railways 13.16 

Bengal New Jalpaiguri Railway 
Station 

Total of 2019-20 13.16 

******** 
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SHRI LORHO PFOZE : Mr. Speaker, Sir, thank you for giving me this 

opportunity to put a supplementary question during the Question Hour. 

I want to ask the Minister what projects the Government has taken up for 

promotion of tourism in the North-East India, especially in my parliamentary 

constituency, Outer Manipur. 



12.00 hrs 

Sir, the lack of other resources in North East, tourism development is 

only available resource, This is a very important issue and our Minister is very 

well acquainted with North-East. especially Manipur. I would like to know from 

him about what is being done on this account . 
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GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION N0.4643 

ANSWERED ON 22.07 .2019 

DEVELOPMENT OF AMRAVATI TOWN 

4643. SHRI BALASHOWRY VALLABHANENI: 

Will the Minister of TOURISM be pleased to state: 

(a) whether development of Amravati Town, Guntur district of 
Andhra Pradesh as a tourist destination was approved in 2015-
16 under PRASAD Scheme and an amount of Rs.29 crore was 
also sanctioned for this purpose; 

(b) if so, the details thereof; 
(c) whether the State Government has submitted a project 

proposal and if so, the action taken by the Government on it; 
(d) whether the Government has sought any further · clarification 

on the final DPR; 
(e) if so, the details of queries and response of the State 

Government thereon; and 
(f) the time by which the project is likely to be completed? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (f): Ministry of Tourism has approved a project viz. 
"Deveiopment of Amaravati Town, Guntur District as a Tourist 
Destination" at the cost of Rs.28.36 Crore in 2015-16. The project at 
present is on advance stage of completion with some deviation. The 
State Government has submitted the deviation report to the Ministry 
of Tourism in the month of March 2019. l.!_he Ministry of Tourism has 
requested for a detailed information in the matter which are-
~.~--~~~~-~~~~~---
awaited from the State GovernmenlofAriilhraPYaaesh. The projeCi 
·~likely to be completed very soon..:_j 

******* 



GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
STARRED QUESTION N0.*4 
ANSWERED ON 18.11.2019 

DEVELOPMENT OF NEW TOURISM CIRCUIT 

* 4. SHRI VISHNU DA VAL RAM: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government is planning to develop any new 
tourism circuit in Jharkhand like the Buddhist and tribal 
circuits apart from the proposed Eco-circuits under its 
Swadesh Darshan scheme; 

(b) if so, the details thereof and if not, the reasons therefor; and 
(c) the other steps taken by the Government to boost tourism in 

Jharkhand? 
ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (c): A statement is laid on the table of the House. 

******** 



STATEMENT IN REPLY TO PARTS (a) TO (c) OF LOK SABHA 
STARRED QUESTION N0.*4 ANSWERED ON 18.11.2019 REGARDING 
DEVELOPMENT OF NEW TOURISM CIRCUIT. 

(a) and (b): The Ministry of Tourism is developing thematic 
circuits in the country under its scheme of Swadesh Darshan in a 
planned and prioritized manner. The projects for development under 
the scheme are identified in consultation with the State 
Governments/Union Territory Administrations/Central Agencies and 
are sanctioned subject to availability of funds, submission of 
suitable detailed project reports, their adherence to relevant 
scheme guidelines and utilization of funds released earlier. 

Based on above parameter, Ministry has. sanctioned the 
project Development of Eco Circuit: Dalma- Chandil· Getalsud- Betla 
National Park· Mirchaiya· Netarhat in Jharkhand for Rs.52. 72 crore 
during 2018·19. Ministry has not received any project proposal from 
the State Government under Buddhist and Tribal circuit theme. 

(c): Ministry has taken several initiatives to boost tourism in the 
country including Jharkhand, which inter-alia include: 

• Deogarh and Parasnath have been identified as sites for 
development in Jharkhand under the PRASHAD scheme. A 
project for Rs.39.13 crore has been sanctioned during 2018-19 
for development of Deoghar. 

• Rs.25.00 lakh has been sanctioned for ltkhori Mahotsav in 
Jharkhand during 2017·18. Rs.50.00 lakh has been sanctioned 
for Bhairavnath Mahotsav & Sharad Mahotsav in Jharkhand 
during 2019-20. 

• Extension of e .. visa facility to citizens of 169 countries. 
• Launch of the Incredible India 2.0 campaign with market 

specific promotional plans and content creation. 
• Revamping of Incredible India website with the aim to provide 

more information about India as a tourist destination. 
• Launch of 24x7 toll free multi-lingual tourist helpline in 12 

International languages Including Hindi and English. 



• Organisation of annual Global Tourism Mart for India in line 
with major international travel marts being held in countries 
across the world. It provides a platform for all stakeholders in 
tourism and hospitality industries to Interact and transact 
business opportunities. 

• Organisation of biennial International Buddhist Conclave. 
• Organisation of Annual International Tourism Mart for 

promotion of tourism in North Eastern States. 
• Promotional activities in tourist generating markets overseas 

through the India Tourism Offices abroad with active 
participation in travel fairs and exhibitions; organising Road 
Shows, "Know India" seminars & workshops. 
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SHRI B. 8. PATIL: Hon. Speaker, Sir, through you, I would like to ask the hon. 

Minister that a concept presentation on development of spiritual tourism circuit in 

Sangareddy-Kamareddy-Medak districts of Telangana State was submitted in 

the Tourism Ministry under Swadesh Darshan Scheme in February, 2019 . 

. . . (Interruptions) 

I would like to know as to what action has been taken in this regard as of 

now .. .. (Interruptions) 

I would also like to know the time-frame by which the Spiritual Tourism 

Circuit in Sangareddy-Kamareddy-Medak districts of Telangana State would 

be completed ... . (Interruptions) 
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GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
STARRED QUESTION N0.*4 
ANSWERED ON 18.11.2019 

DEVELOPMENT OF NEW TOURISM CIRCOIT 

*4. SHRI VISHNU DAYAL RAM: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government is planning to develop any new 
tourism circuit in Jharkhand like the Buddhist and tribal 
circuits apart from the proposed Eco-circuits under its 
Swadesh Darshan scheme; 

(b) if so, the details thereof and if not, the reasons therefor; and 
(c) the other steps taken by the Government to boost tourism in 

Jharkhand? 
ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (c): A statement is laid on the table of the House. 

******** 
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STATEMEE'<i"T IN REPLY 'iO !?ARTS (:!) TO (e) Ori= LOI{ SABHA 
STARRED QUESTION N0 .. *4· ANSWERED ON 18.11.20·19 RE!GARD!Nr 
DEVELOPMENT OC: NE\"I TOURISM CIRCUl1'. 

(a) and (b): .. fhe Ministry of Tourism is developing thematic 
circuits in the country unde~· its scheme of Swadesh Darshan in a 
planned and prioritized man:11er. The projects for development under 
the scheme are identified in consultation with the State 
Governments/Union Territory Administrations/Central Agencies and 
are sanctioned subject to availability of funds, submission of 
suitable detailed project reports, their adherence to relevant 
scheme guidelines and utilization of funds released earlier. 

Based on above parameter, Ministry has sanctioned the 
project Development of Eco Circuit: Dalma- Chandil- Getalsud- Betla 
National Park- Mirchaiya- N•~tarhat in Jharkhand for Rs.52.72 crore 
during 2018-19. Ministry has not received any project proposal from 
the State Government under Buddhist and Tribal circuit theme. 

(c): Ministry has taken sev1eral initiatives to boost tourism in the 
country including Jharkhand, which inter-alia include: 

• Deogarh and Parasnath have been identified as sites for 
development in Jharkhand under the PRASHAD scheme. A 
project for Rs.39.13 cr(>re has been sanctioned during 2018-19 
for development of Deoghar. 

• Rs.25.00 lakh has been sanctioned for ltkhori Mahotsav in 
Jharkhand during 2017-18. Rs.50.00 lakh has been sanctioned 
for Bhairavnath Mahotsav & Sharad Mahotsav in Jharkhand 
during 2019-20. 

• Extension of e- visa facility to citizens of 169 countries. 
• Launch of the Incredible India 2.0 campaign with market 

specific promotional plans and content creation. 
• Revamping of Incredible India website with the aim to provide 

more information about India as a tourist destination. 
• Launch of 24x7 toll free multi-lingual tourist helpline in 12 

International languages including Hindi and English. 



• Organisation of annual Global Tourism Mart for India in line 
with major international travel marts being held in countries 
across the world. It provides a platform for all stakeholders in 
tourism and hospitality industries · to interact and transact 
business opportunities. 

• Organisation of biennial International Buddhist Conclave. 
• Organisation of Annual International Tourism Mart for 

promotion of tourism in North Eastern States. 
• Promotional activities in tourist generating markets overseas 

through the India Tourism Offices abroad with active 
participation in travel fairs and exhibitions; organising Road 
Shows, "Know India" seminars & workshops. 

******* 
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(At this stage Shri Arvind Sawant and some other 
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SHRI B. B. PATIL: Hon. Speaker, Sir, through you, I would like to ask the hon. 

Minister that a concept presentation on development of spiritual tourism circuit in 

Sangareddy-Kamareddy-Medak districts of Telangana State was submitted in 

the Tourism Ministry under Swadesh Oarshan Scheme in February, 2019 . 

. . . (Interruptions) 

I would like to know as to what action has been taken in this regard as of 

now. . .. (Interruptions) 

I would also like to know the time-frame by which the Spiritual Tourism 

Circuit in Sangareddy-Kamareddy-Medak districts of Telangana State would 

be completed .... (Interruptions) 
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GOVERNMENT OF INDIA 
MINISTRY OF TOURISM 

LOK SABHA 
UNSTARRED QUESTION NO.t1328 

ANSWERED ON 25.11.2019 

PROMOTION OF TOURISM IN KHAJURAHO 

t1328. SHRI VISHNU DATT SHARMA: 

Will the Minister of TOURISM be pleased to state: 

(a) whether Khajuraho is a world heritage in view of tourism and 
whether the Government has prepared any draft plan for its 
beautification; 

(b) if so, the details thereof; 
(c) whether the Government has provided any special package to 

promote tourism in Khajuraho; and 
(d) if so, the details thereof and the funds allocated and 

expenditure incurred in this regard? 

ANSWER 

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE) 
(SHRI PRAHLAD SINGH PATEL) 

(a) to (d): Ministry of Tourism has identified Khajuraho world 
heritage site as one of the 17 sites for development in the country 
under the scheme - Development of Iconic Tourist sites. The 
Ministry shall be deveioping the Iconic Tourist Sites in collaboration 
with the Central Ministries, State Governments and Local Bodies, in 
a holistic manner. 1The draft masterplan for Khajuraho is being 

l- . - . . - . 

f~rrrtulated by the ministry and has components of connectivity, 
better facilities/experience for the tourists at the site, skill 
development, invoivement of IC?~-~ .. -~omm~!!ith_ 1fro!rtotion -& -.. __ --- -- - ·-- --.. - . -- ·- . - - - -- ----·- - - - -
branding and for bringing private investment. ' \ .. . . -- - ·- , -·--· -

Ministry of Tourism promotes India as a hoiistic destination 
including its various tourism sites/ destinations in different states 



and Un~on Tc.M·ritories under t he h1credible India brand .. Une. Minis~'Y 
an part o·i its on-going ac tivities, releases print, e lectronic, or.ifne 
and outdoor media campaigns in the international and domestic 
markets. Ministry has produced a short film, developed print ancl 
digital creatives on Khajt2raho which have been promoted on 
various media platforms incr:uding Social Media. 

In addition, Ministry has sanctioned following projects/ events 
for development and promotion of Khajuraho under its other 
schemes: 

(Rs. in Lakhs) 
Scheme & year Name of the Amount Funds 

of sanction project sanctioned released 
Swadesh Development of 9977.09 7437.66 
Darshan Heritage circuit: 
(2016-17) Gwalior - Orchha -

Khajuraho -
Chanderi -
Bhimbetka -
Man du in Madhya 

,___ pradesh -
Domestic K hajuraho Dance 15.00 15.00 
Promotion and Festival 
Publicity 
including 
Hospitality 
scheme 
(2017-18) 
Domestic Khajuraho Dance 15.00 15.00 
Promotion and Festival 
Publicity 
including 
Hospitality 
scheme 
(2018-19) 

******** 
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Chapter,~ 

(Assurances) 

8.1 During the course of reply given to a question or Dcllni110!1 

a discussion. if a Minister gives an undortaking which 
involves further action on the part of lhe Gowmm~nt in 
reporting hack m the House. it is called an 'assuran~e ·. 
Standard list of such expressions\\ hi ch normally constitute 
assurances as apprnvcd hy the Committee on Government 
Assurances <CGA) of the respective I louse. is given at 
Annex-3. As assurances are required to be implemented 
within a specified time limit, care should be taken by all 
concerned while drafting replies to the questions to restrict 
the use of these ~1\pressions only to those occasions when 
it is ch::arly int~nckd to give an assurance on the lloor of 
the Hou'.ie. 

8.2 An assurance given in either Hol15e is required to be Time limi1 for 

fulfill d · h" · d f' h h t' I d t f !hlflllin!! an c wit in a perio o t rec mont s rom I IC a ~ o as~urnn~.: 
the m;surancc. This limit has to be strictly followed. 

8.3 Io ensure early fulfi llmenl of assurances, entire Online 1\ssuran~s 
· . fj 11. f c-. Monitorin!!: Sy$l.:m process beginnmg rom cu mg out o assurances Jrom IOAMSJ 

the proceedings of the House to the submission of 
Implementation Report including extension of time, 
dropping and transfer of assurances have been autori:.latcd 
through a Software Application named ""Onl in~ Assurarn:es 
Monitoring System•· (OAMS). Rcqut:sts for extension of 
time. dropping or transfer of assurances and submission 
of lmplem1;ntation Report through any other offiine mode 
shall not be entertained under an) circllmstance~. 

22."-
~ 
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8 . .t \\:'h•:n an assurance is given by a J\.-1inister ur when 
the !)re~,iding ()flicer. directs the Ciovernn1ent to furnish 
information to the 1--!ouse. it is e:\.tracted by the Minish)· 
of Parlidn1entary ,\fl'airs, fi·on1 the relevant proceedings 
and co1111nunicatcd to the Department concerned online 
through ·(_)AMS" nnrrnally \Vithin 20 \vorking days of the 
date on '>\·hich il is given on the floor or the I louse. 

H.5 If the administrative Ministry/l)epart111ent bas any 
of::jection to treating such a state1ncnt as an assurance or 
finds that iL \Yould nol be in the puhlic interest tl1 fulfil! iL. it 
n1ay uph1ad ii~ req ue~t at ·()A l\:JS' \\:ithin a \\'eek of treating 
~uch sta1<?mcnt as assurance tCir getting it deleted fi·on1 the 
list of a~.suranccs. Such acti(ln \\ i!l rcquirc rrior appr(1\al 
oCthc lvlini'iter concerned and Lhi'> Cact should be clearly 
indicated in their con11nunication containing Lhe request. ! r 
such a n.:quest i':i nu1de lO\vards the end of stipulated period 
of three 111onth~. then it shuuld invariably be acl.'01npanied 
\\-"ith a requt!st of extension oftitne. The departn1ent shot1!d 
contintie to seek cxtensi0n of ti1ne till the decision of 
the COn11nittee on Govern1ncnt i\ssurances is cnnvcycd 
thr\Jugh ·()A l\tlS'. Requests received through olll in1: in ode 
shall not be entertained by either Rajya Sabha/Lok Sabha 
S1;cretariat or l\tlinistry of Parliamentary /\!Tairs. 

8.6 If th1: Depa11n1ent finds that it is not possible to fulfill 
the assurance \vithin the stipulated period of three rnonths 
or \vithin the period or extension already granted. i1 may 
~eek rurth0r extcn~ion oftin1e as soon as the need l~'lr such 
ext\'nsinn becomt'.~ <ipparent. ind.il'ating the reastins fr1r 
de!a~ and th..: prubable additional tin1c required a!ong\\·ith 
details of' action tali.en/progress n1ade in the n1attcr .. l\!l such 
request ~hou!d be subrnitted at 'O/iMS' for decision by 
CCi/\ thereon \\ ith the approval 0f the concerned Minister. 

8.7.I -rhc particulars of ev1;ry assurance \vill be entered hy 
the Par!ian1cnt lJnit of the i'vlinistry/l)epa11111ent concerned 
in a registc.:r as at i\nnex 4 alter \Yhich the assurance v. ill be 
passed on to the concerned section 



.·lssurorl(·es 

8.7.2 Even ahead of the receipt of l.'.omn1unication fro111 
the Ministry of Par\ian1cntar) Alfairs through '()AMS. 
the section concerned should take protnpt action to fulfill 
such assurances and keep a \Vatch thereon in a register as 
at Annex 5. 

8.7.3 ·rhe registers ru!'errcd to in paras 8.7.1 and 8.7.1 v1:iJI 
be 111aintained separately for the L.uk Sabha anJ the Rajya 
Sabha as:-;urances. entries lhen:in being inadt! scssilln 
\VISL\ 
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·rhc S.-:ctiun 
\\. 111: 

OOicer 111 1.·haq;c of the concerned sl'.ction l\(Jk ,,f.,"'l'\"1n 
\)tlh:cr •wtl J-lr;u1d1 
llfft~",. 

(a) scrutinize the registers llllCL' a \\eek: 

(bl ensure that necessary tOlloVv··up acLiun is taken \vithout 
any delay \\·hatsocvcr: 

( c) subn1it the registers to the branch officer every !(_)rtnight 
if the I-louse cunccrned is in session and once a month 
olher\vise. dra\ving his special attention to asstu·ances 
\Vhich are not likely to be i1nph:n1ented within the: 
period of three 1nonths; and 

(d) reviev..- of pending asst1rances shouh.\ be undertaken 
periodically at the highest level in order to minin1ize 
the delay in in1p!en1enting the assurances. 

8.8 "l'hc branch o\Ticer •vill likev.·isc keep his hig.hcr 
officer and Ministo.~r intl1rmed or the progress n1adc in 
the in1plcmentation ol' assurances. drav· .. ing lheir specifll 
a1Lention to the causes or delay. 

8.9.l Ever) ctlort should be made h> tl!ltill the assurano,,;o: 
\Vithin the pr~scribed period. In case only part of the 
infi1rmation is available and Cllllection Of the n.~lllaining 
intbrmntinn \vould involve considerable time. an 
Implementation Report(ll{) containing: the available 
in!0rn1ation should be uploaded at 'OAMS' in part 
fulftl!n1enL of the assurance, \vithin the prescribed time 
\in1it. l lo\vo.:vc-r. effQrts should ..::ontinuc to be made for 
expeditious coHe.::lion of the reinaining infOrmation for 
complete implementation of the assurance at the earliest. 

l'n><:<.:\\ur~ !Ur 
ft1111ll1nc'nl l'l an 
11,,urJ1i..:c: 



La;i11g: 01"!11,; 
lnipleJlll'nfo11on 
Rtor<•rt on lhe T~bk 
"f the l lo us~ 

I Jhh1_!aliOJ1 (p lay a 
pap<.:r c>n th.:; Tubk 
ol 1he I lnu~c Yl'-~i
'" a_"llranci: on tlic 
same .oahj~ct 

-- --- ----- ---

\ f,11111<1/ (If I' arfio111e 11/ar-_1 · /'1·0, 'l'd11r1;.1· 

8.9.2 lnlOrn1ation to be furnisher.I in partial ur con1plete 
fulfilln1ent of an assurance should be approved by !he 
i\1inister colh:erned bt'J'ore it is uploaded at 'OAJ\'IS" in both 
Eng!lsh and 1--findi versions in the prescribed pro forma as 
at Anncx·6 . together vvith its enclosures. After online 
subniiss:on of tile /{.:pnrt for fu!fll!tncnt oftbe assurance 
parli<il or cornpletc as the case 1nay be_ li:iur hard copies 
each in :·-lindi a!ld l~nglish vl'.rsion \-Vith one copy or o.:ach 
vcr~i(in dul~ authenticated h;. the ulficer eonccrned should 
he sent \.J the .l\:1111ist1)- nf />arlian1t:'ntary Affairs /Or laying 
unti! e~l:ciying is adopted b) the concernt:'d ! louse. 

8.9.3 Tl'e lrnple1ncntation Report should be submitted 
ar()Al\llS' (lnly. lrnplcmentation l{eport sent by any other 
n1ode or sent l(1 l~ajya Sahhai/,ok Sabha Secretariat directly, 
>vi/J n?t be considered for laying. 

8.10 ·rhc Ministry of Parliamentary Affairs. after scrutiny 
of the linplemcntation Report, \Yill arrange to Jay it on the 
·1ablc ofthr Ho11seconct":rnect.A copy of the Implementation 
l{t.:porc. a~ laid on the f";:ible. \\'ill be for>vardcd b)· ivfinistry 
of Parliamentar) ,i\Jfairs to the- rnen1ber(s) concerned. 
f)etaifsof layingoflmplt.'!llt:'ntation J{erort subn1itted by the 
tv1inistry/Departn1ent cone-t:'rncd \\"ouJd be n1ade availablt:' 
by the J\1 nistr;.- of Parlian1entary _Affairs at 'OAIVlS". ·rhe 
Parllan1e11t l init nf the \ttinistry/J)epartn1ent conccrncd 
and the concerned section\\ ill. on the basis of infnrn1ntion 
available .11 '()AMS'_ update their rc.::ords. 

8.l I \~/here there is an obligation t{i lay any paper (rule/ 
order/11otiflcation, et.:.) un the Table of the f-louse and tOr 
\Vhich an assurance hns also bet"n given. it \vill be laid 
on the ·rab!c, in the first instance. in fu!filln1ent of the 
obligation. independent of the assurance given. After this. 
<i f()rn1al r0port regarrJing; iinpicn1cnlntion o/' the assurance 
indicating the date on \Vhich the paper \Vas !aid on the ·rab!e 
\vii! be submitted at '(JAMS' in the pn:·scribed pro fonna 
(1\nnex·6) in the n1anner already described in pura 8.9 .2 



A.1·s11,.·ance.1· 

8.12 1~:ach ~Jou::;e of Parliament has a ('ommittee on 
(Jovernment Assurances no1ninatc.·d by the Chairman/ 
Speaker. it si..:rutinizcs the ln1p!ementation Reports and the 
tin1e takc.·n in the fulfi.lln1ent of Go,·crnmcnt Assurances 
and 1bcuses attention on the delays and other significant 
aspects, if any. pertaining to them. Instructions issued by 
Ministry tif Parlian1entary Affairs from tin1e to time as 
available un "().A.MS' arc tti be f0l!o\Ved ~trictly. 

8.13 'fhc M inistries/Departn1t'nts \\·i !!. i 11 consultation \\ ith 
the t\11 in istl")- of Parl ian1entary· 1\ffair,,;. scrutinize the reports 
Ill' thc~e t'VO l"()ffi!11[1lCO.::S ror fCl11l'.dia\ action \Vh(:f(;VC!" 
called f0r. 

8.1..f. On disso!utkJn of the l_qk Sabha. tht: pending 
assurances do not !apse. All assurances. promises or 
undertakings pending in1plemcntation are scrutinized 
b)· the nc\V ('on1n1ittcc on Govcrnn1cnt Assurances for 
selection of such of thcrn as arc or L'Onsidcrablc public 
in1portancc. '/be Comn1ittce then .subn1it:. a repot1 lo the 
Lnk Sabh.:1 v1·ith specific recomn1endatiuns regarding lhe 
assurnnce!-1 to be droppe<l ur relained for in1plementation 
b::' the (_iovernn1enl. 

Con11nnrtce~ 
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MINUTES 

COMMITTEE ON GOVERNMENT ASSURANCES 
(2021-2022) 

(SEVENTEENTH LOK SABHA) 
SEVENTH SITTING 

(08.03.2022) 

The Committee sat from 1500 hours to 1600 hours in Committee Room No. 3, Extension to 
Parliament House Annexe, New Delhi. 

PRESENT 

Shri Rajendra Agrawal 

MEMBERS 

2. Shri Ramesh Chander Kaushik 
3. Shri Kaushalendra Kumar 
4. Shri M.K. Raghavan 
5. Shri Chandra Sekhar Sahu 

SECRETARIAT 

1. Shri J.M. Baisakh 
2. Shri T.S. Rangarajan 
3. Shri S.L. Singh 
4. Shri Vineeta Sachdeva 

Chairperson 

- Joint Secretary 
- Director 
- Deputy Secretary 
- Under Secretary 

WITNESSES 
Ministry of Tourism 

1. Shri Arvind Singh, Secretary 
2. Shri Rakesh Kumar Verma, Additional Secretary 
3. Ms. Anita Baghel, Additional Director General 
4. Shri Prashant Ranjan, Director 
5. Shri Fakhre Alam, Director 

Ministry of Parliamentary Affairs 

1. Shri P .K. Haldar - Under Secretary 

At the outset, the Chairperson welcomed the Members to the sitting of the 
Committee and apprised them that the sitting has been convened to (i) consider and 
adopt 03 Draft Reports; (ii) consider 25 Memoranda containing requests received from 
various Ministries/Departments for dropping of 50 pending Assurances; and (ii) take 
oral evidence of the representatives of the Ministry of Tourism regarding pending 
Assurances. 

xxxxx 
xxxxx 

xxxxx 
xxxxx 

xxxxx 
xxxxx 

xxxxx 
xxxxx 

xxxxx 
xxxxx 

xxxxx 
xxxxx 



xxxxx xxxxx xxxxx xxxxx xxxxx xxxxx 
5. Thereafter, the representatives of the Ministry of Tourism and the Ministry of 
Parliamentary Affairs were ushered in. Welcoming the witnesses to the sitting of the 
Committee, the Chairperson impressed upon them not to disclose the deliberations of 
the Committee to any outsider. The Committee then took oral evidence of the 
representatives of the Ministry of Tourism regarding pending Assurances. Considering 
the long pendency of a large number of Assurances of the Ministry, the Chairperson 
asked the Secretary, Ministry of Tourism to give ·an overview of the pending 
Assurances of the Ministry and also enquired about the internal mechanism and 
system of monitoring and reviewing the implementation of pending Assurances in the 
Ministry. 

6. The Secretary, Ministry of Tourism, accordingly briefed the Committee in this 
· regard. The Chairperson asked the representatives of the Ministry to furnish the 

Minutes of their review meetings for monitoring of pending Assurances. 

7. The Chairperson and Members thereafter raised various queries and sought 
certain clarifications on the 23 pending Assurances (Annexure-III) taken up for the 
day. The witnesses responded to these queries and also provided clarifications. As 
some queries required detailed reply and inputs from various quarters, the 
Chairperson asked the witnesses to furnish written replies on the same in due c;:ourse. 
The Assurance mentioned at Sl.No.1 which was also i_ncluded in the 25 Memoranda 
taken up for consideration for dropping or otherwise the same day, was dropped by 
the Committee after considering the submission made by the witnesses. 

8. The evidence was completed. 

9. The Chairperson thanked the witnesses for deposing before the Committee and 
furnishing the available information on the queries raised and clarifications sought by 
them. 

10. The witnesses, then, withdrew. 

11. A verbatim record of the proceedings has been kept. 

xxxxx 
xxxxx 

The Committee then adjourned. 

xxxxx 
xxxxx 

xxxxx 
xxxxx 

xxxxx 
xxxxx 

xxxxx 
xxxxx 

xxxxx 
xxxxx 



Annexure-111 

COMMITTEE ON GOVERNMENT ASSURANCES (2021-2022) LOK SABHA 

Statement of pending Assurances pertaining to the Ministry of Tourism discussed during Oral 
Evidence held on 08.03.2022. 

S.No. SQ/USQ No. and date Subject 
1. USQ No. 2356 Allocation of Land 

dated 23.08.2013 

2. USQ No. 1076 Formulation of New Tourism Policy 
dated 27.07.2015 

3. USQ No. 1287 Inflow of Tourists 
dated 07.12.2015 

4. USQ No. 2084 Development of Tourism in Islands 
dated 01.01.2018 

-
5. USQ No. 2255 Development of Tourist Sites as Iconic Tourism 

dated 24.12.2018 Destinations 

6. USQ No. 3218 Tourism Circuits in Rajasthan under Swadesh 
dated 31.12.2018 Darshan Scheme 

7. USQ No. 250 Sanctioning of Gandhi Circuit 
dated 24.06.2019 

8. USQ No. 271 Tourism Projects for Lakshadweep 
dated 24.06.2019 

9. USQ No. 276 Development of Island Tourism 
dated 24.06.2019 

10. SQ N6. 121 Development of Tourist Places 
dated 01.07.2019 
(Supplementary by Shri 
Ganesh Singh, M.P.) 

11. SQ No. 121 Development of Tourist Places 
dated 01.07.2019 
(Supplementary by Shri 
Rajiv Pratap Rudy, M.P.) 

12. SQ No. 130 Status of Buddhist Circuit Plan 
dated 01.07.2019 
(Supplementary by Shri 
Jagdambika Pal, M.P.) 

13. USQ No. 1477 Formation of Five Special Tourism Zones 
dated 01.07.2019 



14. USQ No. 4780 Setting up of Tourism Hubs 
dated 22.07.2019 

1s.+ SQ No. 204 Religious Tourist Circuits 
dated 08.07.2019 
(Supplementary by Shri 

. Rebati Tripura, M.P.) 
16.-¥f SQ No. 204 Religious Tourist Circuits 

dated 08.07.2019 
(Supplementary by Smt. 
Hema Malini, M.P.) 

17. USQ No. 2269 Agreement to Promote Tourism 
dated 08.07.2019 

18. SQ No. 306 Centrally Sponsored Tourism Projects 
dated 15.07.2019 
(Supplementary by Smt. 
Riti Pathak, M.P.) 

·~ 
19~ SQ No. 306 Centrally Sponsored Tourism Projects 

dated 15.07.2019 
(Supplementary by Dr. 
Farooq Abdullah, M.P.) 

20. USQ No. 4643 Development of Amravati Town 
dated 22.07.2019 

21. SQ No. 4 Development of New Tourism Circuit 
dated 18.11.2019 
(Supplementary by Shri 
Vishnu Dayal Ram, M.P.) 

22. SQ No. 4 Development of New Tourism Circuit 
dated 18.11.2019 
(Supplementary by Shri 
Rajendra Agrawal, M.P.) 

23. USQ No. 1328 dated Promotion of Tourism in Khajuraho 
25.11.2019 

-\,. :!'°'fQ.e.m~"'-~""" k~o-()r .s \-\-h(.. Assu"trC\f'\e..O..S ~v.(_ h~ 
~d a-A 4C,.~ la..b\e. ~ ~<?._ \-\ovs~ ~ 'J-7 • Cl , 2o2-)...., 



MINUTES 
COMMITTEE ON GOVERNMENT ASSURANCES 

(2021-2022) 
(SEVENTEENTH LOK SABHA) 

ELEVENTH SITTING 
(28.07 .2022) 

Apyu-c\Lx -x X\J 'J 

The Committee sat from 1500 hours to 1600 hours in Room No. 216, 
(Chairperson's Chamber), 'B' Block, EPHA, New Delhi. 

PRESENT 

Shri Rajendra Agrawal - Chairperson 

Members 

2. Shri Nihal Chand 
3. Shri Ramesh Chander Kaushik 
4. Shri Kaushalendra Kumar 
5. Shri Ashok Mahadeorao Nete 
6. Shri Santosh Pandey 
7. Shri Chandra Sekhar Sahu 
8. Smt. Supriya Sule 

Secretariat 

1. Shri J.M. Baisakh - Joint Secretary 
2. Dr. (Smt.) Sagarika Dash - Director 
3. Shri K.C. Pandey - Deputy Secretary 
4. Smt. Vineeta Sachdeva - Under Secretary 

At the outset, the Chairperson welcomed the Members to the sitting of the 
Committee and apprised them regarding the day's agenda. Thereafter, the 
Committee considered and adopted the following Six (06) draft Reports without 
any amendments:-

(i) Draft Sixty-Eighth Report (17th Lok Sabha) regarding 'Requests for 
Dropping of Assu·rances (Acceded to)'; 

(ii) Draft Sixty-Ninth Report (17th Lok Sabha) regarding 'Requests for 
Dropping of Assurances (Not Acceded to)'; 

(iii) Draft Seventieth Report (17th Lok Sabha) regarding 'Requests for 
Dropping of Assurances (Acceded to)' 



(iv) Draft Seventy-First Report (17th Lok Sabha) regarding 'Requests 
for Dropping of Assurances (Not Acceded to)'; 

(v) Draft Seventy-Second Report (17th Lok Sabha) regarding 'Review 
of Pending Assurances Pertaining to the Ministry of Tourism'; and 

(vi) Draft Seventy-Third Report (17th Lok Sabha) regarding 'Review of 
Pending Assurances Pertaining to the Ministry of Information and 
Broadcasting' 

2. The Committee also authorized the Chairperson to present the Reports 
during current session. 

The Committee then adjourned. 
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